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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0. A. NO. 878/2022

IN THE MATTER OF:

TAMILNADU FLY ASH BRICK AND
BLOCKS MANUFACTURERS ASSOCIATION ..APPLICANT

GOVT. OF INDIA & ORS.

TO

VERSUS
...RESPONDENTS

STATEMENT OF OBJECTIONS ON BEHALF OF RESPONDENT NO.

5/NTPC LTD.

HON’BLE CHAIRPERSON
AND HIS COMPANION MEMBERS OF THE
NATIONAL GREEN TRIBUNAL

THE OBJECTIONS ON BEHALF OF THE
RESPONDENT NO. 5.

MOST RESPECTFULLY SHOWETH: -

1.

The present Application has been filed by the Applicant alleging, inter-alia, that the
Respondent Nos. 6 to 12 are selling the Fly Ash in violation of the Otder dated

18.01.2022 passed by this Hon’ble Tribunal in Original Application No. 164/2018

titled as Ashwani Kumar Dubey V's. Union of India and Ors, and Order dated 25.08.2022

passed by this Hon’ble Tribunal in Original Application No. 327/2022 titled as
Amravati Fly Ash Bricks Manufactnres Association Vs, Union of India and Ors,

That this Hon’ble Tribunal, vide its order dated 15.12.2022, has granted the
Answering Respondent/NTPC Lid. to file its tesponse to the captioned Original
Application. Further, the Answering Respondent/NTPC Ltd. is also directed to
mention the action taken by it for compliance with the order passed by this Tribunal
and the circular/Office Memorandum issued by Ministry of Power, Government of
India dated 06.12.2022.

The ultilizari(m of fly ash has been regulated from time to time by various
orders/circulars /notifications issued by the Ministry of Environment, Forest and
Climate Change [hereinafter the ‘MoEF&CC’|, Government of India. By a
notification issued on 14.09.1999, amended from time to time — ie. on 27.08.2003,

03.11.2009, 25.01.2016, the framework for utlization of fly ash was set out. The
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notification dated 14.09.1999 was superseded by another notification dated
31.12.2021, which inter-alia, mandated that it was the responsibility of the Thermal
Power Plant [hereinafter the “I'PP’], to dispose-off the fly ash and towards this end it

was also provided, inter-alia, that the TPP would be responsible for 100% utilization

of fly ash within the timeline prescribed in the said notification. All these notifications

permitted the TPPs to dispose-off the Fly-ash including by way of sale in order to

maximize the utilization. The notification dated 31.12.2021 also mandates at clause
B(l) that all agencies engaged in construction activities such as road laying, road and
flyover embankments, shoreline protection structures in coastal districts and dams,
which are within 300 Kms from a lignite or coal based TPP, are mandatorily required
to utilise the ash provided that it is delivered and transported at the cost of the TPP,
Broadly, in other situations, the TPP is entitled to charge for the ash cost and
transportation in terms of the proviso to the said clause. The copies of the
notifications dated (3.1 1.2009, 25.01.2016 and 31.12.2021 issued by the MoEF&CC
as also the OM dated 14.07.2016 are annexed herewith and marked as R-5/1 [Colly.]
[Pages__g_ to il].

[t is submitted that pursuant to the notifications issued by the MoEF&CC, from time
to time, 100% ash utilization is the mandate and the Answering Respondent has been
employing several methods, as per the existing notifications, viz. offer free of cost,

auction/sale, free of cost delivery, filling up of mine voids etc. to achieve the said

mandate. It is pertinent to mention that the MoRF&CC Notification dated

31.12.2021 does not make it mandatory to supply the fly ash free of cost and bear the

trzmsptl}rtation cost towards the same. It is submitted that the sale of fly ash through
auction/comperitive bidding have not been introduced for the first time. The
competitive bidding/auction of fly ash has been adopted by the Answering
Respondent since 2009 i.e. long before issue of Advisory dated 22.09.2021 and that
sale of ash through bidding/auction is not in contravention of the MoFF&CC
Notifications. Pertinently, the revenue generated through sale of ash is being passed

on to the consumers by the way of reduced electricity tariff. It is further submitted
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that the sale of ash has only helped in further increase of ash utilization in the last

several years.

It is submitted that there are several plants/stations of the Answering Respondent -

where the Answering Respondent is able to achicve 100% ash-utilization cithér
without any payment or on payment of the transportation cost to the third-party
agelncy lifing the ash. However, there are several other plants/stations of the
Answering Respondent where ash-utilization is less than 100% inspite of offering the
free fly ash with free transportation to the end-users. A tabular chart indicating the

names of the plants/stations of the Answcring Respondent which are achieving the

100% ash-utilization and also the plants/stations of the

Answering Respondent
which not able to achieve the 100% ash-utilization, a
herewith and marked as R-5/2 [Pages_“i_ﬁ 0, =],
It is submuitted that the NTPC Ltd. / Answering Respondent and its subsidiaties have,
in the past, been employing the methods of auction/ saée to dispose-off the fly-ash
and have towards this end entered into various contracts with third parties. In

addition, it has also been supplying the fly-ash free of cost to the concerned agencies

in order to utilize the ash generated and also the stored ash at the earliest. A summary

of the data pettaining to total Ash utilization as against the total Ash generation (yeat-

4

wise), the data pertaining to disposal of Ash (both Pond Ash and Fly Ash) through -

Auction and also free of cost through transportation (either by beating d;e
transportation cost or not), of 33 plants of the Answering Respondent, is being
placed on record to show that the Answering Respondcillt is making constant efforts
to achieve the 100% ash utilization. The aforesaid summary of the data pettaining to
total Ash utilization as against the total Ash generation, of 33 plants of the Answering

Respondent, are annexed herewith and marked as R-5/3 [Colly.] [Pages " 1 to
3y ).

That after issuance of the circular/Office Memorandum dated 06.12.2022, issued by

Ministry of Power, Government of India and the order dated 15.12.2022 passed by
this Hon’ble Tribunal. the Answering Respondent and its subsidiaties have, as a

mattet of abundant caution, not been giving effect to its fresh sale/auction

long with reasons, is annexed -
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commitments (which have not already  commenced). However, where the
contra-cts/mutual understandings have already been entered into, the same are being
given effect to since if this is not done, the Fly-Ash would necessarily be required to
be stored and that would lead to an Environmental hazard.

It 1s submitted that before issuance of the circular/Office Memorandum dated
06.12.2022, issued by Ministry of Power, Government of India, the Answering
Respondent had a total of approximately 700 existing sale orders [both ongoing and
fresh], for both Dry Fly Ash and Pond Ash, at its different plants/stations in the

country where the third-party agencies were lifting the Fly Ash on regular basis and

the Aiﬁwcriﬂg Respondent was issuing the sale orders from time to time. However,
after the issuance of the aforesaid circular/Office Memorandum dated 06.12.2022,
the Answeting Respondent is not able to honour its new commitments/sale orders of
Ash (both, Dty Fly Ash and Pond Ash), issues by several plants/stations of the

Answcring Respondent and have put on hold the activities related to disposal of ash

in transparent manner including by way of auction. A list of existing/just expired sale

orders of Ash (both, Dry Fly Ash and Pond Ash), with the plants/stations of the

Answering Respondent, are annexed herewith and marked as R-5/4 [Colly.]
[Pages_g_l to _Ql].

It is reiterated that in absence of fresh contracts/dgreements, the Answering
Respondent may be forced to send/store the generated ash in ash dykes/ponds,
which will not only adversely affect the ash utilization but is also against the spirit of
MoEF&CC Notification dated 31.12.2021. Tt is significant to mention that non-
compliance of the MOEF&CC notification dated 31.12.2021 will result in payment of
Environment Compensation [EC’| by the Answering
Polluter Pays Principle. It is submitted that this may create a situation in which the
Aﬂswe.ring Respondent will be fotced to not only to not-utilize the ash but also to
pay hefty EC.

It would not be out of place to mention that this Hon’ble Tribunal, on 15.12.2022, in

the matter of Original Application No. 327/2022 titled as _Amravati Ely Ash Bricks

Respondent based upon the
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Manufactures Association V. Union of India and Ory., inter-alia, observed in para 8 of the

said order that:

......................... Generally speaking, there can be no objection to any
method including sale of utilization and disposal of fly Ash so long

as_the same facilitates tdmely utilization and disposal of entire fly

Ash generated and does not cause any hindrance/obstruction to
utilization and disposal of the same.”

The  Answering Respondent, being a  responsible  Public Sector
Undertaking/Corporate entity, adopt methods that are transparent and provides
equal opportunities to prevent favoritism and arbitrariness. It is submitted that, to
maintain transparency and to avoid any arbitrariness, competitive bidding process is
the most suitable method for allocation and disposal of ash.

11. It is submitted that the MoEF&CC notification dated 31.12.2021, at clause B(1)
permits a hybrid mode of disposal of Fly-Ash-by free delivery as also by mutual
underétanding. The requirement of free delivery is ot the only method that is
mandated. In fact, in terms of clause B(1) of the MoEF&CC notification dated
31.12.2021, the user agencies mentioned therein are necessarily required to utilize the
Fly-Ash only when the same is delivered free of cost. Independent of this, there is no
specific mandate which tequires the TPPs to deliver free Fly-Ash in every
circumstance. Accordingly, even independent of the Ministry of Power’s advisory
dated 22.02.2022, the Answering Respondent and its subsidiaries were exploring all
options for maximum disposal of Fly-Ash [as detailed above]. It is however,
reiterated that after the issuance of circular/Office Memorandum dated 06.12.2022,
issued by Ministry of Power, Government of India, the Answering Respondent has
stopped entering into any new commitments/ salq orders of Ash (both, Dry Fly Ash
and Pond Ash) or from complying with any fresh obligations which have not already

commenced.

PRAYER

WHEREFORE, it is most tespectfully prayed that this Hon’ble Tribunal may be pleased to
take on  record the Statement of  Objections filed by the Answering Respondent;

and consider the contents of the above Statement  of Objections and
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Dismiss the Original Application filed by the Applicant.

=8 R
[SHAILESH MADIYAL]

ADVOCATE FOR RESPONDENT NO. 5

PLACE: NEW DELHI
DATED: 30/01/2023
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O. A. NO. 878/2022

IN THE MATTER OF:

TAMILNADU FLY ASH BRICK AND

BLOCKS MANUFACTURERS ASSOCIATION

.«.APPLICANT
VERSUS
GOVT. OF INDIA & ORS. ...RESPONDENTS
AFFIDAVIT

I, G. Rajashekar, S/o Shri G. Veeraswamy, aged about 53 years, presently working as

Additional General Manager [Ash Management] with NTPC Ltd., do hereby solemnly affirm

and state as under:-

1. That I am the Authorised Signatory of the Respondent No. 5 in the abovementioned
matter. That I am fully acquainted with the facts and circumstances of the present case
and hence, T am competent to sign and swear this A ffidavit.

2

That the contents of the accompanying Statement of Objections; which has been drafted

under my instructions, ate true and cotrect to the best of my knowledge as derived from -
\ g | \

the official records and nothing material has been concealed therefrom. \
3. That the annexures {’5‘! == ﬁ_"gj"f&"'“&]jnnexed with the acé():mpanying Statement of

Objections are\true copies of their respective originals and annexures  ——————

are true translated/typed copies of their respective originals.

G. RAJA SHEKAR

(T wae)

Addl. General Manager (Ash Management)

vTEril RS /NTPC Limited
VERIFICATION EOC, A-8A, Sector-24, Noids-201301 (U.P,)

Verified at New Delhi on this the AN @Jvz{iof January, 2023 that the contents of the
above affidavit from p

aras 1 to 3 are correct and true to the best of my knowledge and belief

and nothing material has been concealed therefrom.

vd

o, ENUIA SHEKAR
Ad Gonerst Waraom, 1S TG
s Management)

/NTPC Limited
EOC, A-8A, Sector-24, Noids-201301 (u.p,)

ATTESTED

TA 7.
NO GOVT. OF INDIA
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PART II—Section 3—Sub-section (ii)
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PUBLISHED BY AUTHORITY
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3R "werrg Uer' ue & andtg faga oA 7 st sroer ar ferage e & i gaf
a7 IR geiagReie® UTtueex (3 vw ) dh fiheex o1 30T aRE & 3T Iugad JWRAR U9
sfire sk wftafaa &; ar & faeh twr s o 36 ¥ gus v FuRa dw E o
vY 3R AISS U9 § O Y O A1 Y GATs U9 w09 &7 At @ fee, 39
AERET & A & foe "oeg 09 U seiag ke o URiifueex (3 v ), v fswex o
I TRE & 3= IUYad IR U, b, Terg 09, et ver 3R wigs twr & U # A
ver 3rfiue 3iR aftnfera & aaife Tt Ui &7 39T ST 32YT € |

3R gci & fafvmior & fow aer s e & oo f5=m St ger &7 3udnT aen
e ar fermge smenRa andrg g FoE gRT 3Anfed Terg 0 & 3UAnT &7 [aed

3975 GI/2009 (1)
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THE GAZETTE OF INDIA : EXTRAORDINARY [P,g II—Skc. 3(ii)]
O

MINISTRY ORSXRONMENT AND FORESTS
NOTIFICATION

New Delhi, the 3rd November, 2009
S.0. 2804(E).—WHEREAS, by notification of the Government of India in the

Ministry of Environment and Forests number S.0. 763(E), dated the 14" September, 1999
(hereinafter referred to as the said notification) issued under sub-section (1), clause (v) of sub-
section (2) of section 3 and section 5 of the Environment (Protection) Act, 1986 (29 of 1986),
the Central Government, issued directions for restricing the excavation of top soil for
manufacture of bricks and promoting the utilisation of fly ash in the manufacture of building
materials and in construction activity within a specified radius of one hundred kilometers from

coal or lignite based thermal power plants;

AND WHEREAS, the term “fly ash” means and includes all categories or groups of coal
or lignite ash generated at the thermal power plant and collected by Electrostatic Precipitator
(HSP) or bag filters or other similar suitable equipments; bottom ash is -the ash collected
separately at the bottom of the boiler; pond ash is the mixture of ESP Fly ash and bottom ash,
but, for the purpose of this notification, the term “fly ash” means and includes all ash generated
such as Ilectrostatic Precipitator (ESP) ash, dry fly ash, bottom ash, pond ash and mound ash as

the objective 1s to utilise all the ashes;

AND WHEREAS, there is a need for restricting the excavation of top soil for
manufacture of bricks and for other works which involve use of top soil and promoting
utilisation of fly ash produced by coal or lignite based thermal power plants including captive
power plants and co-generation plants in the manufacture of building materials and construction

activity;

AND WHEREAS, it was observed that there was a gradual increase in the use of fly ash
in the manufacture of fly ash bricks or products from about 1.5 million tonne in 2002-2003 to
3.19 million tonne in 2006-2007 which needs to be further encouraged for achieving the ultimate

objective of conservation of top soil and minimise environmental pollution caused due to fly ash;
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AND WHEREAS, it 1s obsee Dok construction agencies are yet to achieve their
targets of utilization of fly ash based products even after the 31% August, 2007, the date

prescribed for 100% utilisation of fly ash based products in the said notification of 1999 and.it is
also observed that many thermal power stations or plants are also yet to achieve the targets

drawn up in their action plans;

AND WHEREAS, the representations of the brick kiln owners were considered with
regard to transporting of fly ash over a long distance and also the logistics involved including the

enetgy cost;

AND, WHEREAS, the issue has been examined by the Government of India in the

Ministry of Environment and Forests;

AND WHEREAS, the Central Government is of the opinion that the said notification
should be amended;

AND WHEREAS, clause (a) of sub-rule (3) of rule 5 of the Environment (Protection)
Rules, 1986 provides that whenever the Central Government considers that prohibition or
restrictions of any industry or carrying on any processes or operation in any area should be

imposed, it shall give notice of its intention to do so;

AND WHEREAS, a draft of amendment to the Government of India, Ministry of
FEnvironment and Forests notification no. S.0.763 (E), dated the 14th September, 1999 duly
amended vide notification No. S.0. 979 (E), dated the 27" August, 2003 (hereinafter referred to
as the said n.otiﬁcation) which the Central Government proposes to make under subsection (1),
clause (v) of sub-section (2) of section 3 of the Environment (Protection) Act, 1986 (29 of 1986)
read with clause (d) of sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986, were
published in the Gazette of India, Extraordinary, Part 11, Section 3, Sub-section (i) dated the 6"
November, 2008 zide S.O. 2623 (L), inviting objections and suggestions from all persons likely to
be affected thereby before the expiry of sixty days from the date on which copies of the Gazette

containing the said draft amendments were made available to the public.

AND WHEREAS, copies of the said Gazette were made available to the public on the
day of 6" November 2008;
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 AND 8:8:51{8& “received from various persons or

agencies likely to be affected thereby in respect of the said draft notification have been duly

AND WHEREAS, the objections

considered by the Central Government in the Ministry of Environment and Forests;

Now, thetefore, in exercise of the powers conferred by sub-section (1) and clause (v) of
sub section (2) of section 3 of the Environment (Protection) Act, 1986 (29 of 19806) read with

clause (d) of sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986, the Central

Government hereby makes the following amendments to the said notification, namely: -

AMENDMENTS
1. "Throughout the said notification, save as otherwise expressly provided and unless the context
otherwise requires, for the word “ash” wherever it occurs, the words “fly ash” shall be

substituted.
2. In the said notification, in paragraph 1,—

(a) for sub-paragraph (1), the following shall be substituted, namely:-
“(i) use of fly ash based products in construction activities™;
(b) for sub-paragraphs (1A) and (1B), the following sub-paragraphs shall respectively be

substituted, namely:-

“(1A) Every construction agency engaged in the construction of buildings within a radius of
hundred kilometers from a coal or lignite based thermal power plant shall use only fly ash based
products for construction, such as: cement or concrete, fly ash bricks or blocks or tiles or clay fly
ash bricks, blocks or tiles or cement fly ash bricks or bricks or blocks or similar products or a

combination or aggregate of them, in every construction project.

(1B) The provisions of sub-paragraph (1A) shall be applicable to all construction agencies of
Central or State or Local Government and private or public sector and it shall be the
responsibility of the agencies either undertaking construction or approving the design or both to
ensure compliance of the provisions of sub-paragraph (1A) and to submit annual returns to the

concerned State Pollution Control Board or Pollution Control Committee, as applicable”;

(c) after sub-paragraph (1B), the following sub-paragraph shall be inserted, namely:—
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“(1C) Minimum fly ash content for buﬂm s or products to qualify as I“& ash based
products” category shall be as given in the

ow:

Table I
Serial Building Materials or Products Minimum % of fly ash by
Number weight
) (2) (3)
1. Fly ash bricks, blocks, tiles, etc. made with fly | 50% of total input materials

ash, lime, gypsum, sand, stone dust etc. (without
clay).

Paving blocks, paving tiles, checker tiles, mosaic | Usage of PPC (IS-1489: Part-1)
tiles, roofing sheets, pre-cast elements, etc. | or PSC (IS-455) or 15% of

)

wherein cement is used as binder. OPC (18-269/8112/12269)
' content.
3. Cement. 15% of total raw materials
4. Clay based building materials such as bricks, | 25% of total raw materials.
blocks, tiles, etc.
5. Concrete, mortar and plaster. Usage of PPC (IS-1489: Part-1)

or PSC (IS-455) or 15% of
OorC (1S-269/8112/12269)
content.

(d) in sub-paragraph (2), for the brackets and number “(1)”, the brackets, number and letter
“(1C)” shall be substituted and the number of sub-paragraph (2) shall be substituted by 1(D);

(e) in paragraph (2A), the paragraph 1(A) shall be substituted by 1(A} and 1(B) and the
amended paragraph 2(A) is to be numbered as 1(E);

(f) for sub-paragraphs (3) and (3A), the following sub-paragraphs shall respectively be

substituted, namely:—

“(3) In case of non-availability of fly ash from thermal power plants in sufficient quantities as
certified by the said power plants, within 100 km of the site, the stipulation under sub-paragraph
(1A) shall be suitably modified (waived or relaxed) by the concerned State Government or Union

territory Government level monitoring committee mentioned elsewhere in this notification.

(3A) A decision on the application for manufacture of fly ash bricks, blocks and tiles and similar
other fly ash based products shall be taken within thirty days from the date of receipt of the

application by the concerned State Pollution Control Board or Pollution Control Committee.”;

(g) sub-paragraphs (3B), (3C) and (3D) shall be omitted;

33754 fo9- 4
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"h) for sub-paragraphs (4) and ( (5), the 2]91@3111) paragraphs shall be substituted, namely:-

“(4) Fach coal or lignite based thermal power plant shall constitute a dispute settlement
committee which shall include the General Manager of the thermal power plant and a
representative of the relevant Construction and fly ash Brick Manufacturing Industry Association
or Body, as the case may be and such a Committee shall ensure unhindered loading and
transport of fly ash in an environmentally sound manner without any undue loss of time. Any
unresolved dispute shall be dealt with by the concerned State or Union territory Government

level monitoring committee mentioned elsewhere in this notification.

(5) No agency, person or organization shall, within a radius of hundred kilometers of a thermal
power plant undertake construction or approve design for construction of roads or flyover
embankments with top soil; the guidelines or specifications issued by the Indian Road Congress
(IRC) as contained in IRC specification No. SP: 58 of 2001 as amended from time to time,
regarding use of fly ash shall be followed and any deviation from this direction can only be
agreed to on technical reasons if the same is approved by Chief Engineer (Design) or Engineer-
in-Chief of the concerned agency or organisation or on production of a certificate of “fly ash not
available” from the thermal power plant(s) (IPPs) located within hundred kilometers of the site
of construction and this certificate shall be provided by the TPP within two working days from
the date of receipt of a request for fly ash, if fly ash is not available”;

i) in sub-paragraph (6), for the words “Voids created due to soil botrow area shall be filled
up with ash with proper compaction and covered with topsoil kept separately as above and this
would be done as an integral part of embankment project within the time schedule of the
project”, the words “Voids created at soil borrow area shall be filled up with fly ash with proper
compaction and covered with topsoil kept separately as above and this would be done as an

integral part of embankment project” shall be substituted;
() for sub-paragraph (7), the following sub-paragraphs shall be supstituted, namely:—

“(7) No agency, person or organisation shall within a radius of hundred kilometers of a coal or
lignite based thermal power plant undertake or approve or allow reclamation and compaction of
low- lying areas with soil; only fly ash shall be used for compaction and reclamation and they shall
also ensure that such reclamation and compaction is done in accordance with the specifications

and guidelines laid down by the authorities mentioned in sub-paragraph (1) of paragraph 3.
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(8)(i) No person or agency shall within ?@fﬂ;&a (by road) from coal or lignite based
thermal power plants, undertake or approve stowing of mine without using at least 25% of fly
ash on weight to weight basis, of the total stowing materials used and this shall be done under

the guidance of the Director General of Mines Safety (DGMS);

Provided that such thermal power stations shall facilitate the availability of required
quality and quantity of fly ash as may be decided by the expert committee referred in sub-

paragraph (10) for this purpose.

(i1) No person or agency shall within fifty kilometers (by road) from coal or' lignite based thermal
power plants, undertake or approve without using at least 25% of fly ash on volume to volume
basis of the total materials used for external dump of overburden and same percentage in upper
benches of back filling of op;:ncast mines and this shall be done under the guidance of the

Director General of Mines Safety (DGMS);

Provided that such thermal power stations shall faci]itatc the availability of required
quality and quantity of fly ash as may be decided by the expert committee referred in sub-

paragraph (10) for this purpose.

(9) The provisions centained in clauses (i) and (i) of sub-paragraph (8) shall be applicable to all
mine agencies under Government, public and private sector and to mines of all minerals or
metals or items and it shall be the responsibility of agencies either undertaking or approving the
external dump of overburden, backfilling or stowing of mine or all these activities to ensure
compliance of provisions contained in clauses (i) and (i) of sub-paragraph (8) and to submir
annual returns to the concerned State Pollution Control Board or Pollution Control Committee

as applicable.

(10) The Mﬁﬁsmy of Coal for this purpose shall constitute an expert committee comprising of
representatives from Fly Ash Unit, Department of Science and Technology, Ministry of Science
and Technology, Director General of Mines Safety (DGMS), Central Mine Planning and Design
Institute Limited (CMPDIL), Ministry of Environment and Forests, Ministry of Power, Ministry
of Mines and the Central Institute of Mining and [uel Research (CIMFR), Dhanbad; the
Committee shall also guide and advise the back filling or stowing in accordance with the
ptovisions contained in sub-paragraphs (8) (i), 8 (i) and (9), and specifications and guidelines laid

down by the concerned authorities as mentioned in sub-paragraph (1) of paragraph 3.
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(11) The concerned State Government or Union territory Government shall be the enforcing

and monitoring authority for ensuring compliance of the provisions of sub-paragraphs (8) (i) and
(8) (1)
3. in the said notification, in paragraph 2,—

(a) for sub-paragraphs (1), (2) and (3), the following sub-paragraphs shall be substituted,

namely:—

“(1) All coal or lignite based thermal power stations would be free to sell fly ash to the user

agencies subject to the following conditions, namely:—

(1) the pond ash should be made available free of any charge on “as is where is
basis” to manufacturers of bricks, blocks or tiles including clay fly ash product
manufacturing unit(s), farmers, the Central and the State road construction agencies,

Public Works Department, and to agencies engaged in backfilling or stowing of mines.

(i1) at least 20% of dry ESP fly ash shall be made available free of charge to units
manufacturing fly ash or clay-fly ash bricks, blocks and tiles on a priority basis over other
users and if the demand from such agencies falls short of 20% of quantity, the balance

quantity can be sold or disposed of by the power station as may be possible;

Provided that the fly ash obtained from the thermal power station should be utilized only
for the purpose for which it was obtained from the thermal power station or plant failing which
no fly ash shall be made available to the defaulting users.

(2) All coal and, or lignite based thermal power stations and, or expansion units in operation
before the date of this notification are to achieve the target of fly ash utilization as per the Table

I1 given below:

Table I1
Serial Percentage Utilization of Fly Ash Target Date
Number
) @ ®)
1. At least 50% of fly ash generation One year from the date of issue
of this notification.
2, At least 60% of fly ash generation Two years from the date of
issue of this notification.
3. At least 75% of fly ash generation Three years from the date of
] issue of this notification.
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The unutilised fly ash in relation to the target during a year, if any, shall be utilized within
next two years in addition to the targets stipulated for those years and the balance unutilized fly
ash accumulated during first five years (the difference between the generation and the utilization
target) shall be utilized progressively over next five years in addition to 100% utilization of

current generation of fly ash.

(3) New coal and, or lignite based thermal power stations and, or expansion units commissioned

after this notification to achieve the target of fly ash utilization as per Table I1I given below:

Table III
Serial Fly ash utilization level Target date
Number
0) @ ®

1 At least 50% of fly ash generation One year from the date of
commissioning.

2. At least 70% of fly ash generation Two years from the date of
commissioning.

3. 90% of fly ash generation Three vyears from the date of
commissioning

4. 100% of fly ash generation Four vyears from the date of
commissioning.

The unutilised fly ash in relation to the target during a year, if any, shall be utilized within
next two years in addition to the targets stipulated for these years and the balance unutilized fly
ash accumulated during first four years (the difference between the generation and utilization
target) shall be utilized progressively over next five years in addition to 100% utilization of
current generation of fly ash.”’;

b) in sub-paragraph (4), for the words “six months”, the words “four months™ shall be

substituted;
c) for sub-paragraph (6), the following sub-paragraphs shall be substituted, namely:—

“(6)  The amount collected from sale of fly ash and fly ash based products by coal and/or
lignite based thermal power stations or their subsidiary or sister concern unit, as applicable
should be kept in a separate account head and shall be utilized only for development of

infrastructure or facilities, promotion and facilitation activities for use of fly ash until 100 percent

19
)
4. At least 90% of fly ash ge‘ag!h-‘ Four years from the date of
issue of this notification.
5. 100% fly ash generation Five years from the date of
issue of this notification.
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ﬂy ‘ash utilization level is achieved; _thcm l‘dr;é;és 100% fly ash utilization levels are
maintained, the thermal power station would be free to utilize the amount collected for other
development programmes also and in case, there is a reduction in the fly ash utilization levels in
the subsequent year(s), the use of financial return from fly ash shall get restricted to development
of infrastructure ot facilities and promotion or facilitation activities for fly ash utilization until

100 percent fly ash utilisation level is again achieved and maintained.

(7) Annual implementation report (for the period 1% April to 31" March) providing information
about the compliance of provisions in this notification shall be submitted by the 30" day of
April, every year to the Central Pollution Control Board, concerned State Pollution Control
Board or Committee and the concerned Regional Office of the Ministry of Environment and
Forests by the coal or lignite based thermal power plants, and also be made a part of the annual
teport of the thermal power plant as well as thermal power plant wise information be provided

in the annual report of thermal power producing agency owning more than one thermal power

plant.”;

4. in the said notification, in paragraph 3,—

(a) in sub-paragraph (2), for the words “schedules of specifications and consu—uct‘ion
applications, including appropriate standards and codes of practice, within a period of four
months from the publication of this notification”, the words “tender documents, schedules of
specifications and construction applications including appropriate standards and codes of
practice within a period of four months from the publication of this notification” éhaﬂ be

substituted;
(b) for sub-paragraph (2A), the following sub-paragraph shall be substituted, namely:—

“(2A) Building construction agencies both in public and private shall prescribe the use of fly
ash and fly ash-based products in their respective tender do;:umen'ts, schedules of specifications
and construction applications, including appropriate standards and codes of practice and make
provisions for the use of fly ash and fly ash based bricks, blocks or tiles or aggregates of them in
the schedule of approved materials and rates within a period of four months from the

publication of this notification.”;

{c) for sub-paragraphs (2B) and (3), the following sub-paragraphs shall be substituted,

namely:—
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“(2B) ?\Hﬁaée'r'lae_q undertaking construcmaé_o'r_ﬁ;c_ﬁ;ef ‘bridges and reclamation and

compaction of low lying areas, including Department of Road Transport and Highways
(DORTH), National Highways Authority of India (NHAT), Central Public Works Department
(CPWD), State Public Works Depatrtments and other State Government Agencies, shall within a

period of four months from the publication of this notification:-

(a) make provisions in their tender documents, schedules of approved materials and rates as
well as technical documents for implementation of this notification, including those

relating to soil borrow area ot pit as per sub-paragraph (6) of paragraph 1; and

(b) make necessary specifications or guidelines for road or fly over embankments that are

not covered by the specifications laid down by the Indian Road Congress (IRC).

(3) All local authorities shall specify in their respective tender documents, building bye-laws and
regulations, the use of fly ash and fly ash-based products and construction techniques in building

materials, roads embankments or for any usage with immediate effect.

(4) The Central Electricity Authority and other approving agencies may permit the land area for
emergency ash pond or fly ash ‘storage area up to 50 hectares for a 500 MW unit, based on 45%
ash content coal, or in the same proportion for units in other capacities taking into account the

ash content in coal or lignite to be used.

(5) All Financial institutions and agencies which fund construction activities shall include a clause

in their loan or grant document for compliance of the provisions of this notification.

(6) A Monitoring committee shall be constituted by the Central Government with Members
from Ministry of Coal, Ministry of Mines, Ministry of Power, Central Pollution Control Board,
Central Electricity Authority, Head Fly Ash Unit of Department of Science and Technology and
Building Material Technology Promotion Council to monitor the implementation of the
provisions of the notification and submit its recommendations -or observations at least once in
every six months to the Secretary, Ministry of Environment and Forests. Concerned Advisor or
Joint Sectretary in the Ministry of Environment and Forests will be the convener of this

committee.
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(7) For the purpose of monitoring the implcgl% of the provisions of this notification the

State Governments or Union territory Government shall constitute a Monitoring Committee

within three months from the date of issue of this notification under the Chairmanship of
Secretary, Department of Environment with representatives from Department of Power,
Department of Mining, Road and Building Construction Department and State Pollution
Control Board and this Committee would deal with any unresolved issue by Dispute Settlement
Committee as prescribed in sub-paragraph (4) of pafagraph 1, in addition to monitoring and
facilitating implementation of this notification at the respective State Government or Union
territory level and this Committee would also be empowered to suitably modify (waive or relax)
the stipulation -under sub-paragraph (1) in case of non-availability of fly ash in sufficient
quantities from thermal power plant as certified by the said power plants and the Committee will

meet at least once in every quarter.

[F. No. 9-8/2005-HSMD]
G. V. SUBRAHMANYAM, Scientist ‘G’

Foot Note :—The principal notification was published in the Gazette of India, Part II, Section 3, Sub-section (ii) vide
notification number S.0. 763(E), dated the 14th September, 1999 and was amended vide notification number
S. 0. 979(E), dated the 27th August, 2003,

Printed by the Manager, Government of India Press, Ring Road., Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.
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T, a9 SR Sarg IREadT #Aey

st
< f&=elY, 25 SaeY, 2016

FLA. 254(H)—AT TR, TG, a9 T AT TREdT HAET A AfeEET 6.
FAAT. 763(37), AT 14 fodaw, 1999 (B T0H 38+ T9ATH I STTAAAT gl AT &) | HiduT Ferreri
T ITE, o Featd TehTe qatawor (G2 =W, 1986 F fF=w 5 & I9-ff=aw (3) * @e (F) F vy ateq
TRTareer (SET) Sferfr, 1986 (1986 & 29) &Y &y 3 FY IT-TT (1) 3T IT-gTT (2) F @ (V) F
AT FIA BT YEATT FLAT g, WA F SIS, FHTT, WO 0, @ 3, IU-ge (i) § afeeEAr €.
AT, 1396(3), aTErE 25 7=, 2015 g7 wehriera T srar =, frees g vo a3y safaaat @, e s
goTiad g 1 g9rer off, 39 ara 7, e SF e HOrat w et FI arer ot i afaat
ST HT ITASH FA &t ST 8, 1S a1 6 TTHT 8 T3 AET AT AT ARG 67 T &,

S IR T Y Tt 25 9, 2015 ¥ ST HF T F af T2 AT,

3T I TTET ATSAAT % Hae |, UH qA1 sAFqdl &, {5 IT9 Tartaq g = garaen of, e
T ST ST FATAT T Frml T FEHL 1T 6% & § fo= 2 omr T g;

qT:, AT, FealT GLRTT TATFLOT (F2e107) Az, 1986 F a9 5 % 3Iu-fA7w (3) % @ () & a1
afya watavr (s afafem, 1986 (1986 T 29) # 4T 3 # IT-4eT (1) i IT-4T<T (2) F &= (V)
FTET & ATt T TN F3d g0 370 ATIHAAT | (At Semed Hal g, dAA7q -

1. ST AT F 2T 1 |-
(F) ST A(F) H |7 Farfier” oreal & w0 < A af Fherrie” osg T S,

(@) ST 3 H “100 .17 30T 3% 9rsat o w20 9 “fie |7 e e 9re8 6 ST,
(M 39U 5 H A fRerieT areat % & a¥ A1 | e oer T S,
(F) STIT 7 H “GF FhearHe” aeal & 1= 9 ‘i |7 ey’ oea T8 ST,

419 GI/2016 )]
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2. 37 A gETT F T 2 -
(F) 37 &7 (1) ¥ e At vl s R s, sef-
“oi A S T3 oo SUET WS Uer % 20 wiaerd v e TaT we # Hee 39 ardi e
AT ¥ AR Al BT, S g S & |t wfterd wrs ver wr sug w9 H amg 2 1
(@) ST & (7) F veATq Ao s 4 st fGrg smed, soiq -

“(8)

(11)

AT Hrgar AT forrse swatia arfia fEee @94 (Re+ sata Fatea sf/ar 98 Iomed

ieg | &), ATILAAT A TG & T AT & HIq2 3 T ITASE TAF [oher 2l UL & w2Th
= ST ATAT TTHATZE T ATATE T AT IHh TLATH AIH H FH & FHH T G & il oA
T AT FHA |

T BT AT foreTze sremted ardir e w2 awita o[oF LT AT TassTid F,
ST T o g W g, o 5 s Uer F aRET w0 a9 S 6 |

e a7 foreTee srarfa arder e 5= 7 100 frarfies 6 offdr % fiae gz« d@f=mor
RSt AT T areTiRa Iearat & dtamtor % foro A sty "efam Bt § gar
ATFAF F & H ITIRT % forg ver & afiagd 1 and 0F fwra«r a7 forarze sreaia ardr
farera =T g =g i STt 37 100 e i afvfer & 9 3w 300 franfes i affar
F fraw UF uftaga it AT i T 7w A7 forAree srerfia ardia e g1 %
f= THT =T T 39T qTiora i STusy |

FIIAT AT FoTEe e ardT = 999 o= TRERT % HiaT AT S TR & -0
TIT ST IcATE FIAHATT FIALTA FT HAGT FI, Irg ATATUIN AT Il STTAT FHA
(Faredftr 3% s Tgag srae<=am) |

(12) T & SE-9T] & Frgar a7 forarze sraria arder Gera g4 ver srerfia soame f@afAatr

(13)

(14)

THRISAT T TAET A ST Il TATIAT T THAA 3T ITH TErIAT HGT qTh 22l 37T T
AT HIATTIT FTHOUAT 20T STTATSAT 1 I T AT Teh S AT G TIAgT H FHHT o0l ST &7 |
Tg gATad Fx & forw fF 5t a2+ g 7 qEemr 955 [ § v F1 3T

FAT €, ASH ST F fory Fag Widsy dfEarese & O s arer de #1 arde fEem
T T UYT o TSTT F THIOHTOT o |1 SIS |

FrEeT 77 fomree srenfia ardfir fae@ w951, 300 fFanfer f afifs F fae s
TTHIOT HEdh TISAT % T T2 JATor qRarsHrelt ofiT wawdi, qShi, aral ofiT Jeae &
HTAHTIT & SATATAT LA AT LA 5 AT oI HAFKH 6 TIA T ULT 6 Tae il 07
AT T A HAT 17

3. I ATAGEAT & 4 (2) F Su-vT (2%) Y SU-9R7 (15) F € # vgr I dRX I - F sq H
fFeaferfa Sa-8r sivet straem, s -

i

T foret & sraftaq wrEar ar forarse sreanfva arfta e |@9= qevar gear SumEt 1

AT AT, Ik GAATT H FIAAT FHA AT ITH T T F AT g |7
4, I ATEGAAT & & 3 # I9-4 (7) F we=rq Mo siawnfia B s, i -

“(8)

fafere Sfawior aRESaTet FT AqHIET F AT T T TIEHRTAT 7 g IJeaariaed gim
o o 7g gAfe=a FY & w1 U9 FT ITAN FT AT FATS VLT TR Iamal & forg ardi
= |41 o SRwior AT a1 SEaERi & a1 e 99 AT 47 Fls AT 5809
AT Smar g |

TT TTTART, & AT AT ATER 1 STEEAT qTel A T T =i "qeeft 3 Ffeat =

HTE T qATIh AT TG Hled ATAT HAATH B Tohe 0T ATEATHAT o AL ATALTF fafaasrnt
FT LT | Tad gu LT ST 221 6 STk START Hl GATIAT AT ST 8% |
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(10) Hag IR Ty gt SRt a1 FTEFAT |, IaTgome qgrenT Tl Tt areftor e
TET ATIHIH, 2005 (AFGM), Fog AG AT, Mg 3T T (@™ 6, STet
HATT &7 UF g9 a1 Te & AfgE g o7 srasanr gadft di=ator #, 5 st sitefea
ST J9ETell AT areRt AT ey st stat #§ wae fAmior ofF g, Ter semfia 2 A1 Seamat
o STSATTH ITART T FATIAT F7 |
(1) T F=rer F Brarsardt & Uor % g7 aqFas 5 T § ST &1 qa49 w1 17 = w7
TRAT |7
5. &t d9g TRAFIRAT GIT SUNFT SUSET HT SAUTAT < ht guarary 31 s, 2017 & | FE=w
77 fommTee sraTRa arfiw R 99=, S9% aRT Sanfea wE Yo F 100 wiwa SwaeT % sl
YT Sq=dT FT Fgurea 31 k=, 2017 § @G 44
[T, &, 9-8/2005-T=TETHE]
fereaaTyr fRreg, w af=a
feoqur- g srfer@EAT W % T, ST, 9w 11, @ 3, 3u-ae (i) § sfagm=Er €. Fram 763(3),
TR 14 fdaw, 1999 T wHIa A E off Y TAH weATaadi Henew StgeEAr .
T, 979(3T), AT 27 ITEd, 2003 31T 1.7, 2804(3T), ATE@ 3 qaa<, 2009 FTT F&hT 7T o1 |

MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 25th January, 2016

S.0. 254(E).—Whereas a draft of certain amendments to the Government of India in the Ministry of
Environment, Forests and Climate Change number S.O. 763(E), dated the 14th September, 1999 (hereinafter
referred to as the said notification) which the Central Government proposes to make under sub-section (1) and
clause (v) of sub-section (2) of section 3 of the Environment (Protection) Act, 1986 (29 of 1986) read with clause
(d) of sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986, was published in the Gazette of India,
Extraordinary, Part II, section 3, Sub-section (ii), vide S.O. 1396(E), dated the 25 May, 2015 inviting objections
and suggestions from all persons likely to be affected thereby before the expiry of sixty days from the date on
which copies of the Gazette containing the said draft amendments were made available to the public.

And, whereas copies of the said Gazette were made available to the public on 25th May, 2015;

And, whereas all the objections and suggestions received from all persons likely to be affected thereby in
respect of the said draft notification have been duly considered by the Central Government;

Now, therefore, in exercise of the powers conferred by sub-section (1) and clause (v) of sub-section (2) of
section 3 of the Environment (Protection) Act, 1986 (29 of 1986) read with clause (d) of sub-rule (3) of rule 5 of
the Environment (Protection) Rules, 1986, the Central Government hereby makes the following amendments to
the said notification, namely: —

1. In the said notification, in paragraph 1,-

(a) in sub-paragraph 1(A), for the words “hundred kilometers”, the words “three hundred kilometers”
shall be substituted;

(b) in sub-paragraph (3), for the figures and letters “100 km”, the words “three hundred kilometers”
shall be substituted;

(c) in sub-paragraph (5), for the words “hundred Kilometers”, the words “three hundred Kilometers”
shall be substituted;

(d) in sub-paragraph (7), for the words “hundred Kilometers”, the words “three hundred Kilometers”
shall be substituted.
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In the said notification, in paragraph 2:-
(a) after sub-paragraph (1), the following proviso shall be inserted, namely:-

“provided further that the restriction to provide 20 % of dry ESP fly ash free of cost shall not apply to
those thermal power plants which are able to utlise 100 % fly ash in the prescribed manner.”

(b) after sub-paragraph (7), the following sub-paragraphs shall be inserted, namely:-

“(8) Every coal or lignite based thermal power plants (including captive and or co-generating stations)
shall, within three months from the date of notification, upload on their website the details of stock
of each type of ash available with them and thereafter shall update the stock position at least once a
Month.

(9) Every coal or lignite based thermal power plants shall install dedicated dry ash silos having separate
access roads so as to ease the delivery of fly ash.

(10) The cost of transportation of ash for road construction projects or for manufacturing of ash based
products or use as soil conditioner in agriculture activity within a radius of hundred kilometers from
a coal or lignite based thermal power plant shall be borne by such coal or lignite based thermal
power plant and the cost of transportation beyond the radius of hundred kilometers and up to three
hundred kilometers shall be shared equally between the user and the coal or lignite based thermal
power plant.

(11) The coal or lignite based thermal power plants shall promote, adopt and set up (financial and other
associated infrastructure) the ash based product manufacturing facilities within their premises or in
the vicinity of their premises so as to reduce the transportation of ash.

(12) The coal or lignite based thermal power plants in the vicinity of the cities shall promote, support
and assist in setting up of ash based product manufacturing units so as to meet the requirements of
bricks and other building construction materials and also to reduce the transportation.

(13) To ensure that the contractor of road construction utilizes the ash in the road, the Authority
concerned for road construction shall link the payment of contractor with the certification of ash
supply from the thermal power plants.

(14) The coal or lignite based thermal power plants shall within a radius of three hundred kilometers bear
the entire cost of transportation of ash to the site of road construction projects under Pradhan Mantri
Gramin Sadak Yojna and asset creation programmes of the Government involving construction of
buildings, road, dams and embankments”.

In the said notification, in paragraph 2, sub-paragraph (2A) be read as sub-paragraph (15) and at
the end of the said sub-paragraph, the following sub-paragraph shall be added, namely:-

“and the coal or lignite based thermal power plants located in coastal districts shall support, assist or
directly engage into construction of shore line protection measures.”

In the said notification, in paragraph 3, after sub-paragraph (7), the following shall be inserted,
namely:-

“(8) It shall be the responsibility of all State Authorities approving various construction projects to
ensure that Memorandum of Understanding or any other arrangement for using fly ash or fly ash
based products is made between the thermal power plants and the construction agency or
contractors.

(9) The State Authorities shall amend Building Bye Laws of the cities having population One million
or more so as to ensure the mandatory use of ash based bricks keeping in view the specifications
necessary as per technical requirements for load bearing structures.

(10) The concerned Authority shall ensure mandatory use of ash based bricks or products in all
Government Scheme or programmes e.g. Mahatma Gandhi National Rural Employment Guarantee
Act, 2005 (MNREGA), SWACHH BHARAT ABIYAN, Urban and Rural Housing Scheme, where
built up area is more than 1000 square feet and in infrastructure construction including buildings in
designated industrial Estates or Parks or Special Economic Zone.
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(11) The Ministry of Agriculture may consider the promotion of ash utilisation in agriculture as soil
conditioner.”

S. The time period to comply with the above provisions by all concerned authorities is 31" December,
2017. The coal or lignite based thermal power plants shall comply with the above provision in
addition to 100 % utilization of fly ash generated by them before 31" December, 2017.

[F. No. 9-8/2005-HSMD]
BISHWANATH SINHA, Jt. Secy.

Note:- The principal notification was published in the Gazette of India, Extraordinary, Part II, section 3,
Sub-section (ii) vide notification S.O. 763(E), dated the 14" September, 1999 and was subsequently
amended vide notification S.0. 979(E), dated the 27" August, 2003 and S.O. 2804(E), dated the
3™ November, 2009.

Printed by the Manager, Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.
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ST TEOTRAT AT (HETT & SET T T a0 i R o s 6t srasasar g;

@, Rt & g T qur Rt w1 F 84 ¥ e enatia Icarel 9T wae At
TATARIAT % TART T AT Fileh ITSTS, (WGl il FL(erd e il AaeTHhal &
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Y, F=F I, 9% UG FATe AEG< 6 Lol JA, Te@r hil LT F7 I FA, AqHIEd
TS = et FT 9, @i el ® T § W § Mg S qmtEt § 93 & ST F w7 H
T ITINT T FETAT 5T IUSTS [HET ST TTHIAh HATEAT Hl T FIA 0l AFLTHAT &;

SIY, TATAXT FT LT HIAT TAT HFAT AT oReT2e remied arq @R 99+ & ga w=rs
T 3 T g e 1 ST FEAT AT g

ST, SFT ATSG=AT § ST W@ 9758 FHT TAN 64T 74T § 396 Fwrger A1 onEmEe sramha aq
e 5941 | g FTe-1r 3T TieH-T M1 AT 2

SIY, FET ALHRIT TGUOEAT ST HEid & ST 9%, TAEoia Jias & Jorret afgd @ &
ITART F o7 T =ATTh Z =T AT AT 8

qq: T (Feev) Faw, 1986 F fFaw (5) F 3u-fAww (3) F @ (F) F Avy ufsd qaAa
(FTeqoT) AT, 1986 (1986 FT 29) F &T 3 F IT-4RT (1) 3T IT-4RT (2) F & (v) TRT I
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 31st December, 2021

S.0. 5481(E).—Whereas by notification of the Government of India in the erstwhile Ministry of
Environment and Forests vide S.0.763 (E), dated the 14™ September, 1999, as amended from time to time, the Central
Government, issued directions for restricting the excavation of top soil for manufacturing of bricks and promoting the
utilisation of fly ash in the manufacturing of building materials and in construction activity within a specified radius of
three hundred kilometres from the coal or lignite based thermal power plants;

And whereas, to implement the aforesaid notification more effectively based on the polluter pays principle
(PPP) thereby ensuring 100 per cent utilisation of fly ash by the coal or lignite based thermal power plants and for the
sustainability of the fly ash management system, the Central Government reviewed the existing notification; and
whereas environmental compensation needs to be introduced based on the polluter pays principle;



mailto:moefcc-coalash@gov.in
mailto:moefcc-coalash@gov.in

37
[T H—=ve 3(ii)] IR war; [ 4\Ta'r<w 13

And whereas, there is a need to conserve top soil by promoting manufacture and mandating use of ash based
products and building materials in the construction sector;

And whereas, there is a need to conserve top soil and natural resources by promoting utilisation of ash in
road laying, road and flyover embankments, shoreline protection measures, low lying areas of approved projects,
backfilling of mines, as an alternative for filling of earthen materials;

And whereas, it is necessary to protect the environment and prevent the dumping and disposal of fly ash
discharged from coal or lignite based thermal power plants on land;

And whereas, in the said notification the phrase 'ash’, has been used which includes both fly ash as well as
bottom ash generated from the Coal or Lignite based thermal power plants;

And whereas, the Central Government intends to bring out a comprehensive framework for ash utilisation
including system of environmental compensation based on polluter pays principle;

And whereas, a draft notification on ash utilisation by coal or lignite thermal power plants in supersession of
the notification of the Government of India, Ministry of Environment and Forests published in the Gazette of India,
Extra Ordinary part 11, section 3, sub-section (i) vide S.0.763 (E), dated the 14™ September, 1999, by notification in
exercise of the powers conferred under sub-section (1) and clause (v) of sub-section (2) of section 3 of the
Environment (Protection) Act, 1986 (29 of 1986) read with clause (d) of sub-rule (3) of rule (5) of the Environment
(Protection) Rules, 1986, was published in the Gazette of India, Extraordinary, Part Il, section 3, sub-section (i), vide
G.S.R. 285(E), dated the 22nd April, 2021 inviting objections and suggestions from all persons likely to be affected
thereby before the expiry of sixty days from the date on which copies of the Gazette containing the said draft
provisions were made available to the public;

And, whereas all the objections and suggestions received from all persons likely to be affected thereby in
respect of the said draft notification have been duly considered by the Central Government;

Now, therefore, in exercise of the powers conferred by sub-section (1) and clause (v) of sub-section (2) of section
3 of the Environment (Protection) Act, 1986 (29 of 1986) read with clause (d) of sub-rule (3) of rule (5) of the
Environment (Protection) Rules, 1986, and in supersession of the Notification S.0.763 (E), dated the 14™ September,
1999 except as respect things done or omitted to be done before such supersession, the Central Government hereby
issues the following notification on ash utilisation from coal or lignite thermal power plants which shall come into
force on the date of the publication of this notification, namely:-

A. Responsibilities of thermal power plants to dispose fly ash and bottom ash.—

(1) Every coal or lignite based thermal power plant (including captive or co-generating stations or both) shall be
primarily responsible to ensure 100 per cent utilisation of ash (fly ash, and bottom ash) generated by it in an
eco-friendly manner as given in sub-paragraph (2);

(2) The ash generated from coal or lignite based thermal power plants shall be utilised only for the following
eco-friendly purposes, namely:-

(i)  Flyash based products viz. bricks, blocks, tiles, fibre cement sheets, pipes, boards, panels;
(i)  Cement manufacturing, ready mix concrete;
(iii)  Construction of road and fly over embankment, Ash and Geo-polymer based construction material;
(iv) Construction of dam;
(v)  Filling up of low lying area;
(vi) Filling of mine voids;
(vii) Manufacturing of sintered or cold bonded ash aggregate;
(viii) Agriculture in a controlled manner based on soil testing;

(ix) Construction of shoreline protection structures in coastal districts;
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Export of ash to other countries;

Any other eco-friendly purpose as notified from time to time.

A committee shall be constituted under the chairmanship of Chairman, Central Pollution Control Board
(CPCB) and having representatives from Ministry of Environment, Forest and Climate Change (MoEFCC),
Ministry of Power, Ministry of Mines, Ministry of Coal, Ministry of Road Transport and Highways,
Department of Agricultural Research and Education, Institute of Road Congress, National Council for
Cement and Building Materials, to examine and review and recommend the eco-friendly ways of utilisation
of ash and make inclusion or exclusion or modification in the list of such ways as mentioned in Sub-
paragraph (2) based on technological developments and requests received from stakeholders. The committee
may invite State Pollution Control Board or Pollution Control Committee, operators of thermal power plants
and mines, cement plants and other stakeholders as and when required for this purpose. Based on the
recommendations of the Committee, Ministry of Environment, Forest and Climate Change (MoEFCC) may
publish such eco-friendly purpose.

Every coal or lignite based thermal power plant shall be responsible to utilise 100 per cent ash (fly ash and
bottom ash) generated during that year, however, in no case shall utilisation fall below 80 per cent in any
year, and the thermal power plant shall achieve average ash utilisation of 100 per cent in a three years cycle:

Provided that the three years cycle applicable for the first time is extendable by one year for the
thermal power plants where ash utilisation is in the range of 60-80 per cent, and two years where ash
utilisation is below 60 per cent and for the purpose of calculation of percentage of ash utilisation, the
percentage quantity of utilisation in the year 2021- 2022 shall be taken into account as per the table below:

Utilisation percentages of thermal
power plants

First compliance Cycle to
meet 100 per cent utilisation

Second compliance  cycle
onwards, to meet 100 per cent
utilisation

>80 per cent

3 years

3 years

60-80 per cent

4 years

3 years

<60 per cent

5 years

3 years

Provided further that the minimum utilisation percentage of 80 per cent shall not be applicable to the
first year and first two years of the first compliance cycle for the thermal power plants under the utilisation
category of 60-80 per cent and <60 per cent, respectively.

Provided also that 20per cent of ash generated in the final year of compliance cycle may be carried
forward to the next cycle which shall be utilised in the next three years cycle along with the ash generated
during that cycle.

The unutilised accumulated ash i.e. legacy ash, which is stored before the publication of this
notification, shall be utilised progressively by the thermal power plants in such a manner that the utilization
of legacy ash shall be completed fully within ten years from the date of publication of this notification and
this will be over and above the utilisation targets prescribed for ash generation through current operations of
that particular year:

Provided that the minimum quantity of legacy ash in percentages as mentioned below shall be
utilised during the corresponding year and the minimum quantity of legacy ash is to be calculated based on
the annual ash generation as per installed capacity of thermal power plant.

Year from date of publication 1 2m 310"

Utilisation of legacy ash (in percentage|At least 20 per cent  [At least 35 per cent |At least 50 per cent

of Annual ash)
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Provided further that the legacy ash utilisation shall not be required where ash pond or dyke has
stabilised and the reclamation has taken place with greenbelt or plantation and the concerned State Pollution
Control Board shall certify in this regard. Stabilisation and reclamation of an ash pond or dyke including
certification by the Central Pollution Control Board (CPCB) or State Pollution Control Board (SPCB) or
Pollution Control Committee (PCC) shall be carried out within a year from the date of publication of this
notification. The ash remaining in all other ash ponds or dykes shall be utilised in progressive manner as per
the above mentioned timelines.

Note: The obligations under sub-paragraph (4) and (5) above for achieving the ash utilisation targets shall be
applicable from 1% April, 2022.

Any new as well as operational thermal power plant may be permitted an emergency or temporary ash pond
with an area of 0.1 hectare per Mega Watt (MW). Technical specifications of ash ponds or dykes shall be as
per the guidelines of Central Pollution Control Board (CPCB) made in consultation with Central Electricity
Authority (CEA) and these guidelines shall also lay down a procedure for annual certification of the ash pond
or dyke on its safety, environmental pollution, available volume, mode of disposal, water consumption or
conservation in disposal, ash water recycling and greenbelt, etc., and shall be put in place within three
months from the date of publication of this notification.

Every coal or lignite based thermal power plant shall ensure that loading, unloading, transport, storage and
disposal of ash is done in an environmentally sound manner and that all precautions to prevent air and water
pollution are taken and status in this regard shall be reported to the concerned State Pollution Control Board
(SPCB) or Pollution Control Committee (PCC) in Annexure attached to this notification.

Every coal or lignite based thermal power plant shall install dedicated silos for storage of dry fly ash silos for
at least sixteen hours of ash based on installed capacity and it shall be reported upon to the concerned State
Pollution Control Board (SPCB) or Pollution Control Committee (PCC) in the Annexure and shall be
inspected by Central Pollution Control Board (CPCB) or State Pollution Control Board (SPCB) or Pollution
Control Committee (PCC) from time to time.

Every coal or lignite based thermal power plant (including captive or co-generating stations or both) shall
provide real time data on daily basis of availability of ash with Thermal Power Plant (TPP), by providing link
to Central Pollution Control Board’s web portal or mobile phone App for the benefit of actual user(s).

Statutory obligation of 100 per cent utilisation of ash shall be treated as a change in law, wherever applicable.

For the purpose of utilisation of ash, the subsequent sub-paras shall apply.—

All agencies (Government, Semi-government and Private) engaged in construction activities such as road
laying, road and flyover embankments, shoreline protection structures in coastal districts and dams within
300 kms from the lignite or coal based thermal power plants shall mandatorily utilise ash in these activities:

Provided that it is delivered at the project site free of cost and transportation cost is borne by such coal or
lignite based thermal power plants.

Provided further that thermal power plant may charge for ash cost and transportation as per mutually agreed
terms, in case thermal power plant is able to dispose the ash through other means and those agencies makes a
request for it and the provisions of ash free of cost and free transportation shall be applicable, if thermal
power plant serves a notice on the construction agency for the same.

The utilisation of ash in the said activities shall be carried out in accordance with specifications and
guidelines laid down by the Bureau of Indian Standards, Indian Road Congress, Central Building Research
Institute, Roorkee, Central Road Research Institute, Delhi, Central Public Works Department, State Public
Works Departments and other Central and State Government Agencies.
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It shall be obligatory on all mines located within 300 kilometres radius of thermal power plant, to undertake
backfilling of ash in mine voids or mixing of ash with external Overburden dumps, under Extended Producer
Responsibility (EPR). All mine owners or operators (Government, Public and Private Sector) within three
hundred kilometres (by road) from coal or lignite based thermal power plants, shall undertake measures to
mix at least 25 per cent of ash on weight to weight basis of the materials used for external dump of
overburden, backfilling or stowing of mine (running or abandoned as the case may be) as per the guidelines
of the Director General of Mines Safety (DGMS):

Provided that such thermal power stations shall facilitate the availability of required quantity of ash by
delivering ash free of cost and bearing the cost of transportation or cost or transportation arrangement
decided on mutually agreed terms and mixing of ash with overburden in mine voids and dumps shall be
applicable for the overburden generated from the date of publication of this notification and the utilisation of
ash in the said activities shall be carried out in accordance with guidelines laid down by the Central Pollution
Control Board, Director General of Mines Safety and Indian Bureau of Mines.

Explanation.- For the purpose of this sub-paragraph, it is also clarified that the provisions of ash free of cost
and free transportation shall be applicable, if thermal power plants serve a notice on the mine owner for the
same and the mandate of using 25 per cent of ash for mixing with overburden dump and filling up of mine
voids shall not be applicable unless a notice is served on the mine owner by thermal power plant.

(i) All mine owners shall get mine closure plans (progressive and final) to accommodate ash in the mine
voids and the concerned authority shall approve mine plans for disposal of ash in mine voids and mixing of
ash with overburden dumps. The Ministry of Environment, Forest and Climate Change (MoEFCC) has issued
guidelines on 28™ August, 2019 regarding exemption of requirement of Environmental Clearance of thermal
power plants and coal mines along with the guidelines to be followed for such disposal.

(ii) The Ministry in consultation with Central Pollution Control Board (CPCB), Director General of Mine
Safety (DGMS) and Indian Bureau of Mines (IBM) may issue further guidelines time to time to facilitate ash
disposal in mine voids and mixing with overburden dumps and it shall be the responsibility of mine owners
to get the necessary amendments or modifications in the permissions issued by various regulatory authorities
within one year from the date of identification of such mines.

(i) There shall be a committee headed by Chairperson, Central Pollution Control Board (CPCB) with
representatives from Ministry of Environment, Forest and Climate Change, Ministry of Power, Ministry of
Mines, Ministry of Coal, Director General of Mine Safety and Indian Bureau of Mines for identification of
mines for backfilling of mine voids with ash or mixing of ash with overburden dump including examination
of safety, feasibility (not economic feasibility) and aspects of environmental contamination and the
committee shall get updated quarterly reports prepared regarding identified mines (both underground and
opencast) for the stakeholder Ministries or Departments and the committee shall start identifying the suitable
mines immediately after the publication of this notification.

(if) Thermal power plants or mines shall not wait for disposal of ash till the identification is done by the
above mentioned committee, to meet the utilisation targets mandated as above.

Filling of low lying areas with ash shall be carried out with prior permission of the State Pollution Control
Board or Pollution Control Committee for approved projects, and in accordance with guidelines laid down by
Central Pollution Control Board (CPCB) and the State Pollution Control Board or Pollution Control
Committee (PCC) shall publish approved sites, location, area and permitted quantity annually on its website.

Central Pollution Control Board after engaging relevant stakeholders, shall put in place the guidelines within
one year for all types of activities envisaged under this notification including putting in place time bound
online application process for the grant permission by State Pollution Control Boards (SPCBs) or Pollution
Control Committees (PCCs).
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All building construction projects (Central, State and Local authorities, Govt. undertakings, other Govt.
agencies and all private agencies) located within a radius of three hundred kilometres from a coal or lignite
based thermal power plant shall use ash bricks, tiles, sintered ash aggregate or other ash based products,
provided these are made available at prices not higher than the price of alternative products.

Manufacturing of ash based products and use of ash in such products shall be in accordance with
specifications and guidelines laid down by the Bureau of Indian Standards, Indian Road Congress, and
Central Pollution Control Board.

Environmental compensation for non-compliance.—

In the first two years of a three years cycle, if the coal or lignite based thermal power plant (including captive
or co-generating stations or both) has not achieved at least 80 per cent ash (fly ash and bottom ash)
utilisation, then such non-compliant thermal power plants shall be imposed with an environmental
compensation of Rs. 1000 per ton on unutilised ash during the end of financial year based on the annual
reports submitted and if it is unable to utilise 100 per cent of ash in the third year of the three years cycle, it
shall be liable to pay an environmental compensation of Rs. 1000 per ton on the unutilised quantity on which
environmental compensation has not been imposed earlier:

Provided that the environmental compensation shall be estimated and imposed at the end of last year of the
first compliance cycle as per the various utilisation categories as mentioned in sub-paragraph (4) of Para A.

Environmental compensation collected by the authorities shall be deposited in the designated account of
Central Pollution Control Board.

In case of legacy ash, if the coal or lignite based thermal power plant (including captive or co-generating
stations or both) has not achieved utilisation equivalent to at least 20 per cent (for the first year), 35 per cent
(for the second year), 50 per cent (for third to tenth year) of ash generated based on installed capacity, an
environmental compensation of Rs. 1000 per ton of unutilised legacy ash during that financial year shall be
imposed and if the utilization of legacy ash is not completed at the end of 10 years, an environmental
compensation of Rs.1000 per ton shall be imposed on the remaining unutilised quantity which has not been
imposed earlier.

It shall be the responsibility of the transporters or vehicle owner to deliver ash to authorised purchaser or user
agency and if it is not complied, then an environmental compensation of Rs. 1500 per ton on such quantity as
mis-delivered to unauthorised users or non- delivered to authorised users will be imposed besides prosecution
of such non-compliant transporters by State Pollution Control Board (SPCB) or Pollution Control Committee
(PCQC).

It is the responsibility of the purchasers or user agencies to utilise ash in an eco-friendly manner as laid down
at para B of this notification and if it is not complied, then an environmental compensation of Rs. 1500 or per
ton shall be imposed by State Pollution Control Board (SPCB) or Pollution Control Committee (PCC).

If the user agencies do not utilise ash to the extent obligated under para B or the extent to which they have
been intimated through Notice(s) served under sub-paragraph (1) of para D, whichever is lower, they shall be
liable to pay Rs. 1500 per ton of ash for the quantity they fall short off:

Provided that the environmental compensation on building constructions shall be levied at Rs.75/- per square
feet of built up area of construction.

(i) The environmental compensation collected by Central Pollution Control Board from the thermal power
plants and other defaulters shall be used towards the safe disposal of the unutilised ash and the fund may also
be utilised for advancing research on use of ash including ash based products.

(i) The liability of ash utilisation shall be with thermal power plants even after imposition of environmental
compensation on unutilised quantities and in case thermal power plant achieves the ash utilisation of any
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particular cycle after imposition of environmental compensation in subsequent cycles, the said amount shall
be returned to thermal power plant after deducting 10 per cent of the environmental compensation collected
on the unutilised quantity during the next cycle and deduction of 20 per cent, 30 per cent, and so on, of the
environmental compensation collected is to be made in case of utilisation of ash in subsequent cycles.

Procedure for supply of ash or ash based products.—

The owner of thermal power plants or manufacturers of ash bricks or tiles or sintered ash aggregate shall
serve written notice to persons or agencies who are liable to utilise ash or ash based products, offering for
sale, or transport or both.

Persons or user agencies who have been served notices by owner of thermal power plants or manufacturers of
ash bricks or tiles or sintered ash aggregate, if they have already tied up with other agencies for the purpose
of utilisation of ash or ash products, shall inform the thermal power plant accordingly, if they cannot use any
ash or ash products or use reduced quantity.

Enforcement, Monitoring, Audit and Reporting.—

The Central Pollution Control Board (CPCB) and the concerned State Pollution Control Board (SPCB) or
Pollution Control Committee (PCC) shall be the enforcing and monitoring authority for ensuring compliance
of the provisions and shall monitor the utilisation of ash on quarterly basis. Central Pollution Control Board
shall develop a portal for the purpose within six months of date of publication of the notification. The
concerned District Magistrate shall have concurrent jurisdiction for enforcement and monitoring of the
provisions of this notification.

(i) Thermal power plants shall upload monthly information regarding ash generation and utilisation by 5th of
the next month on the web portal. Annual implementation report (for the period 1% April to 31% March)
providing information about the compliance of provisions in this notification shall be submitted by the
30" day of April, every year to the Central Pollution Control Board, concerned State Pollution Control Board
or Pollution Control Committee (PCC), Central Electricity Authority (CEA), and concerned Integrated
Regional Office of Ministry of Environment, Forest and Climate Change by the coal or lignite based thermal
power plants. Central Pollution Control Board and Central Electricity Authority shall compile the annual
reports submitted by all the thermal power plants and submit to Ministry of Environment, Forest and Climate
Change by 31st May.

(i) All other user agencies shall submit consumption or utilisation or disposal of ash and use of ash based
products as mandated in this notification in the compliance report of Environmental Clearance (EC) issued by
Ministry of Environment, Forest and Climate Change or State Level Environment Impact Assessment
Authority (SEIAA) or Consent to Operate (CTO) issued by State Pollution Control Board (SPCB) or
Pollution Control Committee (PCC), whichever is applicable. The Central Pollution Control Board (CPCB)
or State Pollution Control Board (SPCB) or Pollution Control Committee (PCC) shall publish annual report
of ash utilisation of all other agencies except thermal power plants to review the effective implementation of
the provisions of the notification.

For the purpose of monitoring the implementation of the provisions of this notification, a committee shall be
constituted under the Chairperson, Central Pollution Control Board (CPCB), with members from Ministry of
Power, Ministry of Coal, Ministry of Mines, Ministry of Environment, Forest and Climate Change, Ministry
Road Transportation and Highways, Department of Heavy Industry as well as any concerned stakeholder(s),
to be nominated by the Chairman of the committee. The committee may make recommendations for effective
and efficient implementation of the provisions of the notification. The committee shall meet at least once in
six months and review annual implementation reports and the committee shall also hold stakeholder
consultations for monitoring of ash utilisation as mandated by this notification by inviting relevant
stakeholder(s) at least once in six months. The committee shall submit the six monthly report to Ministry of
Environment, Forest and Climate Change (MoEFCC).
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(4)

®)

For the purpose of resolving disputes between thermal power plants and users of ash or manufacturer of ash
based products, the State Governments or Union territory administration constitute a Committee within three
months from the date of publication of this notification under the Chairman, State Pollution Control Board
(SPCB) or Pollution Control Committee (PCC) with representatives from Department of Power, and one
representative from the Department which deals with the subject of concerned agency with which dispute is
made.

The compliance audit for ash disposal by the thermal power plants and the user agency shall be conducted by
auditors, authorised by Central Pollution Control Board (CPCB) and audit report shall be submitted to
Central Pollution Control Board (CPCB) and concerned State Pollution Control Board (SPCB) or Pollution
Control Committee (PCC) by 30th November every year. Central Pollution Control Board (CPCB) and
concerned State Pollution Control Board (SPCB) or Pollution Control Committee (PCC) shall initiate action
against non-compliant thermal power plants within fifteen days of receipt of audit report.

[F. No. HSM-9/1/2019-HSM]
NARESH PAL GANGWAR, Jt. Secy.

Annexure

Ash Compliance Report (for the period 1% April-31* March) to be submitted on or before 31* May.

Sl. No.

Details

Name of Power Plant

Name of the company

District

State

Postal address for communication:

E-mail:

Power Plant installed capacity (MW):

Plant Load Factor (PLF):

O oINo|a_iw N

No. of units generated (MWh):

—
o

Total area under power plant (ha):
(including area under ash ponds)

11.

Quantity of coal consumption during reporting period (Metric
Tons per Annum):

12

Average ash content in percentage (per cent):

13.

Quantity of current ash generation during reporting period
(Metric Tons per Annum):

Fly ash (Metric Tons per Annum):
Bottom ash (Metric Tons per Annum):

14.

Capacity of dry fly ash storage silo(s) (Metric Tons) :

15

Details of utilisation of current ash generated during reporting
period

(a) Total quantity of current ash utilised (MTPA) during
reporting period:

(b) Quantity of fly ash utilised (MTPA):

(i) Fly ash based products (bricks or blocks or tiles or
fibre cement sheets or pipes or boards or panels)

(i)  Cement manufacturing:
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(ili) Ready mix concrete:
(iv) Ash and Geo-polymer based construction material:
(v) Manufacturing of sintered orcold bonded ash
aggregate:
(vi) Construction of roads, road and fly over embankment:
(vii) Construction of dams:
(viii) Filling up of low lying area:
(ix)  Filling of mine voids:
(x)  Use in overburden dumps:
(xi) Agriculture:
(xii) Construction of shoreline protection structures in
coastal districts;
(xiii) Export of ash to other countries:
(xiv) Others (please specify):
(c) Quantity of bottom ash utilised (MTPA):

(i) Fly ash based products (bricks or blocks or tiles or
fibre cement sheets or pipes or boards or panels):

(if)  Cement manufacturing:
(iii)  Ready mix concrete:
(iv) Ash and Geo-polymer based construction material:
(v) Manufacturing of sintered orcold bonded ash
aggregate:
(vi) Construction of roads, road and flyover embankment:
(vii) Construction of dams:
(viii) Filling up of low lying area:
(ix)  Filling of mine voids:
(X)  Use in overburden dumps:
(xi) Agriculture:
(xii) Construction of shoreline protection structures in
coastal districts:

(xiii) Export of ash to other countries:
(xiv) Others (please specify):

Total quantity of current ash unutilised (MTPA) during
reporting period:

16.

Percentage utilisation of current ash generated during reporting
period (per cent):

17.

Details of disposal of ash in ash ponds

(a) Total quantity of ash disposed in ash pond(s) (Metric Tons)
as on 31% March (excluding reporting period):
(b) Quantity of ash disposed in ash pond(s) during reporting
period (Metric Tons):
(c) Total quantity of water consumption for slurry discharge
into ash ponds during reporting period (m®):
(d) Total number of ash ponds:

(i) Active:

(i)  Exhausted (yet to be reclaimed):

(iii) Reclaimed:

(e) total area under ash ponds (ha):

18.

Individual ash pond details

Ash pond-1,2, etc (please provide below mentioned details
separately, if number of ash ponds is more than one)

(a) Status: Under construction or Active or Exhausted or
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(b) Date of start of ash disposal in ash pond (DD/MM/YYYY or
MMYYYY):
(c) Date of stoppage of ash disposal in ash pond after
completing its capacity (DD/MM/YYYY or MM/YYYY):
(Not applicable for active ash ponds)
(c) area (hectares):
(d) dyke height (m):
(d) volume (m®):
(e) quantity of ash disposed as on 31% March (Metric Tons):
(f) available volume in percentage (per cent) and quantity of ash
can be further disposed (Metric Tons):
(9) expected life of ash pond (humber of years and months):
(e) co-ordinates (Lat and Long):
(please specify minimum 4 co-ordinates)
(f) type of lining carried in ash pond: HDPE lining or LDPE
lining or clay lining or No lining
g) mode of disposal: Dry disposal or wet slurry (in case of wet
slurry please specify whether HCSD or MCSD or LCSD)
(h) Ratio of ash: water in slurry mix (1:___ ):
(i) Ash water recycling system (AWRS) installed and
functioning: Yes or No
(j) Quantity of wastewater from ash pond discharged into land
or water body (m3):
(K) Last date when the dyke stability study was conducted and
name of the organisation who conducted the study:
(I) Last date when the audit was conducted and name of the
organisation who conducted the audit:
19. Quantity of legacy ash utilised (MTPA):
i Fly ash based products (bricks or blocks or tiles or
fibre cement sheets or pipes or boards or panels):
ii. Cement manufacturing:
iii. Ready mix concrete:
iv. Ash and Geo-polymer based construction material:
V. Manufacturing of sintered or cold bonded ash
aggregate:
Vi. Construction of roads, road and flyover embankment:
vii. Construction of dams:
viii. Filling up of low lying area:
iX. Filling of mine voids:
X. Use in overburden dumps:
Xi. Agriculture:
Xii. Construction of shoreline protection structures in
coastal districts;
Xiii. Export of ash to other countries:
Xiv. Others (please specify):
20. Summary:
Details Quantity generated (MTP) |Quantity utilised Balance quantity (MTP)

(MTP) and (per cent)
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Current ash during
reporting period

Legacy ash

Total

21.

Any other information:

Soft copy of the annual compliance report, and shape files
of power plant and ash ponds may be e-mailed to:- moefcc-
coalash@gov.in

22,
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F.No. 9-6/2016-HSMD
relefax: 011-24605415

Govertiment of fudia

il

. }«\1;{1:{1;%;“ Ministry p‘f_;Envirq,nment,,

444, Agni Block
Indira:ParyavaranBhawan,
Jorbagh, New Delhi

Date;-14t% July, 2016
OFFICEMEMORANDUM

lt-has’been brought to the nptice of the Ministry that there is ~|rn%i§,_i__1_3tgr}{1"étaﬁoll. of
the following provisions of the amendmerit notification on utilization.of fly-ash issued vide
dated 25% Jan, 2016: |

As perthe notification on [ly ash vtilization as amended

" Al coal or lignite based thermal power. stations would be free to sellfly ash to the
user-qgericies.subject to the following conditions, 'nargzeﬁr:f

(1) the pond.dsh.should ‘be-made available free of any charge dn "as is where s
basis” to manifacturers of bricks, blocks.or tiles including cliy fly ash product
manufactiiring unitfs), firmers, the Central and'the State road constryction agencies;
PublicWorks Department; and to agengies engaged fn backfilling orstowing of mines.
(i} atlenst.20% of dry BSP fly ash:sholl e mutdle available free-of charge to units
manufacturing fly-csh or-clay-fly ovh bricks, blocks and tiles on o-priority basis over
ather users and if the demiand from such-agencies falls short of 20% of quantity, the
balunce quantity. con besold or disposed.of by the power: station os mayhe possible;

. rovided that the fly aish obtained from the therniat power station shouid be
utilized only for the purpose for which it was obtained from the thermal power station
or plant faiting which no fly ash shafl be made available to the defaulting users

~provided further that the restriction ta provide 20 % of dry ESPfly ash free of -
cast shall not apply to diose thermal power plants which are able to utilise 100 %.fly ..
ash [nthe prescribed manner.” ' 7

it-Js clarified that i the Thermal P
products manufacturing units and' is ahle

ower Plant (TPP) has its own fly ash based -
then the TPP.eed not gi

] to utilize entire quantity of fly ash generated, .
ve 20 % dry flay.ash-at free oF cost. . '

Bary, Ministry of Pawer, Rafi Macg; Sansad Marg Acea; New Delhi, Delki 11060
frerary, SPCBS/PL e EEE AR N Deltl.Dei1 109
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S.N. Category Stations Remarks
Stations with 100 % Ash Utilization and no
1 . . i Dadri, Solapur, Jhajjar, Vallur, Barauni, Kudgi High Ash Demand Stations.
expenditure on transportation
Medium Ash Demand
. ! o ) . Stations (able to achieve
5 Stations with 100 % Ash Utilization and Barh, Mouda, Simhadri, Tanda, Unchahar, Farakka, Kahalgaon, 100 % Ash Utilization
expenditure on transportation Ramagundum, Bhilai, Kanti, Durgapur, Rourkela ;
through free ash
transportation)
Low Ash Demand Stations
. : I Gadarwara, Khargone, Bongaigaon, Darlipalli, Vindhyachal ,
Stations with Ash Utilization less than 100 % ] tablet h 100 %
3 Wi 5 Nabinagar, Korba, Lara, Rihand, Singrauli, Sipat, Talcher-K, BRBCL, (notable to achiove %

and expenditure on transportation

Meja

Ash Utilization even after
free Ash transportation)
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up e
x through Free B Hied Expenditure Ash Utilization Achihietan ; 5
: Qty Tied Up s feciieith througl'f Free o Ash Utilization Through Step-Ii - Through Step- Expenditure.on Expend:ture‘on
period Ash Generation Ash Utilization (LMT) Ash Utilization Thro_ugh PR AT Transportatio Issue with  Irransportatio [LMT % Through Step- Revenue Through Fode dor a vk 11 Fre..e Issue | Transportation LMT % Step -l Step-ll Step-lll (LMT) Revente (Lakhis) Transportation
(LMT) (%) Auction. Step- n cost by Transportatio b Auction (LMT) Ash Sale (Lakhs) T e with cost by NTPC (LMT) (LMT) cost by NTPC
I (LMT) Lok n cost by f ety o i it Transportation (Lakhs) (Lakhs)
Transporter/ NTPC (Lakhs) agency (LMT)
Agency. Step- |NTPC. Step-lll cost by NTPC
2010 2011
2011 2012
2012 2013 g .
e o, Ash production started from FY 2016-17 after formation of NSPCL
2014 2015
2015 2016
2016 2017 4.97 .22 145.20 0.00 0.00 5.45 0.00 0.00 5.45 109.58 1.49 0.00 0.28 0.00 0.00 1.77 35.62 1.49 5.73 0.00 0.00 0.00
2017 2018 4.40 4.60 104.45 0.00 0.00 3.52 0.00 0.00 3.52 79.93 1.08 0.00 0.00 0.00 0.00 1.08 24.52 1.08 3.52 0.00 0.00 0.00
2018 2019 4.44 1.65 37.22 0.00 0.00 0.43 0.00 0.00 0.43 9.77 0.86 0.00 0.36 0.00 0.00 1.22 27.45 0.86 0.79 0.00 0.00 0.00
2019 2020 3:.72 5.73 153.78 0.00 0.00 4.45 0.00 0.00 4.45 119.41 0.82 0.00 0.46 0.00 0.00 1.28 34.37 0.82 491 0.00 0.00 0.00
2020 2021 3.59 6.55 182.45 0.00 0.00 5.63 0.00 0.00 5.63 156.82 0.16 0.00 0.76 0.00 0.00 0.92 25.63 0.16 6.39 0.00 0.00 0.00
2021 2022 4.20 3.54 84.29 0.00 0.00 2.13 0.00 0.00 243 50.71 0.17 0.00 1.24 0.00 0.00 1.41 33.57 0.17 3.37 0.00 0.00 0.00
2021 2022 (Till November) 2.77 1.82 65.70 0.00 0.00 0.81 0.00 0.00 0.81 29.24 0.12 0.00 0.89 0.00 0.00 1.01 36.46 0.12 1.70 0.00 0.00 0.00
2022 2023 (Till Novermnber) 2.72 4,93 181.25 0.00 0.00 4.05 0.00 0.00 4,05 148.90 0.02 0.00 0.86 0.00 0.00 0.88 32.35 0.02 491 0.00 0.00 0.00
01.04.2021 30.09.2021 2.02 1.56 77.23 0.00 0.00 0.81 0.00 0.00 0.81 40.10 0.40 0.00 0.35 0.00 0.00 0.75 37.13 0.40 1.16 0.00 0.00 0.00
01.10.2021 31.01.2022 1.44 0.79 54.86 0.00 0.00 0.42 0.00 0.00 0.42 29.17 0.06 0.00 0.31 0.00 0.00 0.37 25.69 0.06 0.73 0.00 0.00 0.00
01.02.2022 28.02.2022 0.33 0.51 154.55 0.00 0.00 0.42 0.00 0.00 0.42 127.27 0.00 0.00 0.09 0.00 0.00 0.09 27.27 0.00 0.51 0.00 0.00 0.00
01.03.2022 31.03.2022 2.35 3.68 156.86 0.00 0.00 3.03 0.00 0.00 3.03 129.17 0.65 0.00 0.00 0.00 0.00 0.65 27.69 0.65 3.03 0.00 0.00 0.00
01.09.2022 Till date Dec' 22 0.84 0.85 101.15 0.00 0.00 0.48 0.00 0.00 0.48 57.02 0.06 0.00 0.31 0.00 0.00 0.37 44.13 0.06 0.79 0.00 0.00 0.00

WEPCL Rouskelos
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Pond Ash Dry Fly Ash Total Total
: S vl Expenditu
g L‘ﬂsfeeulz.st:em\:ii: Qi Tisd e bolih Expenditure on Ash Utilization Th‘:zgit‘;‘:::f:'j T?\sr:l.?;: I;::;:-(I‘il EXparain g reon
£ Ash Generation Ash Utilization B S Qty Tied Up Through | Revenue Generated : Free Issue with ; Revenue Through : : Transportation Step -| Step-ll | Step-lll | Revenue | Transport
Period Ash Utilization (%) ¢ Transportation cost by 3 Transportation cost by LMT % Through Step-| Free Issue with| Free Issue with LMT % ]
(LMT) (LMT) Auction. Step-| (LMT) (Lakhs) Transportation cost by : Ash Sale (Lakhs) . ] cost by NTPC (LMT) (LMT) {LMT) (Lakhs) [ ation cost
Transporter/ Agency. NTPC. Step-1i NTPC (Lakhs) Auction (LMT) Transportation by| Transportation (Lakhs) s by NTPC
Step-ll (Pond Ash) agency (LMT)| cost by NTPC
(Lakhs)
2009 2010
2010 2011
2011 2012
2012 2013 Ash Production started from FY 2016-17 after formation of NSPCL
2013 2014
2014 2015
2015 2016
2016 2017 2.67 3.01 112.61 0.00 0.00 0.35 0.00 0.00 0.35 13.09 1.97 12.58 0.69 0.00 0.00 2.66 99.52 1.97 1.04 0.00 12.58 0.00
2017 2018 2.73 2.05 74.97 0.00 0.00 0.96 0.00 0.00 0.96 35.16 1.08 22.71 0.00 0.00 0.00 1.08 39.56 1.08 0.96 0.00 22,71 0.00
2018 2019 2.53 2.48 97.68 0.00 0.00 1.42 0.00 0.00 1.42 55.86 1.06 44.36 0.00 0.00 0.00 1.06 41.82 1.06 1.42 0.00 44.36 0.00
2019 2020 2.25 2.29 101.77 0.00 0.00 2.29 0.00 0.00 2.29 101.77 0.00 199.08 0.00 0.00 0.00 0.00 0.00 0.00 2.29 0.00 199.08 0.00
2020 2021 2.01 1.92 95.52 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.57 158.52 1.35 0.00 0.00 1.92 95.52 0.57 1.35 0.00 158.52 0.00
2021 2022 2.77 2.65 95.67 0.00 0.00 1.40 0.00 0.00 1.40 50.54 0.21 67.62 1.04 0.00 0.00 1.25 45.13 0.21 2.44 0.00 67.62 0.00
2021.00 2022 (Till November) 1.80 0.70 38.89 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.09 28.98 0.61 0.00 0.00 0.70 38.89 0.09 0.61 0.00 28.98 0.00
2022.00 2023 (Till November) 2.15 2.71 126.05 0.00 0.00 1.72 0.00 0.00 1.72 80.00 0.39 92.34 0.60 0.00 0.00 0.99 46.05 0.39 2.32 0.00 92.34 0.00
01.04.2021 30.09.2021 1.52 2,15 141.45 0.00 0.00 1.42 0.00 0.00 1.42 51.26 0.35 37.39 0.38 0.00 0.00 0.73 48.03 0.35 1.80 0.00 37.39 0.00
01.10.2021 31.01.2022 0.95 0.41 43.40 0.00 0.00 0.00 0.00 0.00 0.00 0.07 0.01 0.40 0.40 0.00 0.00 0.41 43.20 0.01 0.40 0.00 0.40 0.00
01.02.2022 28.02.2022 0.23 0.71 302.02 0.00 0.00 0.58 0.00 0.00 0.58 20.90 0.03 9.63 0.10 0.00 0.00 0.13 55.39 0.03 0.68 0.00 9.63 0.00
01.03.2022 31.08.2022 1.57 2.83 180.23 0.00 0.00 2,08 0.00 0.00 2,08 50.54 0.40 87.62 0.35 0.00 0.00 0.75 47.79 0.40 2.43 0.00 87.62 0.00
01.09.2022 Till date Dec' 22 0.84 0.85 101.15 0.00 0.00 0.48 0.00 0.00 0.48 57.02 0.06 14.21 0.31 0.00 0.00 0.37 44.13 0.06 0.79 0.00 14.21 0.00

NS PEL

Lungo i




328

51

Pond Ash Dry Fly Ash Total Total
Qty Lifted up through| : Ash Utilization| Ash Utilization | _ i
e Qty Tied Up Through |Revenue Generated :fee |55”: ‘:Ith t I?;teVeTlI:scL‘J: F:v:;:wg EeRtipE on Asn Liflzation Hevenie Taraugh Step H -y Thradg d Step T?::gp;ri;:is: Step -l Step-Il Step-lll | Revenue Tr;i: r;rt
Period Ash Generation (LMT) Utilization Ash Utilization (%) , . Kh it T 1 Transportation cost  [LMT % Through Step-I | Through Ash Free Issue with| Free Issue with 3 t by NTPC LMT % LMT LMT LMT Lakh . P
(LMT) Aetion. Step-L LMD Hiakhe by Transporter/ Fahsparialion sue by NTPC (Lakhs) Auction (LMT) | Sale {Lakhs}) | Transportation by| Transportation 4 i ( ) ( ) ( ) (Lakhs) | ation cost
Agency. Step-Il (Pond |by NTPC. Step-Ili agency (LMT)| cost by NTPC (Lakhs) by NTPC
Ash) = {lakhs) |
2005 2010
2010 2011
2011 2012
2012 2013 0.00
2013 2014
2014 2015
2015 2016
2016 2017 17.02 7.27 4271 0.00 0.00 4.61 0.00 0.00 4.61 27.09 1.97 212.00 0.69 0.00 0.00 2.66 15.63 1.97 5.30 0.00 212.00 0.00
2017 2018 18.74 12.18 64.99 0.00 0.00 5.97 0.00 0.00 5.97 31.86 3.78 415.96 2.43 0.00 0.00 6.21 33.14 3.78 8.40 0.00 415.96 0.00
2018 2019 2257 15.24 67.52 0.00 0.00 9.84 0.00 0.00 9.84 43.60 2.92 229.32 2.48 0.00 0.00 5.40 23.93 2.92 12.32 0.00 229.32 0.00
2019 2020 17.33 2111 121.81 0.00 0.00 12.91 0.00 0.00 12.91 74.50 5.88 243.94 2.32 0.00 0.00 8.20 47.32 5.88 15.23 0.00 243,94 0.00
2020 2021 1277 15.68 122.79 0.00 0.00 9.37 0.00 0.00 9.37 73.38 4.58 276.85 1.73 0.00 0.00 6.31 45.41 4.58 11.10 0.00 276.85 0.00
2021 2022 24.77 19.11 77.15 0.00 0.00 7.92 0.00 0.00 7.92 31.97 9.11 1057.96 2.08 0.00 0.00 11.19 45,18 9.11 10.00 0.00 1057.96 0.00
2021 2022 (Till November) 14.80 12.88 87.03 0.00 0.00 5.36 0.00 0.00 5.36 36.22 5.44 631.76 2.08 0.00 0.00 7.52 50.81 5.44 7.44 0.00 631.76 0.00
2022 2023 (Till November) 20.17 14.17 70.25 0.00 0.00 6.57 0.00 0.00 6.57 32.57 7.6 2806.48 0.00 0.00 0.00 7.60 37.68 7.60 6.57 0.00 2806.48 0.00
01.04.2021 30.09.2021 11.26 11.25 99.91 0.00 0.00 5.35 0.00 0.00 5.35 47.51 4.12 478.46 1.78 0.00 0.00 5.90 52.40 4,12 7.13 0.00 478.46 0.00
01.10.2021 31.01.2022 8.22 3.91 47.57 0.00 0.00 0.39 0.00 0.00 0.39 4.73 3.22 373.94 0.3 0.00 0.00 3.52 42.84 3.22 0.69 0.00 373.94 0.00
01.02.2022 28.02.2022 2.15 132 79.89 0.00 0.00 141 0.00 0.00 1.11 51.50 0.61 225.26 0 0.00 0.00 0.61 28.39 0.61 1.11 0.00 225.26 0.00
01.03.2022 31.03.2022 15.19 11.99 78.92 0.00 0.00 5.50 0.00 0.00 5.50 36.21 6.49 2396.59 0 0.00 0.00 6.49 42,71 6.49 5.50 0.00 2396.59 0.00
01.09.2022 Till date Dec' 22 7.82 441 56.40 0.00 0.00 0.00 0.00 0.00 0.00 0.01 2.28 841.94 2.13 0.00 0.00 4,41 56.39 2.28 2.13 0.00 841.94 0.00

]/ajéw‘u
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up = o
: through Free |2t Tied up ; g Ash Utilization Bxgendy
Qty Tied Up | ith through Free Expenditure on vy Ash Utilization Through : re on
: ST o f Revenue ssue wit 5 i Ash Utilization Revenue .. | Through Step-lll Expenditure on
: Ash Generation Ash Utilization Ash Utilization |Through T et Issue with Transportation Step-ll -Free Issue with : 3 Step -| Step-ll Step-lii Revenue | Transport
Period (PP2) j Generated ransportation : LMT % Through Step-l |[Through Ash Sale ; Free Issue with | Transportation cost LMT % :
(LMT) (LMT) (%) Auction. Step-1 b Transportation |cost by NTPC ; Transportation by ; (LMT) (LMT) (LMT) (Lakhs) | ation cost
(LMT) (Lakhs) cost by cost by NTPC.  |(Lakhs) Auction (LMT) (Lakhs) (LMT) Transportation by NTPC (Lakhs) by NTPC
Transporter/ Y g i BN cost by NTPC yLakh
Agency. Step-1l |>t€P1ll (Lakhs)
2009 2010
2010 2011
2011 2012
2012 2013
2013 2014
2014 2015 Ash Production started from FY 2021
2015 2016
2016 2017
2017 2018
2018 2019
2019 2020
2020 2021 10.25 5.72 55.80 0.00 0.00 1.85 0.00 0.00 1.85 18.05 3.82 401.00 0.05 0.00 0.00 3.87 37.78 3.82 1.90 0.00 401.00 0.00
01.04.2021 30.09.2021 10.65 7.34 68.92 0.00 0.00 2.88 0.00 0.00 2.88 27.04 4,45 467.25 0.00 0.00 0.00 4.45 41.78 4.45 2.88 0.00 467.25 0.00
01.10.2021 31.01.2022 5.56 4.25 76.48 0.00 0.00 0.80 0.00 0.00 0.80 14,39 3.40 359.01 0.06 0.00 0.00 3.46 62.22 3.40 0.86 0.00 359.01 0.00
01.02.2022 28.02.2022 0.94 0.75 80.11 0.00 0.00 0.13 0.00 0.00 0.13 13.84 0.61 64.41 0.01 0.00 0.00 0.62 65.99 0.61 0.14 0.00 64.41 0.00
01.03.2022 31.08.2022 5.97 3.87 64.82 0.00 0.00 0.60 0.01 0.00 0.61 10.22 3.25 92.00 0.01 0.00 0.00 3.26 54.62 3.25 0.61 0.01 92.00 0.00
01.09.2022 Till date Dec' 22 4.51 2.84 62.97 0.00 0.00 0.17 0.70 450.00 0.87 19.28 1.92 369.77 0.05 0.00 0.00 1.97 43.66 1.92 0.22 0.70 369.77 450.00
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up :
through Free Qty Tied up Ash Utilization| Ash Utilization
Qty Tied Up Issue with through Free Expenditure on i Through Step-1l { Through Step- | Expenditure on
Ash Ash Ash Revenue : , : Utilization Revenue ! : Expenditure on
2 > S, Ll Through Transportation Issue with Transportation Free Issue with| [l Free Issue | Transportation Step - Step-ll Step-lll | Revenue :
Period (PP2) Generation |Utilization |Utilization : Generated : LMT Through Step{ Through Ash : i LMT % Transportation cost
(LMT) (LMT) (%) Auction. Step-I (Lakhs) cost by Transportation cost by NTPC Roation Sale (Lakhs) Transportation with . cost by NTPC (LMT) (LMT) (LMT) (Lakhs) by NTPC (Lakhs)
(LMT) Transporter/ cost by NTPC. (Lakhs) (LMT) by agency| Transportation (Lakhs)
Agency. Step-ll Step-llI (LMT)| cost by NTPC
(Pond Ash)
2009 2010
2010 2011
2011 2012
2012 2013 &
2013 2014
2014 2015
2015 2016 2.54 0.13 5.25 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.02 0.00 0.00 0.02 0.79 0.00 - 0.02 0.00 0.00 0.00
2016 2017 2.36 0.70 29.68 0.00 0.00 0.67 0.00 0.00 0.67 28.41 0.00 0.00 0.03 0.00 0.00 0.03 1.23 0.00 0.70 0.00 0.00 0.00
2017 2018 5.41 1.06 19.59 0.00 0.00 1.03 0.00 0.00 1.03 19.03 0.00 0.00 0.03 0.00 0.00 0.03 0.55 0.00 1.06 0.00 0.00 0.00
2018 2019 8.12 3.29 40.56 0.00 0.00 3.16 0.00 0.00 3.16 38.92 0.00 0.00 0.13 0.00 0.00 0.13 1.60 0.00 3.29 0.00 0.00 0.00
2019 2020 8.25 6.24 75.68 0.00 0.00 5.54 0.00 0.00 5.54 67.13 0.42 1.80 0.29 0.00 0.00 0.71 8.60 0.42 '5.83 0.00 1.80 0.00
2020 2021 7.10 7.49 105.53 0.00 0.00 5.20 1.01 0.00 6.21 87.45 0.64 2,78 0.63 0.00 0.00 1.27 17.89 0.64 ' 5.83 1.01 2.78 0.00
2021 2022 7.88 13.23 167.89 0.00 0.00 11.98 0.00 0.00 11.98 152.03 0.65 255.00 0.60 0.00 0.00 1.25 15.86 0.65 12.58 0.00 255.00 0.00
2021 2022 (Til November) 5.31 6.08 114.50 0.00 0.00 5.34 0.00 0.00 5.34 100.56 0.39 153.00 0.35 0.00 0.00 0.74 13.94 0.39 5.69 0.00 153.00 0.00
2022 2023 (Till November) 4.87 6.10 125.26 0.00 0.00 5.36 0.00 0.00 5.36 110.06 0.52 231.34 0.23 0.00 0.00 0.75 15.40 0.52 5.59 0.00 231.34 0.00
01.04.2021 30.09.2021 4.10 5.53 134.99 0.00 0.00 4.23 0.74 4.97 121.22 0.30 117.65 0.25 0.00 0.00 0.55 13.41 0.30 4.48 0.74 117.69 245.00
01.10.2021 31.01.2022 2.44 4.42 181.70 0.00 0.00 0.93 3.08 248.00 4.01 164.66 0.19 74.54 0.23 0.00 0.00 0.42 17.25 0.19 1.16 3.08 74.54 0.00
01.02.2022 28.02.2022 0.64 1.76 276.94 0.00 0.00 0.00 1.64 1.64 257.63 0.06 24,32 0.06 0.00 0.00 0.12 19.16 0.06 0.06 1.64 24.32 0.00
01.03.2022 31.08.2022 3.58 6.37 178.04 0.00 0.00 0.00 5.67 0.06 5.67 158.46 0.42 186.85 0.28 0.00 0.00 0.70 19.58 0.42 0.28 5.67 186.85 0.06
01.08.2022 Till date Dec' 22 2.58 1.86 71.88 0.00 0.00 1.51 0.16 1.67 64.52 0.19 84.53 0.00 0.00 0.00 0.19 7.36 0.19 71,51 0.16 84.53 0.00

53
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54

Pond Ash Dry Fly Ash Total Total
Qty Lifted up
: througi’T Free |Qty Tied up Eendithe Ash Ash Utilization Ash Utilizstion : Expenditu
Qty Tied Up Issue with through Free sk Through Step-II Expenditure on re on
: Ash Generation |Ash Utilization |Ash Utilization |Through RgEe Transportation|lssue with o : e g ih Free Issue with Hitaugh Step_-l!l Transportation Step -l Step-li Step-ll Revenue | Transport
Period (PP2) : Generated . |Transportation |LMT % Through Step-| Through Ash ; Free Issue with LMT % ;
(LMT) (LMT) (%) Auction. Step-l cost by Transportation ; Transportation ; cost by NTPC (LMT) (LMT) (LMT) (Lakhs) [ ation cost
(Lakhs) cost by NTPC I Auction | Sale (Lakhs) Transportation cost
(LMT) Transporter/ |cost by NTPC. (Lakhs) (LMT) by agency by NTPC (Lakhs) by NTPC
Agency. Step-ll|Step-1lI (LMT) (Lakhs)
(Pond Ash)
2009 2010
2010 2011
2011 2012
2012 2013 0.00
2013 2014
2014 2015
2015 2016
2016 2017 13.19 10.02 75.92 0.00 0.00 0.00 0.00 0.00 0.00 0.00 8.57 3126.83 1.45 0.00 0.00 10.02 75.92 8.57 1.45 0.00] 3126.83 0.00
2017 2018 16.20 11.17 68.93 0.00 0.00 0.00 0.00 0.00 0.00 0.00 7.52 2830.85 3.65 0.00 0.00 1117 68.93 7.52 3.65 0.00|] 2830.85 0.00
2018 2019 15.11 15.69 103.79 0.00 0.00 0.00 0.00 0.00 0.00 0.00 11.94 2932.07 3.74 0.00 0.00 15.69 103.79 11.94 3.74 0.00f 2932.07 0.00
2019 2020 8.62 16.43 190.52 0.00 0.00 0.00 0.00 0.00 0.00 0.00 12.24 2731.25 4.19 0.00 0.00 16.43 190.52 12.24 4,19 0.00f 2731.25 0.00
2020 2021 8.46 19.02 224.82 0.00 0.00 2.52 0.00 0.00 2.52 29.79 12.99 2803.96 3.51 0.00 0.00 16.50 195.04 12.99 6.03 0.00| 2803.96 0.00
2021 2022 16.42 26.16 159.32 0.00 0.00 11.28 0.00 0.00 11.28 68.70 10.19 4661.74 4.69 0.00 0.00 14.88 90.62 10.19 15.97 0.00{ 4661.74 0.00
2021 2022 (Till November) 10.09 8.75 86.72 0.00 0.00 0.05 0.00 0.00 0.05 0.50 5.48 2507.00 3.22 0.00 0.00 8.70 86.22 5.48 3.27 0.00] 2507.00 0.00
2022 2023 (Till November) 11.74 13.63 116.10 0.00 0.00 222 0.00 0.00 3.22 27.43 8.32 4386.34 2.09 0.00 0.00 ; 10.41 88.67 8.32 5.31 0.00f 4386.34 0.00
01.04.2021 30.09.2021 7.00 6.42 91.71 0.00 0.00 0.05 0.00 0.00 0.05 0.71 3.60 1646.93 2.76 0.00 0.00 6.36 90.86 3.60 2.81 0.00] 1646.93 0.00
01.10.2021 31.01.2022 6.25 4.87 77.92 0.28 46.90 0.00 0.00 0.00 0.28 4,51 4.57 2090.69 0.00 0.00 0.00 4.57 73.12 4.85 0.00 0.00f 2137.59 0.00
01.02.2022 28.02.2022 1.14 1.67 146.40 0.69 114.50 0.00 0.00 0.00 0.69 60.53 0.98 446.96 0.00 0.00 0.00 0.98 85.70 1.67 0.00 0.00 561.46 0.00
01.03.2022 31.08.2022 10.84 11.35 104.70 4.13 681.30 0.00 0.00 0.00 4.13 38.10 7.23 2749.90 0.00 0.00 0.00 7.23 66.70 11.36 0.00 0.00f 3431.20 0.00
01.09.2022 Till date Dec' 22 4.25 6.07 142.82 2.68 443.50 0.00 0.00 0.00 2.68 63.06 3.39 1848.80 0.00 0.00 0.00 3.39 79.76 6.07 0.00 0.00f 2292.30 0.00
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up
th Expenditu
: fgugn: Fres Jouy Nedup _ 4 Ash Utilization| Ash Utilization : £
Qty Tied Up Issue with through Free |Expenditure on e Expenditure on re on
. Ash e e Revenue : : ; Ash Utilization Revenue Through Step-ll -| Through Step-llI _
: Ash Generation St Ash Utilization [Through Transportation |Issue with Transportation : ; Transportation Step - Step-il Step-lil Revenue | Transport
Period (PP2) Utilization : Generated ; LMT % Through Step-l | Through Ash | Free Issue with| Free Issue with LMT % :
(LMT) (%) Auction. Step-I cost by Transportation |cost by NTPC : ¢ : cost by NTPC (LMT) (LMT) (LMT) (Lakhs) | ation cost
(LMT) (Lakhs) Auction (LMT) | Sale (Lakhs) Transportation| Transportation
(LMT) Transporter/ |cost by NTPC. |(Lakhs) (Lakhs) by NTPC
by agency (LMT)| cost by NTPC
Agency. Step-Il [Step-III (Lakhs)
(Pond Ash)
2008 2010
2010 2011
2011 2012
2012 2013
2013 2014
0.00
2014 2015
2015 2016
2016 2017
2017 2018
2018 2019
2019 2020 11.14 5.55 49.82 0.00 0.00 0.03 0.00 0.00 0.03 0.27 5.30 0.00 0.22 0.00 0.00 5.52 49.55 5.30 0.25 0.00 0.00 0.00
2020 2021 12.98 3.82 29.43 0.00 0.00 0.00 0.00 0.00 0.00 0.00 3.20 0.00 0.62 0.00 0.00 3.82 29.43 3.20 0.62 0.00 0.00 0.00
2021 2022 16.11 912 56.61 0.00 0.00 5.29 0.00 0.00 5.29 32.84 3.53 0.00 0.30 0.00 0.00 3.83 23.77 3:53 5.59 0.00 0.00 0.00
2021 2022 Till Nov 9.33 2.82 30.23 0.00 0.00 0.08 0.00 0.00 0.08 0.86 2.58 0.00 0.16 0.00 0.00 2.74 29.37 2.58 0.24 0.00 0.00 0.00
2022 2023 Till Nov 16.87 9.17 54.36 0.00 0.00 5.74 0.00 0.00 5.74 34.02 3.21 0.00 0.22 0.00 0.00 3.43 20.33 3.21 5.96 0.00 0.00 0.00
01.04.2021 30.09.2021 6.75 3.50 51.85 0.00 0.00 1.20 0.00 0.00 1.20 17.78 2.21 0.00 0.09 0.00 0.00 2.30 34.07 2.29 1.29 0.00 0.00 0.00
01.10.2021 31.01.2022 5.79 4.00 69.04 0.00 0.00 2.96 0.00 0.00 2.96 51.08 0.89 0.00 0.15 0.00 0.00 1.04 17.96 0.89 3.11 0.00 0.00 0.00
01.02.2022 28.02.2022 1.47 1.62 110.13 0.00 0.00 1.43 0.00 0.00 1.43 97.21 0.17 0.00 0.02 0.00 0.00 0.19 12.92 0.17 1.45 0.00 0.00 0.00
01.03.2022 31.08.2022 10.26 7.75 75.56 0.00 0.00 491 0.00 0.00 491 47.88 2.65 0.00 0.19 0.00 0.00 2.84 27.68 2.65 5.10 0.00 0.00 0.00
01.09.2022 Till date Dec' 22 4.63 2.47 53.31 0.00 0.00 1.59 0.00 0.00 1.59 34.32 0.81 0.00 0.07 0.00 0.00 0.88 18.99 0.81 1.66 0.00 0.00 0.00

R L
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up
through Free Qty Tied up Ash Utilization| Ash Utilization Expenditu
: T N Qty Tied Up ReErle Issue with : througl? Free Expenditurel on Ash Utilization Through Step‘-ll Through Step- Expenditurenon reon
Period (PP2) Ash Generation|Ash Utilization |Ash Utilization Through Auction, |Generated Transportation  |Issue with Transportation LMT Through Step-i Revenue Through | Free Issue wilth i Fren.;s Issue |Transportation LMT % Step -| Step-l Step-lll | Revenue Tr.ansport
(LMT) (LMT) (%) Step-1 (LMT) (Lakhs) cost by Transportation  |cost by NTPC Auction (LMT) Ash Sale (Lakhs) | Transportation with cost by NTPC (LMT) (LMT) (LMT) {Lakhs) [ ation cost
Transporter/ cost by NTPC. (Lakhs) by agency| Transportation (Lakhs) by NTPC
Agency. Step-1l  |Step-lll (LMT)| cost by NTPC (Lakhs)
(Pond Ash)
2009 2010 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2010 2011 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0O! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2011 2012 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 O.dO 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2012 2013 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 < 0.00 0.00 0.60 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2013 2014 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 D.DTD 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2014 2015 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2015 2016 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2016 2017 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2017 2018 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2018 2019 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2019 2020 1.69 1.70 100.59 0.00 0.00 0.17 0.00 0.00 0.17 0.00 0.47 0.00 1.06 0.00 0.00 1.53 90.53 0.47 1.23 0.00 0.00 0.00
2020 2021 1.35 1.05 77.78 0.00 0.00 0.70 0.00 0.00 0.70 0.01 0.00 0.00 0.35 0.00 0.00 0.35 25.93 0.00 1.05 0.00 0.00 0.00
2021 2022 1.81 1.08 59.67 0.00 0.00 0.76 0.00 0.00 0.76 0.00 0.15 0.00 0.17 0.00 0.00 0.32 17.68 0.15 0.93 0.00 0.00 0.00
2021 2022 Till Nov 1.31 1.00 76.34 0.00 0.00 0.75 0.00 0.00 0.75 0.01 0.11 0.00 0.14 0.00 0.00 0.25 15.08 0.11 0.85 0.00 0.00 0.00
2022 2023 Till Nov 0.90 0.40 44.44 0.00 0.00 0.16 0.00 0.00 0.16 0.00 0.16 0.00 0.08 0.00 0.00 0.24 26.67 0.16 0.24 0.00 0.00 0.00
01.04.2021 30.09.2021 0.95 0.84 88.42 0.00 0.00 0.63 0.00 0.00 0.63 0.01 0.08 0.00 0.13 0.00 0.00 0.21 22.11 0.08 0.76 0.00 0.00 0.00
01.10.2021 31.01.2022 0.59 0.24 40.09 0.00 0.00 0.13 0.00 0.00 0.13 0.00 0.07 0.00 0.04 0.00 0.00 0.11 18.76 0.07 0.17 0.00 0.00 0.00
01.02.2022 28.02.2022 0.13 0.01 6.47 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.01 0.00 0.00 0.01 7.65 0.00 0.01 0.00 0.00 0.00
01.03.2022 31.08.2022 0.72 0.24 32.97 0.00 0.00 0.04 0.00 0.00 0.04 0.00 0.13 0.00 0.07 0.00 0.00 0.20 27.96 0.13 0.11 0.00 0.00 0.00
01.09.2022 Till date Dec' 22 0.32 0.17 52.17 0.00 0.00 0.05 0.00 0.00 0.05 0.00 0.11 0.00 0.01 0.00 0.00 0.12 36.99 0.11 0.06 0.00 0.00 0.00
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up
th hF ty Tied Expendit
. roueh Free [jShy Hegup : Ash Utilization| Ash Utilization : PeRai
Qty Tied Up Issue with through Free Expenditure on e Expenditure on re on
Ash Ash e Revenue 3 ] i Ash Utilization Through Step-1l -| Through Step-lll ;
2 ; e Ash Utilization |Through Transportation [Issue with Transportation Revenue Through : - Transportation Step - Step-Il Step-lll | Revenue | Transport
Period (PP3) Generation |Utilization : Generated : LMT % Through Step-I Free Issue with| Free Issue with LMT % ;
(%) Auction. Step-| cost by Transportation [cost by NTPC 2 Ash Sale (Lakhs) : ; cost by NTPC (LMT) (LMT) (LMT) (Lakhs) |ation cost
(LMT) (LMT) (Lakhs) Auction (LMT) Transportation by| Transportation
(LMT) Transporter/ cost by NTPC.  |(Lakhs) (Lakhs) by NTPC
agency (LMT)|{ cost by NTPC
Agency. Step-Il |Step-IlI (Lakhs)
(Pond Ash)
2009 2010
2010 2011
2011 2012
2012 2013 Ash Production started from 2016-17 after NSPCL formation
2013 2014
2014 2015
2015 2016
2016 2017 10.20 11.18 109.62 0.00 0.00 2.22 0.00 0.00 2.22 21.73 7.44 228.99 1.53 0.00 0.00 8.97 87.90 7.44 3.75 0.00 228.99 0.00
2017 2018 9.07 9.63 106.12 0.00 0.00 0.99 0.00 0.00 0.99 10.96 7.16 334.27 1.47 0.00 0.00 8.63 95.16 7.16 2.46 0.00 334.27 0.00
2018 2019 8.96 10.54 117.65 0.00 0.00 0.84 0.00 0.00 0.84 9.36 8.57 617.23 1.13 0.00 0.00 9.70 108.30 8.57 1.97 0.00 617.23 0.00
2019 2020 7.07 7.08 100.12 0.00 0.00 0.55 0.00 0.00 0.55 7.80 5.77 611.71 0.76 0.00 0.00 6.53 92.31 5.77 1.31 0.00 611.71 0.00
2020 2021 10.48 6.18 58.97 0.00 0.00 0.94 0.00 0.00 0.94 8.97 3.23 317.14 2.01 0.00 0.00 5.24 50.00 3.23 2.95 0.00 317.14 0.00
2021 2022 11.42 6.60 57.79 0.00 0.00 1.25 0.00 0.00 1.25 10.95 3.94 181.30 1.41 0.00 0.00 5.35 46.85 3.94 2.66 0.00 181.30 0.00
2021 2022 Till Nov 7.54 3.84 50.93 0.00 0.00 0.70 0.00 0.00 0.70 9.28 2.29 105.37 0.85 0.00 0.00 3.14 41.64 2.29 1.55 0.00 105.37 0.00
2022 2023 Till Nov 6.86 10.13 147.67 0.00 0.00 5.14 0.00 0.00 5.14 74.93 4.08 0.00 0.91 0.00 0.00 4.99 72.74 4.08 6.05 0.00 0.00 0.00
01.04.2021 30.09.2021 5.98 3.14 52,51 0.00 0.00 0.69 0.00 0.00 0.69 11.54 1.87 86.05 0.58 0.00 0.00 2.45 40.97 1.87 1.27 0.00 86.05 0.00
01.10.2021 31.01.2022 3.39 1.99 58.59 0.00 0.00 0.14 0.00 0.00 0.14 4.04 1.30 59.82 0.55 0.00 - 0.00 1.85 54.55 1.30 0.69 0.00 59.82 0.00
01.02.2022 28.02.2022 0.94 0.68 72.37 0.00 0.00 0.67 0.00 0.00 0.67 71.31 0.00 0.00 0.01 0.00 0.00 0.01 1.06 0.00 0.68 0.00 0.00 0.00
01.03.2022 31.08.2022 6.06 7.62 125.83 0.00 0.00 3.72 0.00 0.00 3.72 61.43 3.04 0.00 0.86 0.00 0.00 3.90 64.40 3.04 4.58 0.00 0.00 0.00
01.09.2022 | Till date Dec' 22 1.92 3.30 172.23 0.00 0.00 3.18 0.00 0.00 3.18 165.96 0.11 0.00 0.01 0.00 0.00 0.12 6.26 0.11 3.19 0.00 0.00 0.00

Jhilai
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up
: througlrf Bhe B Expenditure Ash Utilization|  Ash Utilization Fxpeading
Ash Gy Hed Up Revenue ipsuewita throueh Froe on Ash Utilization Revenue Through Step-il -| Through Step-lll Expenditure on S
: Ash Generation |Ash Utilization e Through Transportatio |Issue with : ) i : Step - Step-ll | Step-lll | Revenue |Transporta
Period Utilization { Generated . _|Transportatio |LMT % Through Step-l [Through Ash Sale| Free Issue with| Free Issue with Transportation cost LMT % 2
(LMT) (LMT) Auction. Step- n cost by Transportatio : i : {LMT) (LMT) (LMT) {Lakhs) | tion cost
(%) [ (LMT) (Lakhs) St il casb by n cost by Auction (LMT) (Lakhs) Transportation| Transportation cost by NTPC (Lakhs) by NTPC
Agency. Step-|NTPC. Step-Hi WIRG (i) By agency. LM} i (Lakhs)
1l (Pond Ash)
2009 2010 77.00 15.46 20.08 0.00 0.00 14.70 0.00 0.00 14.70 19.09 0.65 3.92 0.11 0.00 0.00 0.76 0.99 0.65 14.81 0.00 3.92 0.00
2010 2011 67.49 22.60 33.48 0.00 0.00 21.72 0.00 0.00 21.72 32.17 0.77 29.15 0.11 0.00 0.00 0.88 1.30 0.77 21.83 0.00 29.15 0.00
2011 2012 67.49 22.60 33.48 0.00 0.00 21.78 0.00 0.00 21.78 32.26 0.00 0.00 0.82 0.00 0.00 0.82 1.21 0.00 22.60 0.00 0.00 0.00
2012 2013 67.26 25.50 37.91 0.00 0.00 24.27 0.00 0.00 24.27 36.08 1.01 47.87 0.22 0.00 0.00 1.23 1.83 1.01 24.49 0.00 47.87 0.00
2013 2014 63.13 25.08 39.73 0.00 0.00 24.27 0.00 0.00 24.27 38.45 0.26 27.50 0.55 0.00 0.00 0.81 1.28 0.26 24.82 0.00 27.50 0.00
2014 2015 65.20 27.57 42.29 0.00 0.00 26.12 0.00 0.00 26,12 40.07 0.34 46.36 1.11 0.00 0.00 1.45 2.22 0.34 27.23 0.00 46.36 0.00
2015 2016 67.82 28.92 42.65 0.00 0.00 27.32 0.00 0.00 27.32 40.29 0.34 0.00 1.26 0.00 0.00 1.60 2.36 0.34 28.58 0.00 0.00 0.00
2016 2017 71.21 30.72 43.14 0.00 0.00 29.42 0.00 0.00 29.42 41.31 0.24 0.00 1.06 0.00 0.00 1.30 1.83 0.24 30.48 0.00 0.00 0.00
2017 2018 79.20 37.61 47.49 0.00 0.00 36.54 0.00 0.00 36.54 46.14 0.24 62.54 0.83 0.00 0.00 1.07 1.35 0.24 37.37 0.00 62.54 0.00
2018 2019 75.85 38.07 50.19 0.00 0.00 34.62 2.24 1133.35 36.86 48.60 0.23 0.00 0.98 0.00 0.00 1.21 1.60 0.23 35.60 2.24 0.00f 1133.35
2019 2020 70.09 47.06 67.14 0.00 0.00 36.99 8.69 7563.45 45.68 65.17 0.23 0.00 1.15 0.00 0.00 1.38 1.97 0.23 38.14 8.69 0.00| 7563.45
2020 2021 68.44 48.09 70.27 0.00 0.00 28.46 18.16 19106.50 46.62 68.12 0.24 0.00 1.23 0.00 0.00 1.47 2.15 0.24 29.69 18.16 0.00| 19106.50
2021 2022 69.00 37.59 54.48 0.00 0.00 18.09 18.21 19771.12 36.30 52.61 0.24 0.00 1.05 0.00 0.00 1.29 1.87 0.24 19.14 18.21 0.00| 19771.12
2021 2022 (Till November) 47.64 27.76 58.27 0.00 0.00 16.11 10.81 1172673 26.92 56.51 0.16 0.00 0.68 0.00 0.00 0.84 1.76 0.16 16.79 10.81 0.00| 11736.73
2022 2023 (Till November) 42.59 22.87 53.70 0.00 0.00 5.63 16.39 9980.00 22.02 51.70 0.00 0.00 0.85 0.00 0.00 " 0.85 2.00 0.00 6.48 16.39 0.00| 9980.00
01.04.2021 30.09.2021 35:41 22.05 61.75 0.00 0.00 11.72 9.65 10477.28 21.37 59.84 0.12 0.00 0.56 0.00 0.00 0.68 1.90 0.12 12.28 9.65 0.00| 10477.28
01.10.2021 31.01.2022 22.04 12.14 55.07 0.00 0.00 6.49 5.26 5710.93 131,75 53.30 0.00 0.00 0.39 0.00 0.00 0.39 1.77 0.00 6.88 5.26 0.00/ 5710.93
01.02.2022 28.02.2022 5.47 1.93 35.18 0.00 0.00 0.02 1.76 1910.88 1.78 32.43 0.00 0.00 0.15 0.00 0.00 0.15 2.74 0.00 0.17 1.76 0.00f 1910.88
01.03.2022 31.08.2022 33.46 - 15.67 46.83 0.00 0.00 3.33 11.79 7790.97 15.12 45.19 0.00 0.00 0.55 0.00 0.00 0.55 1.64 0.00 3.88 11.79 0.00| 7790.97
01.09.2022 Till date Dec' 22 14.90 8.69 58.30 0.00 0.00 2.28 6.04 3677.80 8.32 55.82 0.00 0.00 0.37 0.00 0.00 0.37 2.48 0.00 2.65 6.04 0.00 3677.80

Tol choes — K
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up
Ti Expendit
: through Free|Qty Tied up Expenditure S Ash Utilization ‘ o
Qty Tied Up Issue with through Free e Ash Utilization Through Expenditure pn re on
; Re= Ash Revenue X on Ash Utilization : Through Step-IlI -
; Ash Generation |Ash Utilization = Through Transportatio |Issue with ; Revenue Through | Step-Il -Free Issue with ] Transportation Step - Step-ll Step-lil | Revenue | Transport
Period Utilization : Generated ._|Transportatio |LMT % Through Step-I : Free Issue with LMT % :
(LMT) (LMT) Auction. Step- n cost by Transportatio : Ash Sale (Lakhs) Transportation by ; cost by NTPC (LMT) (LMT) (LMT) (Lakhs) | ation cost
(%) (Lakhs) n cost by Auction (LMT) Transportation cost
| (LMT) Transporter/ |n cost by agency (LMT) (Lakhs) by NTPC
NTPC (Lakhs) by NTPC
Agency. Step-|NTPC. Step-lll (Lakhs)
Il (Pond Ash)
2009 2010 21.43 0.21 0.96 0.00 0.00 0.21 0.00 0.00 0.21 0.96 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.21 0.00 0.00 0.00
2010 2011 22.09 2.32 10.52 0.00 0.00 0.04 0.00 0.00 0.04 0.19 2.28 12.58 0.00 0.00 0.00 2.28 10.32 2.28 0.04 0.00 12.58 0.00
2011 2012 26.15 3.22 12.31 0.00 0.00 0.05 0.00 0.00 0.05 0.19 3.17 9.19 0.00 0.00 0.00 3.17 12.12 3.17 0.05 0.00 9.19 0.00
2012 2013 41.76 8.62 20.64 0.00 0.00 3.39 0.00 0.00 3.39 8.11 5.23 27.06 0.00 0.00 0.00 5.23 12.52 5.23 3.39 0.00 27.06 0.00
2013 2014 47.2% 10.05 21.26 0.00 0.00 0.67 0.00 0.00 0.67 1.42 9.38 29.81 0.00 0.00 0.00 9.38 19.84 9.38 0.67 0.00 29.81 0.00
2014 2015 49.41 15.41 31.19 0.00 0.00 0.59 0.00 0.00 0.59 1.20 12.12 10.27 2.70 0.00 0.00 14.82 29.99 12.12 3.29 0.00 10.27 0.00
2015 2016 55,11 8.37 15.20 0.00 0.00 1.35 0.00 0.00 1.35 2.46 4.25 4.98 277 0.00 0.00 7.02 12.74 4.25 4.12 0.00 4.98 0.00
2016 2017 54.50 12.46 22.86 0.00 0.00 5.51 0.00 0.00 551 10.11 4,58 27.49 2.37 0.00 0.00 6.95 12./5 458 7.88 0.00 27.49 0.00
2017 2018 52.11 9.71 18.63 0.00 0.00 3.39 0.00 0.00 3.39 6.51 3.52 84.55 2.80 0.00 0.00 6.32 1213 3.52 6.19 0.00 84.55 0.00
2018 2019 47.81 23.77 49,72 0.00 0.00 14.01 1.09 746.24 15.10 31.58 5.44 155.37 3.23 0.00 0.00 8.67 18.13 5.44 17.24 1.09 155.37 746.24
2019 2020 49.05 24.08 49.09 0.00 0.00 12.19 3.10 638.39 15.29 31.17 5.07 252.38 3.72 0.00 0.00 8.79 17.92 5.07 15.91 3.10 252.38 638.39
2020 2021 52.47 30.25 57.65 0.00 0.00 9.83 15.93 3832.75 25.76 49,09 1.14 32.50 3.35 0.00 0.00 4.49 8.56 1.14 13.18 15.93 32.50f 3832.75
2021 2022 51.88 30.80 59.25 0.00 0.00 20.61 6.79 3944.23 27.40 5271 0.69 130.01 2.71 0.00 0.00 3.40 6.54 0.69 23.32 6.79 130.01] 3944.23
2021 2022 (Till November) 36.32 10.31 28.39 0.00 0.00 4.62 3.58 2079.58 8.20 22.58 0.45 84.79 1.66 0.00 0.00 2.11 5.81 0.45 6.28 3.58 84.79| 2079.58
2022 2023 (Till November) 33.50 14.37 42.90 0.00 0.00 2.77 9.56 4452.00 12.33 36.81 0.33 0.00 1.71 0.00 0.00 2.04 6.09 0.33 4.48 9.56 0.00{ 4452.00
01.04.2021 30.09.2021 28.51 8.58 30.09 0.00 0.00 1.02 6.17 3584.08 7.19 25.22 0.13 24.49 1.26 0.00 0.00 1.39 4.88 0.13 2.28 6.17 24.49| 3584.08
01.10.2021 31.01.2022 10.20 13.00 12751 0.00 0.00 9.82 1.94 1126.92 11.76 115.34 0.36 67.83 0.88 0.00 0.00 1.24 12.16 0.36 10.70 1.94 67.83] 1126.92
01.02.2022 28.02.2022 3.34 3.38 101.28 0.00 0.00 2.35 0.70 406.62 3.05 91.40 0.05 9.42 0.28 0.00 0.00 0.33 9.88 0.05 2.63 0.70 9.42 406.62
01.03.2022 31.08.2022 24.93 12,37 49.64 0.00 0.00 4.54 6.36 2961.79 10.90 43,73 0.16 0.00 1.31 0.00 0.00 1.47 591 0.16 5.85 6.36 0.00f 2961.79
01.09.2022 Till date Dec' 22 12.88 6.32 49.1 0.0 0.0 1.5 3.9 2253.8 5.38 41.81 0.23 0.00 0.71 0 0 0.94 7.30 0.23 2.21 3.88 0.00f 2253.84
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up
E :
througi? bree. Jar Tisg up | A Ash Utilization| Ash Utilization > APEnAY
Qty Tied Up Issue with through Free |Expenditure on Ash Utilization Expenditure on re on
Ash i ke Revenue ; ; : Through Step-1l -| Through Step-llI 3
) : Ash Utilization |[Ash Utilization |Through Transportation |Issue with Transportation Through Step-| Revenue Through : : Transportation Step - Step-I Step-lll | Revenue | Transport
Period Generation i Generated x LMT % : Free Issue with| Free Issue with LMT % 2
(LMT) (%) Auction. Step-I cost by Transportation |cost by NTPC | Auction Ash Sale (Lakhs) > : cost by NTPC (LMT) (LMT) (LMT) (Lakhs) | ation cost
(LMT) (Lakhs) Transportation by| Transportation
(LMT) Transporter/ |cost by NTPC. |(Lakhs) (LMT) (Lakhs) by NTPC
agency (LMT)|{ cost by NTPC
Agency. Step-1l |Step-lil (Lakhs)
(Pond Ash)
2009 2010 35.84 26.16 73.00 0.00 0.00 22.53 0.00 0.00 22.53 62.87 0.00 0.00 3.63 0.00 0.00 3.63 10.14 0.00 26.16 0.00 0.00 0.00
2010 2011 40.49 24.30 60.02 0.00 0.00 20.57 0.00 0.00 20.57 50.80 0.00 0.00 3.73 0.00 0.00 3.73 9.22 0.00 24.30 0.00 0.00 0.00
2011 2012 37.93 23.24 61.28 0.00 0.00 20.12 0.00 0.00 20.12 53.04 0.00 0.00 3.13 0.00 0.00 3.13 8.24 0.00 23.24 0.00 0.00 0.00
2012 2013 3777 22.66 60.00 0.00 0.00 19.38 0.00 0.00 19.38 51.30 0.00 0.00 3.29 0.00 0.00 3.29 8.70 0.00 22.66 0.00 0.00 0.00
2013 2014 37.66 9.85 26.16 0.00 0.00 4.68 0.00 0.00 4,68 12.44 0.00 0.00 5.17 0.00 - 0.00 5.17 13.72 0.00 9.85 0.00 0.00 0.00
2014 2015 37.00 6.21 16.78 0.00 0.00 5.25 0.00 0.00 5:25 14.19 0.00 0.00 0.96 0.00 0.00 0.96 2.59 0.00 6.21 0.00 0.00 0.00
2015 2016 45.49 3.97 8.74 0.00 0.00 3.74 0.00 0.00 3.74 8.22 0.00 0.00 0.24 0.00 0.00 0.24 0.52 0.00 3.97 0.00 0.00 0.00
2016 2017 36.77 3.34 9.08 0.00 0.00 3.04 0.00 0.00 3.04 8.25 0.00 0.00 0.30 0.00 0.00 0.30 0.83 0.00 3.34 0.00 0.00 0.00
2017 2018 34.83 10.58 30.38 0.00 0.00 10.43 0.00 0.00 10.43 29.94 0.00 0.00 0.15 0.00 0.00 0.15 0.44 0.00 10.58 0.00 0.00 0.00
2018 2019 28.90 10.17 35.19 0.00 0.00 10.13 0.00 0.00 10.13 35.04 0.00 0.00 0.04 0.00 0.00 0.04 0.15 0.00 10.17 0.00 0.00 0.00
2019 2020 32.06 12.63 39.39 0.00 0.00 12.58 0.00 0.00 12.58 39.24 0.00 0.00 0.05 0.00 0.00 0.05 0.16 0.00 12.63 0.00 0.00 0.00
2020 2021 29.84 9.98 33.45 0.00 0.00 4,76 5.16 6194.71 9.92 33.24 0.00 0.00 0.06 0.00 0.00 0.06 0.20 0.00 4.82 5.16 0.00f 6194.71
2021 2022 20.24 4.19 20.70 0.00 0.00 0.71 3.39 3441.27 4.10 20.26 0.00 0.00 0.09 0.00 0.00 0.09 0.44 0.00 0.80 3.39 0.00| 3441.27
2021 2022 (Till November) 20.24 4.19 20.70 0.00 0.00 1.38 2.75 2791.59 4.13 20.41 0.00 0.00 0.06 0.00 0.00 0.06 0.30 0.00 1.44 2.75 0.00f 2791.59
2022 2023 (Till Novemeber) 21.02 5.98 28.45 0.00 0.00 0.68 5.28 1940.00 5.96 28.35 0.00 0.00 0.02 0.00 0.00 0.02 0.10 0.00 0.70 5.28 0.00f 1940.00
01.04.2021 30.09.2021 14.90 3.74 25.10 0.00 0.00 0.95 2.74 2786.11 3.69 24.80 0.00 0.00 0.02 0.03 10.72 0.05 0.31 0.00 0.97 2.77 0.00{ 2796.83
01.10.202_1 31.01.2022 10.20 13.00 127.51 0.00 0.00 12.96 0.01 6.22 12.97 127.18 0.00 0.00 0.00 0.04 9.71 0.04 0.40 0.00 12.96 0.05 0.00 15.94
01.02.2022 28.02.2022 2.52 0.31 1231 0.00 0.00 0.00 0.30 305.62 0.30 11.95 0.00 0.00 0.00 0.01 2.12 0.01 0.27 0.00 0.00 0.31 0.00 307.74
01.03.2022 31.08.2022 15.55 2.77 17.79 0.00 0.00 0.35 2.39 878.14 2.74 17.64 0.00 0.00 0.02 0.00 3.99 0.02 0.15 0.00 0.37 2.39 0.00 882.13
01.09.2022 Till date Dec' 22 8.19 3.55 43.34 0.00 0.00 0.32 3.23 2067.57 3.55 43.32 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.32 3.23 0.00f 2067.57




338

61

Pond Ash Dry Fly Ash Total Total
i Expenditu
;trvoll-::heirzz Issue |Qty Tied up through oo e S o) Expenditure on ?e on
Qty Tied Up Through : : : Expenditure on Ash Utilization Revenue Through Step-Il -Free| Through Step-ll Free i
Period Ash Generation (LMT) |Ash Utilization (LMT) |Ash Utilization (%) |Auction. Step-| fipvenye Geperated |With Trampeealion (Free lSUeWin S srremcost EMT % Through Step-l | Through Ash Issue with|  Issue with Wi aad LMT % SISl el postep o ReNeni: dapon
{Lakhs) cost by Transporter/ |Transportation cost : ; : cost by NTPC (LMT] (LMT) (LMT) [ (Lakhs) |ation cost
(LMT) by NTPC {Lakhs) Auction (LMT) | Sale (Lakhs) Transportation by| Transportation cost

Agency. Step-ll by NTPC. Step-llI agency (LMT) by NTPC (Lakhs) by NTPC

(Pond Ash) (Lakhs)
2009 2010 28.56 21.00 73.53 0.00 0.00 17.30 0.00 0.00 17.30 60.58 0.00 0.31 3.70 0.00 0.00 3.70 12.95 0.00 21.00 0.00 0.31 0.00
2010 2011 29.05 17.58 60.52 0.00 0.00 16.98 0.00 0.00 16.98 58.45 0.00 6.59 0.6 0.00 0.00 0.60 2.07 0.00 17.58 0.00 6.59 0.00
2011 2012 31.19 18.92 60.67 0.00 0.00 18.08 0.00 0.00 18.08 57.98 0.00 0.00 0.84 0.00 0.00 0.84 2.69 0.00 18.92 0.00 - 0.00
2012 2013 34.89 19.71 56.49 0.00 0.00 18.62 0.00 0.00 18.62 53.37 0.00 12.59 1.09 0.00 0.00 1.09 3.12 0.00 19.71 0.00 12.59 0.00
2013 2014 44,87 18.94 42.21 0.00 0.00 18.73 0.00 0.00 18.73 41.74 0.00 3.90 0.21 0.00 0.00 0.21 0.47 0.00 18.94 0.00 3.90 0.00
2014 2015 4831 4.93 10.20 0.00 0.00 3.90 0.00 0.00 3.90 8.07 0.00 0.00 1.03 0.00 0.00 1.03 213 0.00 4,93 0.00 0.00
2015 2016 43.75 6.57 15.02 0.00 0.00 5.93 0.00 0.00 5.93 13.56 0.00 0.00 0.64 0.00 0.00 0.64 1.46 0.00 6.57 0.00 = 0.00
2016 2017 48.54 7.50 15.45 0.00 0.00 6.13 0.00 0.00 6.13 12.63 0.00 0.00 1.37 0.00 0.00 1.37 2.82 0.00 7.50 0.00 0.00
2017 2018 43.45 13.49 31.05 0.00 0.00 12.16 0.00 0.00 12.16 27.99 0.00 0.00 1.33 0.00 0.00 1.33 3.06 0.00 13.49 0.00 - 0.00
2018 2019 35.07 13.04 37.18 0.00 0.00 11.28 0.00 0.00 11.28 32.16 0.00 0.00 1,76 0.00 0.00 1.76 5.02 0.00 13.04 0.00 - 0.00
2019 2020 39.01 16.61 42.58 0.00 0.00 15.37 0.00 11.90 15,37 39.40 0.00 94.10 1.24 0.00 0.00 1.24 3.18 0.00 16.61 0.00 94.10 11.90
2020 2021 39.22 20.41 52.04 0.00 0.00 16.98 2.90 3364.53 19.88 50.69 0.00 157.12 0.53 0.00 0.00 0.53 1.35 0.00 17.51 2.90 157.12 | 3364.53
2021 2022 37.09 21.98 59.26 0.00 0.00 11.81 7.72 7255.05 19.53 52.66 0.00 0.00 2.46 0.00 0.00 2.46 6.63 0.00 14.27 7.72 7259.05
2021 2022 Till Nov 26.07 11.12 42,65 0.00 0.00 5.27 4.43 4188.44 9.70 37.21 0.00 0.00 1.42 0.00 0.00 1.42 5.45 0.00 6.69 4.43 - 4188.44
2022 2023 Till Nov 25.16 12.83 50.99 0.00 0.00 2.03 9.29 8710.00 11.32 44,99 0.00 0.00 1.51 0.00 0.00 151 6.00 0.00 3.54 9.29 g 8710.00
01.04.2021 30.09.2021 20.54 9.49 46.20 0.00 0.00 4,26 4.22 3989.90 8.48 41.29 0.00 0.00 1 0.00 0.00 1.00 4.87 0.00 5.26 4,22 B 3589.90
01.10.2021 31.01.2022 11.01 8.17 74.18 0.00 0.00 5.10 2.08 1966.58 7.18 65.22 0.00 0.00 0.98 0.00 0.00 0.98 8.90 0.00 6.08 2.08 - 1966.58
01.02.2022 28.02.2022 2.21 2.53 114.01 0.00 0.00 1.23 1.04 983.29 227 102.49 0.00 0.00 0.25 0.00 0.00 0.25 11.29 0.00 1.48 1.04 - 983.29
01.03.2022 31.08.2022 20.82 7.64 36.70 0.00 0.00 2.51 4.09 3834.65 6.60 31.70 0.00 0.00 1.04 0.00 0.00 1.04 4,99 0.00 3.55 4.09 - 3834.65
01.09.2022 Till date Dec' 22 7.66 6.98 91.11 0.00 0.00 0.74 5.58 5275.74 6.32 8247 0.00 0.00 0.67 0.00 0.00 0.67 8.74 0.00 1.41 5.58 = 5275.74

0.31
6.59
12.59
3.90 2.09
- -1.55
-0.53
94.10
157.12
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Pond Ash Dry Fly Ash Total Total
Qty Lifted U!J through Qty Tied up through ‘ R R : Ash Utilization| Ash Utilization Expenditure on Expenditur
Period Ash Generation Ash Utilization (LMT) |Ash Utilization (%) Qty Tied Up Through Revenue Generated HeEdssue “'_"th Free Issue with 5::::‘1;::;::: b LMT % TAIfroutlhl Z:tzoz Thrz:ezu:sh TTlr?Fugh ?tep- 'I‘I}|1r'c::ugh Step- Transportation LMT % Step - Step-Il Step-1ll Revenue = =0

(LMT) = Auction. Step-l (LMT)  |(Lakhs) IauspIFBeR SORY. Iy nsportation cost by P A 5 ? e P 5 i ss.ue : re? Issue | cost by NTPC (LMT) {LMT) (LMT) (Lakhs) r? GpOIts

Transporter/ Agency. |\ o Step-Il NTPC (Lakhs) Auction {LMT)| Sale (Lakhs) with with (Lakhs) tion cost

Sten-il {Pond Ash) Transoortation| Transoortation bv NTPC
2009 2010 42.80 31.34 73.22 0.00 0.00 B.57 0.00 0.00 8.57 20.02 0.00 0.00 22.57 0.00 0.00 22,57 52.73 0.00 31.14 0.00 0.00 0.00
2010 2011 40.66 26.11 64.22 0.00 0.00 6.11 0.00 0.00 6.11 15.03 0.00 0.00 20.01 0.00 4 0.00 20.01 49.22 0.00 26.12 0.00 0.00 0.00
2011 2012 42,94 26.08 60.75 0.00 0.00 9.91 0.00 0.00 9.91 23.09 16.06 770.90 0.11 0.00 0.00 16.17 37.66 16.06 10.02 0.00 770.90 0.00
2012 2013 45.21 30.52 67.52 0.00 0.00 11.71 0.00 0.00 11.71 25.90 18.70 657.32 0.11 0.00 0.00 18.81 41.61 18.70 11.82 0.00 697.32 0.00
2013 2014 50.49 31.52 62.44 0.00 0.00 14.33 0.00 0.00 14.33 28.38 10.43 656.21 6.74 0.00 0.00 17.17 34.01 10.43 21.07 0.00 696.21 0.00
2014 2015 55.14 35.51 64.40 0.00 0.00 17.47 0.00 0.00 17.47 31.68 9.49 612.07 8.54 0.00 0.00 18.03 32.70 9.49 26.01 0.00 612.07 0.00
2015 2016 50.24 44,82 89.21 0.00 0.00 22,03 0.00 0.00 22.03 43.85 9.97 688.79 12.83 0.00 0.00 22.80 45,38 9.97 34.86 0.00 688.79 0.00
2016 2017 47.11 43.89 93.16 0.00 0.00 20.24 0.00 0.00 20.24 42.96 8,12 535.40 15.52 0.00 0.00 23.64 50.18 8.12 35.76 0.00 535.40 0.00
2017 2018 45.47 45.90 100.95 0.00 0.00 29.72 0.00 0.00 29.72 65.36 4.31 302.89 11.87 0.00 0.00 16.18 35.58 4.31 41.59 0.00 302.89 0.00
2018 2018 42.75 47.16 110.32 0.00 0.00 22.22 0.00 0.00 22,22 51.98 6.71 406.16 18.23 0.00 0.00 24.94 58.34 6.71 40.45 0.00 406.16 0.00
2019 2020 38.16 45.12 118.24 0.00 0.00 8.39 9.38 0.00 17.77 46.57 7 372.71 20.35 0.00 0.00 27.35 71.67 7.00 28.74 9.38 372.71 0.00
2020 2021 38.57 42.85 11110 0.00 0.00 3.34 5.53 29.80 8.87 23.00 8.42 4591.16 25.56 0.00 0.00 33.98 88.10 8.42 28.90 5.53 491.16 29.80
2021 2022 39.38 55.50 140.93 0.00 0.00 17.03 21,45 4858.42 38.48 97.71 8.25 575.14 8.77 0.00 0.00 17.02 43.22 8.25 25.80 21.45 575.14| 4858.42
2021 2022 (Till Nov) 27.22 34.51 126.78 0.00 0.00 10.80 10.69 2421.28 21.49 78.95 5.41 377.15 7.61 0.00 0.00 13.02 47.83 5.41 18.41 10.69 377.15 2421.28
2022 2023 (Till Nov) 27.50 26.48 96.25 0.00 0.00 0.13 19.82 8711.00 19.95 72.55 4,84 641.25 1.69 0.00 0.00 6.53 23.75 4.84 1.82 15.82 641.25 8711.00
01.04.2021 30.08.2021 20.19 20.81 103.07 0.00 0.00 0.53 8.91 2018.11 9.44 46.76 4.39 306.04 6.98 0.00 0.00 11.37 56.32 4.39 7.51 8.91 306.04 2018.11
01.10.2021 31.01.2022 12.55 23.73 189.10 0.00 0.00 12.42 8.07 1827.85 20.49 163.28 2.13 148.45 1.11 0.00 o 0.00 3.24 25.82 213 13.53 8.07 148.49 1827.85
01.02.2022 28.02.2022 3.24 4.35 134,18 0.00 0.00 0.00 3.19 722,53 3.19 98.38 0.77 53.68 0.39 0.00 P 0.00 1.16 35.80 0.77 0.39 3.19 53.68 722,53
01.03.2022 31.08.2022 20.07 23.47 116.95 0.00 0.00 0.15 18.00 6675.15 18.15 90.44 2.67 470.37 2.65 0.00 i 0.00 5.32 26.51 2.67 2.80 18.00 470.37 6675.15
01.09.2022 Till date Dec' 22 10.83 9.63 88.85 0.00 0.00 0.02 7.12 3536.01 7.14 65.87 0.97 170.88 1.52 0.00 0.00 2.49 22.98 0.97 1.54 7.12 170.88 3536.01




340

63

Pond Ash Dry Fly Ash Total Total
7 ! At Shen Transportation Through Step -l Step-ll | Step-lil Revenue
Period Generation  |Utilization [Utilization |Through |Generated |Free Issue |Free Issue LMT % Through Il -Free Issue| Through [Transportatio LMT % Transport
cost by NTPC Ash Sale (LMT) (LMT) (LMT) (Lakhs)

(LMT) (LMT) (%) Auction.  |(Lakhs) with with (Lakhs) Step-| (Lakhs) with| Step-lll Free | n cost by ation cost

Step-1 Transporta (Transporta Auction Transportatiol Issue with | NTPC (Lakhs) by NTPC
2009 2010
2010 2011
2011 2012
2012 2013

L= =0 Ash Generation started from 2019-20

2014 2015
2015 2016
2016 2017
2017 2018
2018 2019

2019 2020 5.7 0.04 0.71 0.00 0.00 0.00 0.00 1.96 0.00 0.00 0.00 0.00 0.01 0.00 0.00 0.01 0.18| 0.00 0.01 0.00 0.01 0.00 1.96

2020 2021 13.52 10.06 74.41 0.00 0.00 1.64 8.28 8319.75 0.00 0.00 0.00 0.00 0.13 0.00 0.00 0.13 0.96 0.00 1.77 8.28 10.05 0.00] 8319.75

2021 2022 32.3 18.23 56.42 0.00 0.00 9.22 8.96 5823.57 18.18 56.27 0.00 0.00 0.05 0.00 0.00 0.05 0.15 0.00 9.27 8.96 18.23 0.00( 5823.57

2021 2022 (Till Nov) 19.7 hid3 26.05 0.00 0.00 1.15 3.94 2560.81 5.09 25.85 0.00 0.00 0.04 0.00 0.00 0.04 0.20 0.00 1.19 3.94 5.13 0.00| 2560.81

2022 2023 (Till Nov) 24.4 4.57 18.71 0.00 0.00 0.90 3.65 2372.33 4.55 18.63 0.02 0.00 0.00 0.00 0.00 0.02 0.08 0.02 0.90 3.65 4.57 0.00f 2372.33

01.04.2021 30.09.2021 14.6 4.41 30.16 0.00 0.00 0.93 3.48 2261.83 4.41 30.16 0.00 0.00 0.02 0.00 0.00 0.02 0'14"" 0.00 0.95 3.48 4.43 0.00| 2261.83

01.10.2021 31.01.2022 11.29 10.38 92.00 0.00 0.00 8.22 2.16 1403.90 10.38 92.00 0.00 0.00 0.02 0.00 0.00 0.02 O.lav 0.00 8.24 2.16 10.40 0.00{ 1403.90

01.02.2022 28.02.2022 3.17 1.50 47.10 0.00 0.00 0:11 1.39 903.43 1.50 47.10 0.00 0.00 0.00 0.00 0.00 0.00 O.OGT 0.00 0.11 1.39 1.50 0.00 903.43

01.03.2022 31.08.2022 19.22 4.70 24.45 0.00 0.00 0.08 4.62 3035.03 4.70 24.45 0.00 0.00 0.01 0.00 0.00 0.01 0.051 0.00 0.09 4,62 4,71 0.00( 3035.03

01.09.2022 Till date Dec' 22 9.78 6.64 67.88 0.00 0.00 5.73 0.90 998.10 6.63 67.78 0.00 0.00 0.01 0.00 0.00 0.01 0.101- 0.00 5.74 0.90 6.64 0.00 998.10
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Pond Ash Dry Fly Ash Total Total
: C:cv Liﬁ:d UP Gaytied up : SUEy Ash Utilization .?Sh. : ;
Ash Utilization |Ash Utilization TC‘!;:’;:; i EEpee Tssr:: i’it:ree :::Srt?: i:t;ree i:;)::;;:;:g: fi‘\;h Uh:z::;c;n Revenue Through ficmanalhs Thﬁ'};rlj;;t;:zp ?;Z jz;j:rl;;g: Step -1 Revenue ?:;a}::;:r:zis:
3 ; rou = i o il
T ehEohntion {IViT] (LMT) (%) Auction. Step-| athemEy Transportatio |Transportatio |cost by NTPC LMt I At.f:tion Ash Sale (Lakhs) i Issute with lll Free Issue | cost by NTPC s i (LMT) Shep (It [ SLep AT {Lakhs) cost by NTPC
(LmT) {aits) n cost by n cost by (Lakhs) (LMT) THisporaion Y it (Lakhs) (Lakhs)
Transporter/ [NTPC. Step-l agency (EMT) 1 neportatio
2009 2010 52.31 38.79 74.14 0.00 0.00 25.83 0.00 0.00 25.83 49,38 0.00 2.27 12.96 0.00 0.00 12.96 24.77 0.00 38.79 0.00 2.27 0.00
2010 2011 53.40 21.40 40.08 0.00 0.00 13.85 0.00 0.00 13.85 25.94 0.00 29.09 7.55 0.00 0.00 7.55 14.14 0.00 21.40 0.00 29.09 0.00
2011 2012 54.07 37.44 69.24 0.00 0.00 35.57 0.00 0.00 35.57 65.79 1.67 37.77 0.20 0.00 0.00 1.87 3.46 1.67 35.77 0.00 37.77 0.00
2012 2013 64.39 24,18 37.55 0.00 0.00 22.34 0.00 0.00 22.34 34.70 0.00 23.20 1.83 0.00 0.00 1.83 2.84 0.00 24,17 0.00 23.20 0.00
2013 2014 62.26 19.88 31.93 0.00 0.00 18.75 0.00 0.00 18.75 30.12 0.30 18.60 0.83 0.00 0.00 1.13 1.82 0.30 19.58 0.00 18.60 0.00
2014 2015 61.14 15.01 31.10 0.00 0.00 17.86 0.00 0.00 17.86 29.21 0.00 15.25 1.15 0.00 0.00 1.15 1.88 0.00 19.01 0.00 15.25 0.00
2015 2016 59.32 18.06 30.45 0.00 0.00 16.51 0.00 0.00 16.51 27.83 0.00 0.42 1.55 0.00 0.00 1.55 261 0.00 18.06 0.00 0.42 0.00
2016 2017 50.61 22.79 45.03 0.00 0.00 20.85 0.00 0.00 20.85 41.20 0.00 1.06 1.94 0.00 0.00 1.94 3.83 0.00 22,79 0.00 1.06 0.00
2017 2018 47.84 20.61 43.08 0.00 0.00 19.07 0.00 0.00 15.07 39.86 0.00 85.26 1.54 0.00 0.00 1.54 322 0.00 20.61 0.00 85.26 0.00
2018 2019 54,12 27.66 51.11 0.00 0.00 26.31 0.77 46.17 27.08 50.04 0.00 0.00 0.57 0.00 0.00 0.57 1.05 0.00 26.88 0.77 0.00 46.17
2019 2020 48.47 37.36 77.08 0.00 0.00 19.22 6.40 0.00 25.62 52.86 6.25 98.53 5.49 0.00 0.00 11.74 24.22 6.25 24.71 6.40 98.53 0.00
2020 2021 47.93 34.63 7225 0.00 0.00 26.11 7.80 783.99 33,91 70.75 0.00 60.00 0.72 0.00 0.00 0.72 1.50 0.00 26.83 7.80 60.00 783.99
2021 2022 51.67 28.65 55.45 0.00 0.00 17.01 10.84 1441.61 27.85 53.90 0.00 45,00 0.80 0.00 0.00 0.80 1.55 0.00 17.81 10.84 45.00 1441.61
2021 2022 (Till Nov) 34.96 19.67 56.26 0.00 0.00 10.82 8.37 1113.13 19.19 54.89 0.00 0.00 0.48 0.00 0.00 0.48 1.37 0.00 11.30 8.37 0.00 1113.13
2022 2023 (Till Nov) 34.01 14.20 41.75 0.00 0.00 6.17 7.62 1472.00 13.79 40.55 0.00 0.00 0.41 0.00 0.00 0.41 1.21 0.00 6.58 7.62 0.00 1472.00
01.04.2021 30.09.2021 25.80 16.26 63.02 0.00 0.00 8.45 7.52 1000.08 15.97 61.90 0.00 0.00 0.29 0.00 0.00 0.29 1.12 0.00 8.74 7.52 0.00 1000.08
01.10.2021 31.01.2022 17.61 8.37 47.54 0.00 0.00 6.29 1.74 231.40 8.03 45.61 0.00 0.00 0.34 0.00 0.00 0.34 1.93 0.00 6.63 1.74 0.00 231.40
01.02.2022 28.02.2022 4.56 2.63 57.62 0.00 0.00 1.49 1.03 136.98 2.52 55.25 0.10 0.00 0.00 0.00 0.00 0.10 2.19 0.10 1.49 1.03 0.00 136.98
01.03.2022 31.08.2022 24.74 10.48 42,37 0.00 0.00 5.80 4.40 849.97 10.20 41.23 0.28 0.00 0.00 0.00 0.00 0.28 1.13 0.28 5.80 4.40 0.00 849.97
01.05.2022 Till date Dec' 22 12.97 5.11 39.43 0.00 0.00 115 3.77 728.27 4.92 37.94 0.19 0.00 0.00 0.00 0.00 - 0.19 1.47 0.19 1.15 3.77 0.00 728.27

Koo
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up through Ash Utilization| ~ Ash Utilization Expendifie
Qty Tied Up ; Qty Tied up through  |Expenditure on S Expenditure on on
S Ash SRRl Revenue Free Issue with . ] Ash Utilization Through Step-ll -|Through Step-lll Free . :
Period Ash Generation Uiistion Ash Utilization |Through NER Transportation cost by Free Issue \-'\..I'Ith Transportation LMT Through Step- Revenue Through Pt A Transportation T % Step -l Step-ll Step-il Revenue |Transportati
(LMT) (%) Auction. Step-l Transportation cost by |cost by NTPC ; Ash Sale {Lakhs) ) : cost by NTPC {LMT) {LMT) (LMT) {Lakhs) | on cost by
{LMT) (LMT) (Lakhs) Transporter/ Agency. Step-| NTPC. Step-li (Lakhs) Auction (LMT) Transportation by| Transportation cost (Lakhs) NTPC
1l {(Pond Ash) agency (LMT) by NTPC
(Lakhs)

2009 2010 30.31 6.99 23.05 0.00 0.00 6.07 0.00 0.00 6.07 20.03 0.87 3.74 0.04 0.00 0.00 0.91 3.00 0.87 6.11 0.00 3.74 0.00
2010 2011 38.12 9.12 23.93 0.00 0.00 7.86 0.00 0.00 7.86 20.62 1.23 148.27 0.03 0.00 0.00 1.26 3.30 123 7.89 0.00 148.27 0.00
2011 2012 39.19 9.60 24.49 0.00 0.00 8.03 0.00 0.00 8.03 20.49 1.51 165.32 0.06 0.00 0.00 1.57 401 1.51 8.09 0.00 165.32 0.00
2012 2013 45.63 10.22 22.40 0.00 0.00 7.07 0.00 0.00 7.07 15.49 3.01 295.04 0.14 0.00 0.00 315 6.90 3.01 72l 0.00 295.04 0.00
2013 2014 47.34 10.76 22.72 0.00 0.00 6.26 0.00 0.00 6.26 13.22 2.62 374.07 1,87 0.00 0.00 4.49 9.48 2.62 8.13 0.00 374.07 0.00
2014 2015 56.48 16.87 29.87 0.00 0.00 11.75 0.00 0.00 11.75 20.80 2.70 356.71 2.41 0.00 0.00 511 9.05 2.70 14.16 0.00 356.71 0.00
2015 2016 51.18 20.99 41.02 0.00 0.00 12.06 0.00 0.00 12.06 23.57 6.53 848.33 2.41 0.00 0.00 8.94 17.47 6.53 14.47 0.00 848.33 0.00
2016 2017 50.54 22.28 44.08 0.00 0.00 13.94 0.00 0.00 13.94 27.58 6.53 1136.05 1.81 0.00 0.00 8.34 16.50 6.53 15758 0.00] 1136.05 0.00
2017 2018 41.85 19.19 45.85 0.00 0.00 12.73 0.00 0.00 12.73 30.42 5.00 960.64 1.46 0.00 0.00 6.46 15.44 5.00 14.19 0.00 960.64 0.00
2018 2019 43.18 20.87 48.33 0.00 0.00 12.31 0.00 0.00 12.31 28.51 5.89 1284.30 2.68 0.00 0.00 8.57 19.85 5.89 14,99 0.00f 1284.30 0.00
2019 2020 48.48 34.28 70.71 0.00 0.00 18.76 6.40 3355.10 25.16 51.90 6.71 1572.37 2.41 0.00 0.00 9.12 18.81 6.71 21.17 6.40| 1572.37 3355.10
2020 2021 40.17 41.54 103.41 0.00 0.00 8.39 23.17 15011.72 31.56 78.57 7.88 1921.60 2.10 0.00 0.00 9.98 24.84 7.88 10.49 23.17] 192160 15011.72
2021 2022 42.31 33.27 78.63 0.00 0.00 4,73 17.63 23373.36 22.36 52.85 8.56 2112.97 2.:35 0.00 0.00 10.91 25.79 8.56 7.08 17.63| 2112.97 23373.36
2021 2022 (Till Nov) 30.22 21.41 70.85 0.00 0.00 442 10.13 13430.07 14.55 48.15 5.41 1335.42 1.45 0.00 0.00 6.86 22.70 5.41 5.87 10.13] 133542 13430.07
2022 2023 (Till Nov) 23.97 31.83 133.91 0.00 0.00 0.84 24.48 12508.00 25.32 106.52 5.25 1682.00 1.26 0.00 0.00 6.51 27.39 5.25 2.10 24.48| 1682.00 12908.00
01.04.2021 30.09.2021 24.11 17.14 71.09 0.00 0.00 3.47 8.76 11613.75 12.23 50.73 3.78 933.06 1.13 0.00 0.00 4.91 20.36 3.78 4.60 8.76 933.06 11613.75
01.10.2021 31.01.2022 1251 13.40 107.15 0.00 0.00 1.23 8.18 10844.80 9.41 75.23 3.20 828.76 0.80 0.00 0.00 4.00 31.98 3.20 2.03 8.18 828.76 10844.80
01.02.2022 28.02.2022 2.92 1.38 47.42 0.00 0.00 0.00 0.40 530.31 0.40 13.72 0.76 206.43 0.23 0.00 0.00 0.99 33.96 0.76 0.23 0.40 206.43 530.31
01.03.2022 31.08.2022 19.53 21.48 110.01 0.00 0.00 0.85 15.03 7925.13 15.88 81.32 4.27 1127.95 1.33 0.00 0.00 5.60 28.68 4.27 2.18 15.03 1127.95 7925.13
01.09.2022 | Till date Dec' 22 7.02 11.70 166.66 0.00 0.00 0.00 9.75 5141.05 9.75 138.85 1.81 554.05 0.15 0.00 0.00 1.96 27.91 1.81 0.15 9.75 554.05 5141.05

2,112.97

8.56

246.84

Kahokyeer
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Pond Ash Dry Fly Ash Total Total
&t:(oLlf;ec’l: uz G Ash Utilization Expenditu
; U6 : e kel : Through Step-1| Ash Utilization | Expenditure P
Qty Tied Up Issue with through Free | Expenditure on el reon
; i 0 Revenue ; . . Ash Utilization Revenue -Free Issue | Through Step-Il| on
> Ash Generation | Ash Utilization e Through Transportation Issue with Transportation : : f Step -l Step-1l | Step-lll | Revenue | Transport
Period Ash Utilization (%) 1 Generated : LMT % Through Step-I | Through Ash with Free Issue with |Transportatio LMT % ;
(LMT) (LMT) Auction. Step-i cost by Transportation | cost by NTPC : . : (LMT) (LMT) {LMT) (Lakhs) |ation cost
(Lakhs) Auction (LMT) Sale (Lakhs) |Transportation| Transportation | n cost by
(LMT) Transporter/ cost by NTPC. (Lakhs) by NTPC
by agency cost by NTPC | NTPC (Lakhs)
Agency. Step-ll Step-lll (LMT) (Lakhs)
(Pond Ash)
2009 2010 28.47 23.62 82.99 0.00 0.00 10.82 0.00 0.00 10.82 38.02 12.74 2.75 0.06 0.00 0.00 12.80 44,97 12.74 10.88 0.00 2.75 0.00
2010 2011 24.81 21.57 86.94 0.00 0.00 10.74 0.00 0.00 10.74 43.30 10.74 3.02 0.08 0.00 0.00 10.82 43.62 10.74 10.82 0.00 3.02 0.00
2011 2012 22.07 19.81 89.76 0.00 0.00 10.56 0.00 0.00 10.56 47.85 9.18 0.00 0.07 0.00 0.00 9.25 41.90 9.18 10.63 0.00 0.00 0.00
2012 2013 36.47 33.34 91.40 0.00 0.00 22.70 0.00 0.00 22.70 62.24 10.54 0.00 0.10 0.00 0.00 10.64 29.16 10.54 22.80 0.00 0.00 0.00
2013 2014 36.13 12.90 35.71 0.00 0.00 8.74 0.00 0.00 8.74 24.19 3.94 121.88 0.23 0.00 0.00 417 11.54 3.94 8.97 0.00 121.88 0.00
2014 2015 36.18 10.07 27.83 0.00 0.00 5.35 0.00 0.00 5.35 14.78 457 611.66 0.15 0.00 0.00 4.72 13.04 4.57 5.50 0.00 611.66 0.00
2015 2016 29.37 8.82 30.02 0.00 0.00 7.28 0.00 0.00 7.28 24.78 1.42 605.15 0.12 0.00 0.00 1.54 5.24 1.42 7.40 0.00 605.15 0.00
2016 2017 30.36 16.76 55.20 0.00 0.00 13.25 0.61 0.00 13.86 45.66 2.60 596.55 0.30 0.00 0.00 2.90 9.55 2.60 13.55 0.61 596.55 0.00
2017 2018 30.19 16.00 53.00 0.00 0.00 10.37 1.49 0.00 11.86 39.28 3.62 413.19 0.52 0.00 0.00 4,14 13.71 3.62 10.89 1.49 413.19 0.00
2018 2019 31.34 25.12 80.15 0.00 0.00 20.35 0.80 646.97 21.15 67.49 3.52 1721.26 0.44 0.00 0.00 3.96 12.64 3.52 20.79 0.80] 1721.26 646.97
2019 2020 31.81 40.65 127.79 0.00 0.00 8.22 29.19 25303.56 37.41 117.60 2.83 1165.14 0.40 0.00 0.00 3.23 10.15 2.83 8.62 29.19| 1165.14| 25303.56
2020 2021 28.25 36.15 127.96 0.00 0.00 6.97 25.41 21699.23 32.38 114.62 2.62 1434.12 1.15 0.00 0.00 3.77 13.35 2.62 8.12 25.41| 1434.12| 21699.23
2021 2022 27.28 38.22 140.10 0.00 0.00 8.00 27.36 29584.82 35.36 129.62 2.48 1296.11 0.38 0.00 0.00 2.86 10.48 2.48 3.38 27.36] 1296.11| 29584.82
2021 2022( Till Nov) 18.43 19.41 105.32 0.00 0.00 1.56 15.86 17149.68 17.42 94.52 1.67 653.28 0.32 0.00 0.00 1.99 10.80 1.67 1.88 15.86 653.28| 17149.68
2022 2023 (Till Nov) 15.36 37.11 241.60 0.00 0.00 1.38 33.53 22112.00 34.91 227.28 1.25 846.79 0.95 0.00 0.00 2.20 14.32 125 2.33 33.53 846.79| 22112.00
01.04.2021 30.09.2021 14.07 18.54 131.77 0.00 0.00 1.17 15.71 16987.48 16.88 119.97 1.39 726.45 0.27 0.00 0.00 1.66 11.80 1.39 1.44 15.71 726.45| 16987.48
01.10.2021 31.01.2022 9.27 17.64 190.31 0.00 0.00 6.43 10.39 11234.88 16.82 181.43 0.72 376.29 0.10 0.00 0.00 0.82 8.84 0.72 6.53 10.39 376.29| 11234.88
01.02.2022 28.02.2022 2.12 1.59 75.09 0.00 0.00 0.20 1.26 1362.46 1.46 68.84 0.12 62.71 0.00 0.00 0.00 012 5.66 0.12 0.20 1.26 62.71| 1362.46
01.03.2022 31.08.2022 11.88 22.50 189.48 0.00 0.00 1.07 19.59 12918.82 20.66 173.97 0.99 602.45 0.85 0.00 0.00 1.84 15.49 0.99 1.92 19.59 602.45| 12918.82
01.09.2022 Till date Dec' 22 5.90 15.06 255.24 0.00 0.00 0.49 13.94 9192.87 14.43 244,61 0.51 24434 0.11 0.00 0.00 0.62 10.51 0.51 0.60 13.94 244.34| 9192.87
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646.97

25,303.56
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Pond Ash Dry Fly Ash Total Total
Qty Tied Up Qty Lifted |Qty Tied up |Expenditure Ash Ash|Ash Utilization| Expenditure Expenditure on
: Ak Gansration AS!T‘ : AS?T_ _ Through  |Revenue  |up through |through on Utilization Revenue Utilization| Through Step- on Shen Step-it | stepill | Revenue | Transportation
Period Utilization |Utilization |Auction.  |Generated |Free Issue |Free Issue |Transportat |[LMT % Through Step{ Through Ash |  Through| Ill Free Issue |Transportatio LMT %
(LMT) (LMT) (LMT) (LMT) (Lakhs) cost by NTPC
(LMT) (%) Step-l (Lakhs) with with ion cost by | Auction | Sale (Lakhs) Step-Il - with n cost by (Lakhs)
(LMT) Transportat |Transportat INTPC (LMT) Eree Issue| Transportatio | NTPC (Lakhs)
2009 2010 22.09 20.48 92.73 0.00 0.00 1.67 0.00 0.00 1.67 1.56 18.78 1.47 0.04 0.00 0.00 18.82 85.20 18.78 1.71 0.00 1.47 0.00
2010 2011 23.21 20.27 87.33 0.00 0.00 2.81 0.00 0.00 2.81 12.11 17.41 1484.36 0.04 0.00 0.00 17.45 75.20 17.41 2.85 0.00f 1484.36 0.00
2011 2012 25.73 19.32 75.10 0.00 0.00 3.26 0.00 0.00 3.26 12.67 16.05 1778.68 0.01 0.00 0.00 16.06 62.41 16.05 3.27 0.00f 1778.68 0.00
2012 2013 24.54 15.33 62.49 0.00 0.00 2.52 0.00 0.00 2.52 10.27 12.78 1921.20 0.04 0.00 0.00 12.82 52.24 12.78 2.56 0.00{ 1921.20 0.00
2013 2014 22.07 14.08 63.78 0.00 0.00 1.16 0.00 0.00 1.16 5.25 12.80 2117.61 012 0.00 0.00 12.92 58.53 12.80 1.28 0.00f 2117.61 0.00
2014 2015 19.25 13.62 70.75 0.00 0.00 0.33 0.00 0.00 0.33 1.71 13.00 2171.27 0.28 0.00 0.00 13.28 68.99 " 13.00 0.61 0.00f 2171.27 0.00
2015 2016 17.87 18.18 101.72 0.00 0.00 5.77 0.00 0.00 5.77 32.28 12.26 2053.74 0.16 0.00 0.00 12.42 69.49 ) - 12.26 5.93 0.00| 2053.74 0.00
2016 2017 14.87 18.74 126.03 0.00 0.00 8.31 0.00 0.00 8.31 55.88 10.20 1924.43 0.24 0.00 0.00 10.44 70.21 10.20 8.55 0.00f 1924.43 0.00
2017 2018 16.80 17.16 102.14 0.00 0.00 6.98 0.00 0.00 6.98 41.55 9.84 1858.47 0.34 0.00 0.00 10.18 60.60 9.84 7.32 0.00| 1858.47 0.00
2018 2019 17.21 20.30 117.95 0.00 0.00 0.40 9.65 15230.95 10.05 58.40 9.85 1663.11 0.40 0.00 0.00 10.25 59.56 9.85 0.80 9.65| 1663.11 15230.95
2019 2020 21.65 19.57 90.39 0.00 0.00 3.71 6.66 8926.42 10.37 47.90 8.83 1439.99 0.36 0.00 0.00 9.19 42.45 8.83 4.07 6.66| 1439.99 8926.42
2020 2021 19.77 3291 166.46 0.00 0.00 0.00 2461 15817.35 24.61 124.48 7.86 1328.24 0.44 0.00 0.00 8.30 41.98 7.86 0.44 24.61| 1328.24 15817.35
2021 2022 20.85 33.19 159.18 0.00 0.00 6.31 17.76 11831.86 24.07 115.44 8.50 1468.37 0.61 0.00 0.00 9.11 43.69 8.50 6.92 17.76| 1468.37 11831.86
2021 2022 Till November 13.80 15.92 115.36 0.00 0.00 0.01 10.10 6728.70 10.11 73.26 5.37 927.67 0.44 0.00 0.00 5.81 42.10 5.37 0.45 10.10 927.67 6728.70
2022 2023 Till November 12.75 10.86 85.18 0.00 0.00 0.59 4.56 3548.00 5.15 40.39 5.70 1233.78 0.01 0.00 0.00 571 4478 5.70 0.60 456 1233.78 3548.00
01.04.2021 30.08.2021 11.20 14.90 133.04 0.00 0.00 0.00 10.10 6728.70 10.10 90.18 4.46 770.46 0.34 0.00 0.00 4.80 42.86 4.46 0.34 10.10 770.46 6728.70
01.10.2021 31.01.2022 6.19 12.54 202.52 0.00 0.00 6.05 3.84 2558.24 9.89 159.78 2.44 421.51 0.22 0.00 0.00 2.66 42.97 i 2.44 6.27 3.84 421.51 2558.24
01.02.2022 28.02.2022 1.58 3.75 237.63 0.00 0.00 0.12 277 1845.40 2.89 183.06 0.81 139.93 0.05 0.00 0.00 0.86 54.47 0.81 0.17 2.77 139.93 1845.40
01.03.2022 31.08.2022 11.11 8.50 76.54 0.00 0.00 0.50 3.37 2233.06 3.87 34.84 4.62 838.36 0.01 0.00 0.00 4.63 41.68 ) 4.62 0.51 3.37 838.36 2233.06
01.09.2022 Till date Dec' 22 3.52 437 124.35 0.00 0.00 0.23 2.25 1571.70 2.48 70.50 1.89 395.42 0.00 0.00 0.00 1.89 53.73 1.89 0.23 2.25 395.42 1571.70

S——
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up
' throug?'_l Free |Qty Tied up ; Ash Utilization i iiation Expenditufe :
, Qty Tied Up Hovende Issue with through Free Expenditure on Ash Utilization Mdcine Through Step-Il - Through Step-Iil = Expenditure on
: Ash Generation Ash Utilization [Ash Utilization |Through Transportation |issue with Transportation Free Issue with ; : Step -l Step-ll Step-ill Revenue | Transportation
Period : Generated : LMT % Through Step-l | Through Ash ; Free Issue with |Transportation LMT %
(LMT) (LMT) (%) Auction. Step-I cost by Transportation |cost by NTPC i Transportation i (LMT) (LMT) (LMT) (Lakhs) cost by NTPC
(LMT) (Lakhs) TeanspBrteE cost by NTPC. |(Lakhs) Auction (LMT) | Sale (Lakhs) bicagehey Transportation | cost by NTPC (Lakhs)
cost by NTPC (Lakhs)
Agency. Step-Il |Step-lII (LMT)
(Pond Ash)
2009 2010 9.70 7.08 73.01 0.00 0.00 3.79 0.00 0.00 3.79 39.06 3.28 0.00 0.02 0.00 0.00 3.30 34.01 3.28 3.81 0.00 0.00 0.00
2010 2011 11.59 6.96 60.04 0.00 0.00 3.82 0.00 0.00 3.82 32.95 3.11 0.00 0.03 0.00 0.00 314 27.09 3.11 3.85 0.00 0.00 0.00
2011 2012 13.60 8.46 62.25 0.00 0.00 5.44 0.00 0.00 5.44 40.01 2.98 0.00 0.04 0.00 0.00 3.02 22.21 2.98 5.48 0.00 0.00 0.00
2012 2013 1202 3.68 30.36 0.00 0.00 227 0.00 0.00 2.27 18.73 1.38 0.00 0.02 0.00 0.00 ' 1.40 11.55 1.38 2.29 0.00 0.00 0.00
2013 2014 12.22 5.04 41.23 0.00 0.00 3.59 0.00 0.00 3.59 29.37 1.38 0.00 0.07 0.00 0.00 1.45 11.86 1.38 3.66 0.00 0.00 0.00
2014 2015 10.35 5.74 55.43 0.00 0.00 2.70 0.00 0.00 2.70 26.08 2.18 109.78 0.86 0.00 0.00 3.04 29.36 2.18 3.56 0.00 109.78 0.00
2015 2016 9.01 9.47 105.05 0.00 0.00 3.95 0.00 0.00 3.95 43.83 4,41 512.67 1.11 0.00 0.00 552 61.25 4.41 5.06 0.00 512.67 0.00
2016 2017 7.48 8.84 118.18 0.00 0.00 3.43 0.00 0.00 3.43 45.86 3.47 856.43 1.94 0.00 0.00 5.41 72.33 3.47 5.37 0.00 856.43 0.00
2017 2018 7.09 10.10 142.45 0.00 0.00 5.43 0.00 0.00 5.43 76.59 4.39 2198.62 0.29 0.00 0.00 4.68 66.01 4.39 5.72 0.00 2198.62 0.00
2018 2019 5.44 15.58 286.40 0.00 0.00 3.23 8.87 4317.57 12.10 222.43 3.45 2071.39 0.03 0.00 0.00 " 3.48 63.97 3.45 3.26 8.87 2071.39 4317.57
2019 2020 9.69 15.23 157.17 0.00 0.00 1.72 10.00 8916.32 11.72 120.95 3.45 2207.33 0.06 0.00 0.00 3.51 36.22 3.45 1.78 10.00 2207.33 8916.32
2020 2021 16.74 28.10 167.86 0.00 0.00 1.97 21.48 474,06 23.45 140.08 4.56 3132.79 0.09 0.00 0.00 4.65 27.78 4.56 2.06 21.48 3132.79 474.06
2021 2022 22.56 35.56 157.62 0.00 0.00 10.96 17.97 15494.43 28.93 128.24 6.58 3323.94 0.05 0.00 0.00 6.63 29.39 6.58 11.01 17.97 3323.94 15494.43
2021 2022( Till Nov) 15.29 13.99 91.50 0.00 0.00 0.89 9.73 8389.58 10.62 69.46 3.33 1682.17 0.04 0.00 0.00 3.37 22.04 3.33 0.93 9.73 1682.17 8389.58
2022 2023 (Till Nov) 17.71 20.94 118.24 0.00 0.00 0.18 17.04 8159.00 17.22 97.23 3.7 1824.31 0.02 0.00 0.00 372 21.01 3.70 0.20 17.04 1824.31 8159.00
01.04.2021 30.09.2021 11.45 12.47 108.91 0.00 0.00 0.88 941 8113.67 10.29 89.87 2.15 1086.094 0.03 0.00 0.00 " 2.18 19.04 2.15 0.91 941 1086.09 8113.67
01.10.2021 31.01.2022 6.52 10.81 165.76 0.00 0.00 5.02 3.28 2828.14 8.30 127.26 2.50 1166.87 0.01 0.00 0.00 2,51 38.51 2.50 5.03 3.28 1166.87 2828.14
01.02.2022 28.02.2022 2.39 3.88 162.34 0.03 0.03 0.03 2.96 2552.23 3.02 126.34 0.85 345.17 0 0.00 0.00 ~ 0.85 35.61 0.88 0.03 2.96 345.20 2552.23
01.03.2022 31.08.2022 15.82 23.11 146.11 0.00 0.00 5.13 13.87 6641.09 15.00 120.11 4.1 1576.66 0.01 0.00 0.00 411 25.98 4.10 5.14 13.87 1576.66 6641.09
01.09.2022 Till date Dec' 22 4.10 6.23 151.88 0.00 0.00 0.07 5.46 2614.30 5:53 134.85 0.68 247.65 0.01 0.00 0.00 ~0.69 16.83 0.68 0.08 5.46 247.65 2614.30

Taundo
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Pond Ash Dry Fly Ash
Qty Lifted up
tthgh_ Fog 1 ki un ; Ash Utilization|  Ash Utilization Expenditure :
Qty Tied Up Issue with through Free |Expenditure on S Expenditure on
: Ash Generation Ash Utilization |Ash Utilization |Through REVERLE Transportation |Issue with Transportation e oiizantn Revenue Through Thigugh Step—! bof.Theouih Step.-lll - 1 Step-il Step-1Il Revenue Transportation
Period 7 Generated . LMT Through Step-! Free Issue with| Free Issue with | Transportatio LMT % Step -1 (LMT)
{LMT) (LMT) (%) Auction. Step-1 cost by Transportation |cost by NTPC ; Ash Sale (Lakhs) = {LMT) {LMT) {Lakhs) cost by NTPC
(LMT) {Lakhs) Transporter/ |costby NTPC. |iLakhs) Auction (LMT) Transportation by| Transportation cost | n cost by (Lakhs)
agency (LMT) by NTPC NTPC (Lakhs)
Agency. Step-ll |Step-Il
(Pond Ash}
2009 2010
2010 2011
2011 2012
o o Ash Production started from 2017-18
2014 2015
2015 2016
2016 2017
2017 2018 3.17 1.89 59.62 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1.88 351.86 0.01 0.00 0.00 1.89 59.62 1.88 0.01 0.00 1.89 351.86 0.00 351.86
2018 2019 4,24 5.39 127.12 0.00 0.00 0.61 0.00 0.00 0.61 14.39 2.98 935.80 1.80 0.00 0.00 4,78 112.74 2.98 2.41 0.00 5.39 935.80 0.00 935.80
2019 2020 153 1.80 117.65 0.00 0.00 0.01 0.00 0.00 0.01 0.65 1.04 444.96 0.75 0.00 0.00 1.79 116.99 1.04 0.76 0.00 1.80 444,96 0.00 444,96
2020 2021 7.58 7.43 98.02 0.00 0.00 0.71 0.00 0.00 0.71 9.37 3.98 1925.24 2.74 0.00 0.00 6.72 88.65 3.98 3.45 0.00 7.43 1925.24 0.00 1,925.24
2021 2022 11.36 8.58 75.53 0.00 0.00 0.23 0.00 0.00 0.23 2.02 5.88 2908.77 2.47 0.00 0.00 8.35 73.50 5.88 2.70 0.00 8.58 2908.77 0.00 2,908.77
2021 2022 Till November 6.05 4.86 80.33 0.00 0.00 0.10 0.00 0.00 0.10 1.65 3.34 1652.26 1.42 0.00 0.00 4,76 78.68 3.34 1.52 0.00 4.86 1652.26 0.00
2022 2023 Till November 8.00 8.78 105.75 0.00 0.00 0.43 0.00 0.00 0.43 5.37 4.82 3869.35 3.53 0.00 0.00 8.35 104.38 4.82 3.96 0.00 8.78 3869.35 0.00
01.04.2021 30.08.2021 3.92 3.65 93.11 0.00 0.00 " 0.05 0.00 0.00 0.05 1.28 2.13 1053.69 1.38 0.00 0.00 3.51 89.54 2.13 1.43 0.00 3.56 1053.69 0.00
01.10.2021 31.01.2022 4.39 3.30 75.17 0.00 0.00 0.13 0.00 0.00 0.13 2.96 2.45 1211.99 0.71 0.00 0.00 3.16 72.04 2.45 0.84 0.00 3.29 1211.99 0.00
01.02.2022 28.02.2022 1.38 0.64 46.24 0.02 17.80 0.02 0.00 0.00 0.04 2.90 0.42 207.77 0.19 0.00 0.00 0.61 44.29 0.44 0.21 0.00 0.65 225.57 0.00
01.03.2022 31.08.2022 7.49 6.82 91.05 0.38 256.15 0.00 0.00 0.00 0.38 5.08 4,18 2476.71 2.25 0.00 0.00 6.43 85.89 4.56 2,25 0.00 6.81 2772.86 0.00
01.09.2022 Till date Dec' 22 2.19 2.95 134,81 0.07 217.41 0.00 0.00 0.00 0.07 3.20 1.30 1392.64 1.59 0.00 0.00 2.89 131.98 187 1.59 0.00 2.96 1610.05 0.00
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-7.01

47.18

30.74
102,77 5,081.07
163.69 15,291.23

76.00 7,491.47
131.29 9,449.58

Pond Ash Dry Fly Ash Total Total
Qty Lifted up
through Free Issue , Ash Utilization Ash Utilization : 3
- Qty Tied Up with Transportation By Tied up Fnies Expenditure on Ash Utilization Through Step-l - | Through Step-Ill ExPendﬁure, = Expendnurehon
period Ash Generation [Ash Utilization Ash Utilizati . Revenue Generated Free Issue with . ) Revenue Through i i Transportation . : 3 Revenue | Transportation
ilization (%) |[Through Auction. cost by . Transportation cost |LMT Through Step-I Free Issue with | FreelIssue with LMT % Step -l (LMT)| Step-Il {LMT) | Step-Ill (LMT)
(LMT) (LMT) (Lakhs}) Transportation cost ; Ash Sale (Lakhs) : i cost by NTPC (Lakhs) cost by NTPC
Step-1 (LMT) Transporter/ by NTPC. Step-1i by NTPC {Lakhs) Auction (LMT) Transportation by| Transportation (Lakhs) (Lakhs)
Agency. Step-Il agency (LMT) cost by NTPC
(Pond Ash)
2009 2010 22.18 10.00 45,09 0.00 0.00 5.73 0.00 0.00 5.73 25.84 0.00 69.84 4.27 0.00 0.00 4.27 19.26 0.00 10.00 0.00 69.84 0.00
2010 2011 21.92 13.16 60.04 0.00 0.00 9.63 0.00 0.00 9.63 43.93 3.53 73.70 0.00 0.00 0.00 3.53 16.10 3.53 9.63 0.00 73.70 0.00
2011 2012 28.16 16.90 60.03 0.00 0.00 12.18 0.00 0.00 12.18 43.25 4.72 8.74 0.00 0.00 0.00 4.72 16.76 4,72 12.18 0.00 8.74 0.00
2012 2013 32.25 15.60 60.78 0.00 0.00 15.99 0.00 0.00 15.99 49.58 3.61 0.00 0.00 0.00 0.00 3.61 11,19 361 15.99 0.00 0.00 0.00
2013 2014 34.40 14.38 41.81 0.00 0.00 10.51 0.00 0.00 10.51 30.55 1.27 0.00 2,60 0.00 0.00 3.87 11.25 1.27 13.11 0.00 0.00 0.00
2014 2015 29.30 9.85 33.63 0.00 0.00 5.83 0.00 0.00 5.83 19.90 1.08 0.00 2.93 0.00 0.00 4.02 13.73 1.09 8.76 0.00 0.00 0.00
2015 2016 29.23 10.33 35.35 0.00 0.00 4.95 0.00 0.00 4,95 16.93 1.53 0.00 3.85 0.00 0.00 5.38 18.40 153 8.80 0.00 0.00 0.00
2016 2017 30.58 25.58 83.65 0.00 0.00 18.33 0.00 0.00 18.33 59.94 2.48 47.18 4.77 0.00 0.00 7.25 23.71 2.48 23.10 0.00 47.18 0.00
2017 2018 30.11 30.58 101.56 0.00 0.00 18.26 0.00 0.00 18.26 60.64 4.70 30.74 7.62 0.00 0.00 12.32 40.92 4.70 25.88 0.00 30.74 0.00
2018 2019 29.76 29.81 100.18 0.00 0.00 11.27 7.78 5081.07 19.05 64.02 5.39 102,77 5.37 0.00 0.00 10.76 36.16 5.39 16.64 7.78 102.77 5081.07
2019 2020 26.41 44.66 169.09 0.00 0.00 8.73 28.11 15291.23 36.84 139.49 3.45 163.69 436 0.00 0.00 7.81 29.57 3.45 13.09 28.11 163.69 15291.23
2020 2021 24.50 30.33 123.80 0.00 0.00 0.58 21.64 7491.47 22.22 90.69 3.24 76.00 4.88 0.00 0.00 8.12 33.14 3.24 5.46 21.64 76.00 7491.47
2021 2022 35.77 40.19 112.36 0.00 0.00 7.61 22.09 9445.58 29.70 83.03 3.83 131.29 6.66 0.00 0.00 10.49 29.33 3.83 14.27 22.05 131.29 944958
2021 2022 Till Nov 22.08 17.90 81.07 0.00 0.00 0.22 11.21 4795.37 11.43 51.77 2.39 81.93 4.08 0.00 0.00 6.47 25.30) 2.39 4.30 11.21 81,93 4795.37
2022 2023 Till Nov 21.58 39.17 181.51 0.00 0.00 2.41 31.50 9433.00 3391 157.14 1.62 94.73 3.64 0.00 0.00 5.26 2437 1.62 6.05 31.50 94.73 9433.00
01.04.2021 30.09.2021 16.44 15.27 92.88 0.00 0.00 0.00 10.33 3093.43 10.33 62.83 1.81 36.20 3.11 0.00 0.00 4.92 29.93 1.81 3.11 10.33 36.20 3093.43
01.10.2021 31.01.2022 12.14 15.37 126.61 0.00 0.00 6.34 5.32 2275.77 11.66 96.05 1.38 27.60 2.33 0.00 0.00 371 30.5h 1.38 8.67 5.32 27.60 227577
01.02.2022 28.02,2022 3.15 3.39 107.71 0.00 0.00 0.49 1.96 838.44 2.45 77.84 0.30 6.00 0.64 0.00 0.00 0.94 29.87 030 113 1.96 6.00 838.44
01.03.2022 31.08.2022 17.70 33.74 190.62 0.00 0.00 2.56 26.94 8067.46 29.50 166.67 1.18 50.79 3.06 0.co 0.00 4.24 23.95 1.18 5.62 26.94 50.79 8067.46
01.09.2022 Till date Dec' 22 7.92 11.58 146.15 0.00 0.00 0.64 9.04 2707.12 9.68 122.17 0.74 43.94 1.16 0.00 0.00 1.90 23,9§|'r 0.74 1.80 9.04 43.94 2707.12
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28.86

26.50

28.39

2,127.65

36.21

6,561.04

25.58

3,824.72

30.32

5,913.83

Pond Ash Dry Fly Ash Total Total
Qty Lifted
up through |[Qty Tied up . P =t Expenditu
Qty Tied Up Fr.ee Issue througl'.m Free |Expenditure B Ash Utilization Ash Utilization Epaiteon oo
; e Ash Revenue with Issue with  |on Ash Utilization Revenue Through Step-ll - | Through Step-Ili ;
Period Asiypengeation v uiliz don Utilization Thro‘ugh Generated |Transportati |Transportati |Transportati [LMT % Through Step-1 | Through Ash Free Issue with Free Issue with feamsparaien LMT % step Pl g s Tr‘ansport
(LMT) (LMT) Auction. : ! : cost by NTPC (LMT) (LMT) (LMT) (Lakhs) | ation cost
(%) Step-1 (LMT) (Lakhs) oncostby |oncostby |oncostby Auction (LMT) Sale (Lakhs) Transportation by | Transportation (Lakhs) by NTPC
Transporter/ [NTPC. Step- [NTPC (Lakhs) agency (LMT) cost by NTPC (Lakhs)
Agency. Step-lll
I1 (Pond Ash)
2009 2010
igig igi; Ash production staretd from FY 2013-14
2012 2013
2013 2014 2.38 0.03 1.14 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.01 0.00 0.02 0.00 0.00 0.03 1.26 0.01 0.02 0.00 0.00 0.00
2014 2015 4.43 0.64 14.41 0.00 0.00 0.58 0.00 0.00 0.58 13.08 0.00 0.00 0.06 0.00 0.00 0.06 1.35 0.00 0.64 0.00 0.00 0.00
2015 2016 3.92 3.15 80.31 0.00 0.00 0.07 0.00 0.00 0.07 1.78 0.00 0.00 3.07 0.00 0.00 3.07 78.27 0.00 3.14 0.00 0.00 0.00
2016 2017 8.98 8.99 100.11 0.00 0.00 3.13 0.00 0.00 3.13 34.86 1.06 28.86 4.8 0.00 0.00 5.86 65.26 1.06 7.93 0.00 28.86 0.00
2017 2018 19.86 13.93 70.14 0.00 0.00 5.01 0.00 0.00 5.01 25.23 2.46 26.50 6.47 0.00 0.00 8.93 44.96 2.46 11.48 0.00 26.50 0.00
2018 2019 26.47 23.88 90.22 0.00 0.00 4.70 6.94 2127.65 11.64 43,97 2.98 28.39 9.25 0.00 0.00 12.23 46.20 2.98 13.95 6.94 28.38| 2127.65
2019 2020 23.30 23.44 100.60 0.00 0.00 2.93 10.81 6561.04 13.74 58.97 3.62 36.21 6.07 0 0 9.69 41.59 3.62 9.00 10.81 36.21| 6561.04
2020 2021 17.06 21.96 128.72 0.00 0.00 5.31 9.97 3824.72 15.28 89.57 2.77 25.58 3.93 0 0 6.70 39.27 2.77 9.24 9.97 25.58| 3824.72
2021 2022 34.06 37.86 111.16 0.00 0.00 14.50 15.57 5913.83 30.07 88.29 3.86 30.32 3.93 0 0 7.79 22.87 3.86 18.43 15.57 30.32| 5913.83
2021 2022 Till Nov 23.98 18.87 78.69 0.00 0.00 1.98 12.43 4721.19 14.41 60.09 2.27 17.83 2.19 0 0 4.46 18.60 2.27 417 12.43 17.83| 4721.19
2022 2023 Till Nov 22.12 17.20 77.76 0.00 0.00 1.08 11.63 3047.00 12.71 57.46 2.83 34.51 1.66 0 2660.97 4.49 20.30 2.83 2.74 11.63 34.51| 5707.97
01.04.2021 30.09.2021 17.51 16.86 96.29 0.0 0.0 1.2 9.7 3673.8 10.88 62.14 1.72 17.21 1.96 2.29 870.91 5.97 34,09 1.72 3.18 11.95 17.21| 4544.71
01.10.2021 31.01.2022 12.16 17.06 140.33 0.00 0.00 12.39 1.75 433.55 14.14 116.30 1.29 12.91 1.63 0 220.6 2.92 24.02 1.29 14.02 1.75 12.91 654.15
01.02.2022 28.02.2022 1.96 2.15 109.55 0.00 0.00 0.23 0.58 220.60 0.81 41.26 0.4 4.00 0.5 0.43 163.53 1.33 67.75 0.40 0.73 1.01 4.00 384.13
01.03.2022 31.08.2022 16.57 10.49 63.27 0.00 0.00 0.92 5.76 1426.90 6.68 40.31 2.2 24.06 1.6 0 726.09 3.80 22.93 2.20 2.52 5.76 24.06] 2152.99
01.09.2022 | Till date Dec' 22 7.97 8.51 106.72 0.00 0.00 0.32 6.73 1968.31 7.05 88.43 1.05 10.45 0.4 0 1934.88 1.45 18.19 1.05 0.72 6.73 10.45( 3%903.19

Movda
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up
through Free Tied u !
Qty Tied Up Revenue e iﬂth i?ough Fr?ae ERERAiEae oX Ash Utilization Revenue Th::;ﬁ;t?::n Tiittljgt:igfzle Bxpeditce.on Expenditure on
Period Ash densidtion « s Bulianols  Ash Usiiteation Through Auction. |Generated 1 et e oid ol ] JEaa ton LMT Through Step-| Through Ash Free Issue with| Free Issue with Lo LMT % Step -I (LMT) Step-1l (LMT) Step-lll (LMT) Aevenus Transportation cost by
(LMT) (LMT) (%) cost by Transportation  |cost by NTPC : : ! cost by NTPC (Lakhs)
Step-l (LMT) {Lakhs) Auction (LMT) Sale (Lakhs) | Transportation by| Transportation NTPC (Lakhs}
Transporter/ cost by NTPC. (Lakhs) {Lakhs)
agency (LMT)| costby NTPC
Agency. Step-ll  |Step-lll
(Pond Ash)
2009 2010 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2010 2011 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2011 2012 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2012 2013 0,00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2013 2014 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2014 2015 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2015 2016 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIv/0! 0.00 0.00 0.00 0.00 0.00
2016 2017 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2017 2018 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2018 2019 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2019 2020 6.44 3.31 48.87 0.00 0.00 0.16 0.00 0.00 0.16 2.48 3.15 472.50 0.00 0.00 0.00 3.15 48,91 345 0.16 0.00 472.50 0.00
2020 2021 10.43 5.38 51.58 0.00 0.00 0.00 0.00 0.00 0.00 0.02 5.35 802.50 0.03 0.00 0.00 5.38 5]:56 5:35 0.03 0.00 802.50 0.00
2021 2022 16.84 8.57 50.89 0.00 0.00 0.03 0.00 0.00 0.03 0.18 8.42 1285.00 0.12 0.00 0.00 8.54 50.71 8.42 0.15 0.00 1285.00 0.00
2021 2022 (Till November) 9.92 4.65 46.88 0.00 0.00 0.00 0.00 0.00 0.00 0.00 4.60 702.02 0.06 0.00 0.00 4.66 46,98 4.60 0.06 0.00 702.02 0.00
2022 2023 (Till November) 16.87 9.17 54.36 0.00 0.00 1.89 0.00 0.00 1.89 11.20 7.23 1055.00 0.05 0.00 0.00 7.28 43.15 7.23 1.94 0.00 1055.00 0.00
01.04.2021 30.09.2021 6.75 3.50 51.85 0.00 0.00 0.01 0.00 0.00 0.01 0.07 3.46 519.00 0.04 0.00 0.00 3.50 51.78 3.46 0.04 0.00 519.00 0.00
01.10.2021 31.01.2022 6.48 2.84 43.83 0.00 0.00 0.00 0.00 0.00 0.00 -0.02 2.78 417.00 0.06 0.00 0.00 2.84 43.84 2.78 0.06 0.00 417.00 0.00
01.02.2022 28.02.2022 1.65 0.98 508.39 0.00 0.00 0.01 0.00 0.00 0.01 0.55 0.96 144.00 0.01 0.00 0.00 0.97 58.85 0.96 0.02 0.00 144.00 0.00
01.03.2022 31.08.2022 12.52 6.59 52.64 0.00 0.00 0.27 0.70 137.55 0.97 7.75 5.73 859.50 0.04 0.00 0.00 5.77 46.08 5.73 0.31 0.70 859.50 137.55
01.09.2022 Till date Dec' 22 6.48 3.92 60.49 0.00 0.00 0.06 1.01 198.46 1.07 16.51 2.47 370.50 0.31 0.00 0.00 2.78 42,90 2.47 0.37 1.01 370.50 198.46
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up
: througt? Bese japtinevn : Ash Utilization| Ash Utilization | Expenditure 5
Qty Tied Up Issue with through Free Expenditure on i Expenditure on
Ash R e Revenue : : - Ash Utilization Through Step-Il -| Through Step-lI on :
Baring Ciiaatiah Ash Utilization |Ash Utilization Throrjgh Ceratatad Transportation |lssue with . Transportation LMT % Through Step-| Revenue Through Fieie Iistie with] - Frae fssie with . Tearspotiatio LMT o Step -1 (LMT) Step-ll Step-lll Revenue Transportation
(LMT) (%) Auction. Step-| cost by Transportation |cost by NTPC : Ash Sale (Lakhs) ; ; (LMT) (LMT) (Lakhs) cost by NTPC
(LMT) (LMT) (Lakhs) Trasborter/ cost by NTPC.  |(Lakhs) Auction (LMT) Transportation by| Transportation n cost by (Lakhs)
Agency. Step-ll |Step-Il agency (LMT)| costby NTPC | NTPC (Lakhs)
{Pond Ash)
2009 2010 50.17 37.31 74.36 0.00 0.00 23.61 0.00 0.00 23.61 47.06 0.00 3.18 13.70 0.00 0.00 13.70 27.31 0.00 37.31 0.00 3.18 0.00
2010 2011 50.74 32.09 63.25 0.00 0.00 20.43 0.00 0.00 20.43 40.27 0.00 8.77 11.66 0.00 0.00 11.66 22.98 0.00 32.09 0.00 8.77 0.00
2011 2012 62.47 28.95 46.34 0.00 0.00 21.08 0.00 0.00 21.08 33.74 0.00 8.29 7.87 0.00 0.00 7.87 12.60 0.00 28.95 0.00 8.29 0.00
2012 2013 69.35 46.13 66.51 0.00 0.00 31.58 0.00 0.00 31.58 45.53 0.00 0.00 14.55 0.00 0.00 14.55 20.98 0.00 46.13 0.00 0.00 0.00
2013 2014 68.40 29.82 43.60 0.00 0.00 25.24 0.00 0.00 25.24 36.90 0.00 8.37 4.58 0.00 0.00 4.58 6.70 0.00 29.82 0.00 8.37 0.00
2014 2015 73.11 19.51 26.68 0.00 0.00 16.36 0.00 0.00 16.36 22.37 0.00 3.18 3.15 0.00 0.00 - 3.15 4,31 0.00 19.51 0.00 3.18 0.00
2015 2016 78.29 13.82 17.66 0.00 0.00 10.41 0.00 0.00 10.41 13.30 0.00 0.00 3.41 0.00 0.00 341 4.36 0.00 13.82 0.00 0.00 0.00
2016 2017 76.39 17.97 23.52 0.00 0.00 16.31 0.00 0.00 16.31 21.35 0.00 0.00 1.66 0.00 0.00 1.66 217 0.00 17.97 0.00 0.00 0.00
2017 2018 79.58 19.58 24.60 0.00 0.00 17.89 0.00 0.00 17.89 22.48 0.00 185.08 1.69 0.00 0.00 1.69 2.12 0.00 19.58 0.00 185.08 0.00
2018 2019 81.86 26.29 32.12 0.00 0.00 24.47 0.00 0.00 24.47 29.89 0.00 52.68 1.82 0.00 0.00 1.82 222 0.00 26.29 0.00 52.68 0.00
2019 2020 88.57 27.67 31.24 0.00 0.00 25.93 0.00 153.97 25.93 29.27 0.00 287.30 1.74 0.00 0.00 1.74 1.96 0.00 27.67 0.00 287.30 153.97
2020 2021 87.14 32.83 37.68 0.00 0.00 30.15 1.21 244227 31.36 35.99 0.00 0.00 1.47 0.00 0.00 1.47 1.69 0.00 31.62 1.21 0.00 2442.27
2021 2022 82.4 43.70 53.0 0.0 0.0 34.3 Gil 6073.5 39.4 47.8 0.00 200.51 4.35 0.00 0.00 4.35 5.28 0.00 38.62 5.08 200.51 6073.48
2021 2022 (Till November) 57.64 20.5 35.5 0.0 0.0 15.2 2.2 25944 17.4 30.1 0.00 0.00 3.13 0.00 0.00 3.13 5.43 0.00 18.31 2.17 0.00 259438
2022 2023 (Till November) 53.02 10.95 20.7 0.0 0.0 2.8 6.3 4722.0 9.1 17.1 0.00 0.00 1.88 0.00 0.00 1.88 3.55 0.00 4.66 6.29 0.00 4722.00
01.04.2021 30.09.2021 42.159 16.08 38.11 0.00 0.00 11.80 1.77 2116.15 13.57 32.16 0.00 0.00 2.51 0.00 0.00 2.51 5.95 0.00 14.31 1.77 0.00 2116.15
01.10.2021 31.01.2022 27.93 22.57 80.80 0.00 0.00 19.60 1.70 2032.47 21.30 76.25 0.00 0.00 1.27 0.00 0.00 T H2T, 4,55 0.00 20.87 1.70 0.00 2032.47
01.02.2022 28.02.2022 6.23 2.96 47.47 0.00 0.00 1.69 1.01 758.22 2.70 43.29 0.00 0.00 0.26 0.00 0.00 ©0.26 4,18 0.00 1.95 1.01 0.00 758.22
01.03.2022 31.08.2022 39.85 8.45 21.22 0.00 0.00 .37 3.82 3134.64 7.19 18.06 0.00 0.00 1.26 0.00 0.00 " 1.26 3.16 0.00 4.63 3.82 0.00 3134.64
01.09.2022 Till date Dec' 22 19.21 4.55 23.90 0.00 0.00 0.60 3.06 2297.19 3.66 19.06 0.00 0.00 0.93 0.00 0.00 " 0.93 4.84 0.00 1.53 3.06 0.00 2297.19

V/ndfh?a, ot
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Pond Ash Dry Fly Ash Total Total
. s ;.\Sh Ash
Qty Lifted up Utilization \hilization
: througl’r Ede jtayiledup ; = Through Through | Expenditure Expenditure
: sk . Qty Tied Up e Issue with ‘ through Free Expendtture‘ on Ash Utilization e Step-Il - Step-1l o e
Period Ash Generation Utilization Ash Utilization Thro’ugh Canamiad Transportation |lssue with : Transportation LMT % Through’Step- Through Ash Free fss‘ue Free Issiie | Transporation LMT % Step -l Step-ll | Step-lll | Revenue Transportation
(LMT) (%) Auction. Step-| cost by Transportation [cost by NTPC | Auction with 2 (LMT) (LMT) (LMT) (Lakhs)
(LMT) (Lakhs) Sale (Lakhs) with cost by NTPC cost by NTPC
(LMT) Transporter/ cost by NTPC.  [(Lakhs) (LMT) Transportat
: Transport (Lakhs) (Lakhs)
Agency. Step-1l |Step-llI ion by|
(Pond Ash) agency oHon o
(LMT) by NTPC
2009 2010 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2010 2011 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2011 2012 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2012 2013 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2013 2014 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2014 2015 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2015 2016 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2016 2017 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2017 2018 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2018 2019 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2019 2020 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2020 2021 15.48 0.54 3.49 0.00 0.00 0.48 0.00 0.00 0.48 3.10 0.06 0.00 0.00 0.00 0.00 0.06 0.39 0.06 0.48 0.00 0.00 0.00
2021 2022 30.63 17.77 58.02 0.00 0.00 9.02 8.74 8044.13 17.76 57.98 0.01 0.00 0.00 0.00 0.00 0.01 0.03 0.01 9.02 8.74 0.00 8044.13
2021 2022( Till Nov) 19.27 10.75 55.79 0.00 0.00 6.22 4.52 4160.12 10.74 55.73 0.01 0.00 0.00 0.00 0.00 0.01 0.05 0.01 6.22 4.52 0.00 4160.12
2022 2023 (Till Nov) 24.81 9.36 37.73 0.00 0.00 4.45 491 4200.00 9.36 37.73 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 4.45 4.91 0.00 4200.00
01.04.2021 30.09.2021 12.75 4.27 33.49 0.00 0.00 0.00 4.26 3920.82 4.26 33.41 0.01 0.00 0.00 0.00 0.00 0.01 0.08 0.01 0.00 4.26 0.00 3920.82
01.10.2021 31.01.2022 11.23 11.07 98.60 0.00 0.00 8.53 2.54 2337.77 11.07 98.57 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 8.53 2.54 0.00 2337.77
01.02.2022 28.02.2022 2.60 1.25 47.98 0.00 0.00 0.49 0.75 690.29 1.24 47.74 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.49 0.75 0.00 690.29
01.03.2022 31.03.2022 19.09 3.91 20.50 0.00 0.00 0.00 3.91 3615.89 3.91 20.49 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 3.91 0.00 3615.89
01.09.2022 Till date Dec' 22 9.78 6.64 67.88 0.00 0.00 4.45 2.19 1861.94 6.64 67.92 0.00 0.00 0.00 0.00 0.00 - 0.00 0.00 0.00 445 2.19 0.00 1861.94
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up
! througl? i (v Tied Up Ash Utilization Ash Utilization : v
Qty Tied Up Issue with through Free ) Expenditure on Expenditure on
; Ash Generation As_h_ . Ash Utilization|Through Sewons Transportatio |Issue with Expenditure A litiieaacn o Rircush StEp_‘” 12 b g Stee-lu Transportation Step -1 Step-ll '| Step-lll Revenue Transportation
Period Utilization - Generated : LMT Through Step-l | Through Ash | Free Issue with Free Issue with LMT %
(LMT) (%) Auction. Step- n cost by Transportatio |(Lakhs) g 3 ; cost by NTPC (LMT) (LMT) (LMT) (Lakhs) cost by NTPC
(LMT) {Lakhs) Auction {(LMT) | Sale (Lakhs) |Transportation by| Transportation
1 (LMT) Transporter/ |n costby agency (LMT) cost by NTPC (Lakhs) (Lakhs)
Agency. Step- |NTPC. Step-llI
Il (Pond Ash)
2009 2010 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2010 2011 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2011 2012 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2012 2013 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2013 2014 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2014 2015 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.0[5 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2015 2016 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.0Q #DIV/0! 0.00 0.00 0.00 0.00 0.00
2016 2017 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2017 2018 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.1 59.47 0.01 0.00 0.00 0.11 #DIV/0! 0.10 0.01 0.00 59.47 0.00
2018 2019 3.8 1.3 33.0 0.0 0.0 0.0 0.0 0.0 0.0 0.0 111 744,78 0.33 0.00 0.00 1.44 37.70 i 30 5 0.33 0.00 744.78 0.00
2019 2020 7.0 3.2 45.4 0.0 0.0 0.2 0.0 0.0 0.2 2.4 2.19 1673.47 047 0.00 0.00 2.66 38.01 2.19 0.64 0.00 1673.47 0.00
2020 2021 52 33 62.8 0.0 0.0 0.0 0.0 0.0 0.0 0.0 2.93 1495.01 0.36 0.00 0.00 3.29 62.79 2.93 0.36 0.00 1495.01 0.00
2021 2022 7.6 4.4 58.0 0.0 0.0 0.0 0.0 0.0 0.0 0.0 3.76 1884.28 0.63 0.00 0.00 4.39 57.99 3.76 0.63 0.00 1884.28 0.00
2021 2022 (Till November) 5.0 2.9 58.6 0.0 0.0 0.0 0.0 0.0 0.0 0.0 251 1257.86 0.40 0.00 0.00 2.91 58.55 2.51 0.40 0.00 1257.86 0.00
2022 2023 (Till November) 6.8 3.8 551 0.0 0.0 0.0 0.0 0.0 0.0 0.0 3.08 1741.00 0.67 0.00 0.00 3.75 55.07 3.08 0.67 0.00 1741.00 0.00
01.04.2021 30.09.2021 3.7 2.7 59.2 0.0 0.0 0.0 0.0 0.0 0.0 0.0 1.92 1501.16 0.29 0.00 0.00 2.2} 59.25 1.92 0.29 0.00 1501.16 0.00
01.10.2021 31.01.2022 2.36 1.26 53.63 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1.04 549 0.22 0.00 0.00 1.26 53.49 1.04 0.22 0.00 549.00 0.00
01.02.2022 28.02.2022 0.66 0.38 57.60 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.32 160 0.06 0.00 0.00 0.38 57.35 0.32 0.06 0.00 160.00 0.00
01.03.2022 31.03.2022 5.36 2.88 53.78 0.00 0.00 0.00 0.00 0.00 0.00 0.00 242 1179 0.46 0.00 0.00 2.88 53.78 242 0.46 0.00 1179.00 0.00
01.09.2022 Till date Dec' 22 2.28 141 62.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1.14 562 0.28 0.00 0.00 1.4 62.26 1.14 0.28 0.00 562.00 0.00
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up
; through Bee . liedap . Ash Utilization Ash Utilization - -
Qty Tied Up ReyEntie Issue with through Free Expenditure on Ash Utilization Through Step-ll - | Through Step-il Expenditure on Expenditure on
Period Ash Generation |Ash Utilization  |Ash Utilization |Through Cansiatad Transportation [lssue with Transportation LMT % Through Step Revenue Through SR wi;:h Fian Gsuminith Transportation LMT % Step -1 (LMT) Step-lI Step-11l Revenue | Transportation
(LMT) (LMT) (%) Auction. Step-! cost by Transportation |cost by NTPC 2 Ash Sale (Lakhs) i : : cost by NTPC (LMT) {LMT) {Lakhs) cost by NTPC
{Lakhs) : Auction (LMT) Transportation by | Transportation
(LMT) Transporter/  |cost by NTPC. [(Lakhs) Sgericy (LMIT) cost by NTPC (Lakhs) (Lakhs)
Agency. Step-Il [Step-lil
(Pond Ash)
2009 2010
2010 2011
2011 2012
jgij ;gii Ash Production started from 2017-18
2014 2015
2015 2016
2016 2017
2017 2018 7.14 3.58 50.1 0.0 0.0 0.0 0.0 0.0 0.0 0.0 3.46 448.11 011 0.00 0.00 3.57 50.00 3.46 0.11 0.00 448.11 0.00
2018 2019 13.51 8.86 65.6 0.0 0.0 0.0 0.0 0.0 0.0 0.0 8.82 1337.27 0.04 0.00 0.00 8&5 65.58 8.82 0.04 0.00 1337.27 0.00
2019 2020 8.93 8.97 100.4 0.0 0.0 0.3 0.0 0.0 0.3 2.8 7.37 1724.83 1.34 0.00 0.00 8.71 97.53 1.37 1,59 0.00 1724.83 0.00
2020 2021 9.82 4.48 45.6 0.0 0.0 0.0 0.0 0.0 0.0 0.0 4.34 1182.28 0.14 0.00 0.00 4.48 45.62 4.34 0.14 0.00 1182.28 0.00
2021 _ 2022 13.25 7.10 53.6 0.0 0.0 0.0 0.0 0.0 0.0 0.0 6.86 1950.70 0.24 0.00 0.00 7.10 53.58 6.86 0.24 0.00 1950.70 0.00
2021 2022 Till November 5.93 3.73 62.9 0.0 0.0 0.0 0.0 0.0 0.0 0.0 3.67 1043.60 0.05 0.00 0.00 3.72 62.73 3.67 0.05 0.00 1043.60 0.00
2022 2023 Till November 15.53 11.62 74.8 0.0 0.0 0.0 0.0 0.0 0.0 0.0 9.91 1147.75 171 0.00 0.00 11.62 74.82 9.91 1.71 0.00 1147.75 0.00
01.04.2021 30.09.2021 4.16 2.96 71.06 0.0 0.0 0.0 0.0 0.0 0.0 0.0 2.90 824.615 0.05 0.00 0.00 2.95 70.91 2.90 0.05 0.00 824.62 0.00
01.10.2021 31.01.2022 4.55 213 46.87 0.00 0.00 0.00 0.00 0.00 0.00 0.00 1.97 560.17 0.16 0.00 0.00 2.J§ 46.78 1.97 0.16 0.00 560.17 0.00
01.02.2022 28.02.2022 1.98 0.83 42.01 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.72 204.73 0.12 0.00 0.00 0.84 42.34 0.72 0.12 0.00 204.73 0.00
01.03.2022 31.08.2022 11.69 7.91 67.66 0.00 0.00 0.00 0.00 0.00 0.00 0.00 6.86 186.11 1.06 0.00 0.00 7.92 67.76 6.86 1.06 0.00 186.11 0.00
01.09.2022 Till date Dec' 22 6.39 4.88 76.39 0.00 0.00 0.00 0.00 0.00 0.00 0.00 3.53 961.64 135 0.00 0.00 4.88 76.32 3.53 1.35 0.00 961.64 0.00

/(/Ud(jfl/i
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Pond Ash Dry Fly Ash Total Total
Qty Lifted [Qty Tied up Ash Ash
; up through [through Ash Utilization | Utilization
Qty Tied Up PRy : :
Adh AR Agh Thiaieh e Fr'ee Issue Frlee Issue . Utilization | Revenue | Through |Through Step- Expendlturelon Expendlture'on
Period Generatio |Utilization | Utilization |Auction.  |Generated | "' o EXPERORIE vy % THiwEh | Thiodan fordt Brey heie e ) Ticio e 0oh LMT % Step | (LMT) | Step-li (LMT) | Step-li(Lvm) | Revenue | Transportation
n (LMT)  |(LvT) (%) Step-| (Lakhs) :I'ransportat jl'ranspurtat (Lakhs) Ste;-)—l Ash Sale | Issue with . with . cost by NTPC (Lakhs) cost by NTPC
(LMT) ion cost by [ion cost by Auction (Lakhs) |Transportati|Transportatio (Lakhs) (Lakhs)
Transporter |NTPC. Step- (LMT) on by n cost by
/ Agency. |l agency NTPC
2009 2010
2010 2011
2011 2012
2012 2013
5313 igii Ash Production started from 2019-20
2015 2016
2016 2017
2017 2018
2018 2019
2019 2020 1.27 0.09 7.09 0.00 0.00 0.03 0.00 0.00 0.03 2.36 0.04 10.06 0.02 0.00 0.00 0.06 4.72 0.04 0.05 0.00 10.06 0.00
2020 2021 8.13 4.15 51.05 0.00 0.00 0.20 0.00 0.00 0.20 2.46 3.80 491.89 0.15 0.00 0.00 3.95 48.59 3.80 0.35 0.00 491.89 0.00
2021 2022 14.08 8.04 57.10 0.00 0.00 1.50 0.21 38.60 0.21 1.49 6.14 505.74 0.20 0.00 0.00 6.34 45.03 6.14 1.70 0.21 505.74 38.60
2021 2022 Till November 7.83 3.66 46.74 0.00 0.00 0.23 0.00 0.00 0.23 2.94 3.30 271.81 0.12 0.00 0.00 3.42 43.68 3.30 0.35 0.00 271.81 0.00
2022 2023 Till November 8.36 6.51 77.87 0.00 0.00 0.74 2.08 781.00 2.82 33.73 3.67 253.86 0.02 0.00 0.00 3.69 44.14 3.67 0.76 2.08 253.86 781.00
01.04.2021 30.09.2021 hid2 2.53 48.47 0.00 0.00 0.16 0.00 0.00 0.16 3.07 2.27 186.95 0.10 0.00 0.00 2.37 45.40 2.27 0.26 0.00 186.95 0.00
01.10.2021 31.01.2022 5.65 3.71 65.69 0.08 0.08 1.11 0.00 0.00 1.19 20.99 2.46 142.30 0.06 0.00 0.00 2.52 44 .64 2.54 1.17 0.00 142.38 0.00
01.02.2022 28.02.2022 1.51 0.83 54.90 0.00 0.00 0.07 0.07 38.60 0.07 4.63 0.67 31.79 0.02 0.00 0.00 0.69 45.70 0.67 0.09 0.07 31.79 38.60
01.03.2022 31.08.2022 7.71 4.71 67.50 0.00 0.00 0.54 0.96 329.48 1.55 20.04 3.19 186.11 0.03 0.00 0.00 3.22 41.76 3.19 0.57 0.96 186.11 329.48
01.09.2022 Till date Dec' 22 2.35 2.77 118.14 0.12 0.12 0.15 1:27 476.25 1.54 65.60 1.22 67.75 0.00 0.00 0.00 1.22 51.97 1.34 0.15 1.27 67.87 476.25
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Pond Ash Dry Fly Ash Total Total
Qty Tied up through Gy Tied up Ash Ash Utilization Ash Utilization 2 :
Qty Tied Up Revenue Free Issue with Spaugh e Utilization e Through Step-Il - | Through Step-IlI fSpR BT o i o
; Ash Generation |Ash Utilization Ash Utilization 3 Issue with Expenditure Through ¢ g Transportation Step - Step-li Step-lil Revenue Transportation
Period Through Through Ash Transportation cost = LMT % Through Step- Free Issue with Free Issue with LMT %
(LMT) (LMT) (%) : Transportation |{Lakhs) ; Ash Sale - ; cost by NTPC (LMT) (LMT) (LMT) {Lakhs) cost by NTPC
Auction. Step-l [Sale (Lakhs) by Transporter/ I Auction Transportation Transportation
cost by NTPC. (Lakhs) (Lakhs) (Lakhs)
Agency. Step-l Step-Il (LMT) by agency (LMT)| cost by NTPC

2009 2010

2010 2011

2011 2012

2012 2013

5313 531;‘ Ash Production started from 2019-20

2015 2016

2016 2017

2017 2018

2018 2019

2019 2020 1.74 3.29 193.52 0.00 0.00 3.25 0.00 0.00 3.25 191.17 0.00 0.00 0.03 0.00 0.00 0.03 1.72 0.00 3.28 0.00 0.00 0.00

2020 2021 9.44 0.78 8.26 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.67 2.07 0.11 0.00 0.00 0.78 8.26 0.67 0.11 0.00 2.07 0.00

2021 2022 16.85 6.35 37.66 0.00 0.00 5.21 0.12 136.26 0.00 0.00 1.09 6.00 0.05 0.00 0.00 1.14 6.77 1.09 5.26 0.12 6.00 136.26
01.04.2021 30.09.2021 8.38 0.34 4.06 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.32 1.62 0.02 0.00 0.00 0.34 4.06 0.32 0.02 0.00 1.76 0.00
01.10.2021 31.01.2022 4.87 4.89 100.42 0.00 0.00 0.00 0.00 0.00 4.33 88.84 0.55 2.74 0.02 0.00 0.00 0.57 11.63 0.55 0.02 0.00 2.76 0.00
01.02.2022 28.02.2022 1.71 0.53 2131 0.00 0.00 0.00 0.00 1.59 0.43 25.16 0.09 0.45 0.01 0.00 0.00 0.10 5.85 0.09 0.01 0.00 0.45 1.59
01.03.2022 31.08.2022 991 4.00 40.40 0.00 0.00 0.00 3.06 2430.98 3.34 33.72 0.55 2.76 0.10 0.00 0.00 " 0.65 6.58 0.55 0.10 3.06 2.76 2430.98
01.09.2022 | Till date Dec' 22 3:52 2.72 77.27 0.00 0.00 0.00 2.65 3251.94 2.65 75.27 0.06 0.31 0.01 0.00 0.00 " 0.07 2.05 0.06 0.01 2.65 0.31 3251.94

éaaéaﬁ,tww_
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Pond Ash Dry Fly Ash Total Total
Qty Lifted up
Y fhroush free Qi Tied up Ash Utilization Ash Utilization Expenditure :
Qty Tied Up Issue with through Free i, Expenditure on
Ash mATaE Ash Revenue : 3 X Ash Utilization Revenue Through Step-Il - | Through Step-Iil on -
: 1 Ash Utilization = gin Through Transportation |lssue with Expenditure A , ; Step-ll Step-lil Revenue Transportation
Period Generation Utilization 5 Generated : LMT % Through Step-l | Through Ash Free Issue with Free Issue with | Transportatio LMT % Step -1 (LMT)
(LMT) Auction. Step- cost by Transportatio |(Lakhs) . ) § (LMT) (LMT) (Lakhs) cost by NTPC
(LMmT) (%) (Lakhs) Auction (LMT) | Sale (Lakhs) |Transportation by| Transportation n cost by
I (LMT) Transporter/  |n cost by (Lakhs)
agency (LMT) cost by NTPC | NTPC (Lakhs)
Agency. Step-Il [NTPC. Step-lll
(Pond Ash)
2009 2010 17.39 15.55 89.41 0.00 0.00 4.59 0.00 0.00 4,59 26.40 10.93 1220.66 0.03 0.00 0.00 10.96 63.b3 10.93 4.62 0.00 15.55 1220.66 0.00
2010 2011 25.50 21.01 82.40 0.00 0.00 6.33 0.00 0.00 6.33 24.82 14.67 4001.70 0.01 0.00 0.00 14.68 57.87 14.67 6.34 0.00 21.01 4001.70 0.00
2011 2012 30.10 22.47 74.67 0.00 0.00 5.87 0.00 0.00 5.87 19.50 16.58 5285.88 0.02 0.00 0.00 16.60 55.I3:6 16.58 5.89 0.00 22.47 5285.88 0.00
2012 2013 27.44 23.80 86.75 0.00 0.00 4.21 0.00 0.00 4.21 15.34 19.56 6812.70 0.03 0.00 0.00 19.59 71.40 19.56 4.24 0.00 23.80 6812.70 0.00
2013 2014 26.80 31.23 116.52 0.00 0.00 9.50 0.00 0.00 9.50 35.44 18.33 7888.96 3.40 0.00 0.00 21.73 81.;37 18.33 12.90 0.00 31.23 7888.96 0.00
2014 2015 26.07 27.04 103.71 0.00 0.00 7.46 0.00 0.00 7.46 28.61 15.33 6527.30 4.26 0.00 0.00 19.59 75.r13 15.33 11.72 0.00 27.05 6527.30 0.00
2015 2016 20.75 28.27 136.29 0.00 0.00 11.33 0.00 0.00 11.33 54.62 12.49 5664.07 4.45 0.00 0.00 16.94 81.66 12.49 15.78 0.00 28.27 5664.07 0.00
2016 2017 18.33 37.28 203.38 0.00 0.00 23.32 0.00 0.00 23.32 12722 10.83 4788.50 3.13 0.00 0.00 13.96 76.16 10.83 26.45 0.00 37.28 4788.50 0.00
2017 2018 21.54 23.45 108.87 0.00 0.00 6.29 0.00 0.00 6.29 259.20 1213 5429.19 5.04 0.00 0.00 17.17 79,;1 12.13 11.33 0.00 23.46 5429.19 0.00
2018 2019 22.35 22.36 100.04 0.00 0.00 5.16 0.00 0.00 5.16 23.09 13.40 6263.05 3.80 0.00 0.00 17.20 76,96 13.40 8.96 0.00 22.36 6263.05 0.00
2019 2020 10.07 10.15 101.48 0.00 0.00 2.42 0.00 0.00 2.42 15.92 6.07 4704.51 1.65 0.00 0.00 7.72 76.66 6.07 4.07 0.00 10.14 4704.51 0.00
2020 2021 9.41 9.40 99.89 0.00 0.00 4.16 0.00 0.00 4.16 44.21 3.40 3003.44 1.84 0.00 0.00 5.24 55.69 3.40 6.00 0.00 9.40 3003.44 0.00
2021 2022 12.85 12.87 100.16 0.00 0.00 0.55 0.00 0.00 0.55 428 9.69 4850.24 2.63 0.00 0.00 12.32 95.88 9.69 318 0.00 12.87 4850.24 0.00
2021 2022 (Till November) 8.69 8.46 97.35 0.00 0.00 0.25 0.00 0.00 0.25 2.88 6.21 3108.36 2.01 0.00 0.00 8.22 94.5;9 6.21 2.26 0.00 8.47 3108.36 0.00
2022 2023 (Till November) 15.08 14.21 94.23 0.00 0.00 0.58 0.00 0.00 11.31 6051.53 232 0.00 0.00 13.63 90.38 11.31 2.90 0.00 14.21 6051.53 0.00
01.04.2021 30.09.2021 7.08 7.03 99.29 0.00 0.00 0.25 0.00 0.00 0.25 3.53 4.77 2387.58 2.01 0.00 0.00 6.78 95.76 477 2.26 0.00 7',03 2387.58 0.00
01.10.2021 31.01.2022 3.30 3.26 98.85 0.00 41.42 0.12 0.00 0.00 0.12 3.63 2.95 1476.59 0.19 0.00 0.00 3.14 95.08 2.95 0.31 0.00 3.26 1518.01 0.00
01.02.2022 28.02.2022 1.48 1.49 101.05 0.00 39.95 0.11 0.00 0.00 0.11 27.76 0.59 295.32 0.80 0.00 0.00 1.39 94,12 0.59 0.91 0.00 1.50 335.27 0.00
i
01.03.2022 31.08.2022 11.28 10.03 88.89 0.00 180.45 0.55 0.00 0.00 0.55 4.87 7.76 3884.19 1.72 0.00 0.00 9.48 84,03 7.76 2.27 0.00 10.03 4064.64 0.00
01.09.2022 Till date Dec' 22 4.80 5.27 109.84 0.00 80.75 0.10 0.00 0.00 0.10 2.08 433 2167.34 0.84 0.00 0.00 5.17 107,71 4.33 0.94 0.00 5.27 2248.09 0.00

Jadre




357

30

Pond Ash Dry Fly Ash Total Total
Qty Lifted
up through |Qty Tied up
Qty Tied U Free Issue  |[through Free Ash Utilization Ash Utilization Eae A S Expenditure
Ash Ash Ash 3 P Revenue with Issue with : Ash Utilization Through Step-l1 - | Through Step-lil P ; on
; ; e bR Through : . |Expenditure Revenue Through ; . Transportation Step-ll Step-Ill Revenue :
Period Generation |Utilization |Utilization : Generated |Transportati |Transportati LMT Through Step-| Free Issue with Free Issue with LMT % Step -1 (LMT) Transportation
Auction. Step {Lakhs) ; Ash Sale (Lakhs) i i cost by NTPC (LMT) {LMT) (Lakhs)
(LMT) (LMT) (%) | (LMT) (Lakhs) oncost by |on cost by Auction (LMT) Transportation by | Transportation cost (Lakhs) cost by NTPC
Transporter/ [NTPC. Step- agency (LMT) by NTPC (Lakhs)
Agency. Step-|lll
1l (Pond Ash)
2009 2010 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2010 2011 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2011 2012 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2012 2013 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIv/0! 0.00 0.00 0.00 0.00 0.00
2013 2014 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2014 2015 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00 #DIV/0! 0.00 0.00 0.00 0.00 0.00
2015 2016 8.73 0.62 6.42 0.00 0.00 0.58 0.00 0.00 0.58 5.96 0.00 0.00 0.04 0.00 0.00 0.04 0.41 0.00 0.62 0.00 0.00 0.00
2016 2017 20.87 0.98 4.70 0.00 0.00 0.30 0.00 0.00 0.30 1.44 0.38 0.00 0.30 0.00 0.00 0.68 3.26 0.38 0.60 0.00 0.00 0.00
2017 2018 24.84 9.76 39.29 0.00 0.00 7.00 0.00 0.00 7.00 28.18 1.29 7.74 1.46 0.00 0.00 2.75 11.07 1.29 8.46 0.00 7.74 0.00
2018 2019 22.97 11.50 50.07 0.00 0.00 7.43 0.00 0.00 7.43 32.35 2.66 272.66 1.41 0.00 0.00 4.07 17.72 2.66 8.84 0.00 272.66 0.00
2019 2020 20.64 14.04 67.08 0.00 0.00 8.69 0.00 0.00 8.69 34.21 3.18 297.52 217 0.00 0.00 535 25.93 3.18 10.86 0.00 297.52 0.00
2020 2021 20.40 22.04 108.04 0.00 0.00 15.83 0.00 0.00 15.83 77.60 3.69 344.17 2.52 0.00 0.00 6.21 30.44 3.69 18.35 0.00 344.17 0.00
2021 2022 21.56 34.10 158.16 0.00 0.00 793 20.94 3183.29 28.87 133.91 3.34 421.43 1.89 0.00 0.00 5.23 24.26 3.34 9.82 20.94 421.43 3183.29
2021 2022 (Till November) 12.10 12.22 100.99 0.00 0.00 2.51 5.88 15201.96 8.39 69.34 1.89 251.09 1.84 0.00 0.00 3.83 31.65 1.99 435 5.88 251.09 15201.96
2022 2023 (Till November) 22.14 31.26 141.19 0.00 0.00 1.23 24.49 4084.00 25.72 116.17 2.82 476.56 2.72 0.00 0.00 5.54 25.02 2.82 3.95 24.49 476.56 4084.00
01.04.2021 30.09.2021 10.20 11.44 112.16 0.00 0.00 2.47 5,59 1058.52 8.06 79.02 1.74 251.99 1.64 0.00 0.00 3.38 33.14 1.74 411 5.59 251.99 1058.52
01.10.2021 31.01.2022 6.75 13.12 194.05 0.00 0.00 4.35 7.43 1406.94 11.78 396.60 0.78 97.60 0.56 0.00 0.00 1.34 19.85 0.78 4.91 7.43 97.60 1406.94
01.02.2022 28.02.2022 1.95 4.47 228.71 0.00 0.00 0.06 3.79 717.67 3.85 197.03 0.40 45.38 0.22 0.00 0.00 0.62 31.73 0.40 0.28 3.79 45.38 717.67
01.03.2022 31.08.2022 17.05 27.35 160.37 0.00 0.00 0.60 21.44 4059.88 22.04 129.24 2.13 278.71 3.18 0.00 0.00 531 31.14 2.13 3.78 21.44 278.71 4059.88
01.09.2022 Till date Dec' 22 7.74 9.01 116.34 0.00 0.00 0.69 7.18 1197.34 7.87 101.64 1.12 197.85 0.02 0.00 0.00 1.14 14.72 1.12 0.71 7.18 197.85 1197.34
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Pond Ash Dry Fly Ash Total Total
T‘::Zuk;::l:ta:;?: £ tsrt;lljglﬁd;:e Expenditure Ash Utilization Ash Utilization Expeniditure on
: e ... |Ash Utilization Revenue g ; on Ash Utilization Revenue Through Step-ll - | Through Step-lll Free | Expenditure on >
2 : Ash Generation Ash Utilization Ash Utilization Free Issue with Issue with . . ; ; Step-ll Step-lll Revenue | Transportation
Period of Auction (LMT) (LMT) (%) Through Step-1| Through Pond Thasaartation | Transoortation Transportation LMT % Through Step-l | Through Ash | Free Issue with Issue with Transportation cost LMT % Step -1 (LMT) (LMT) (LMT) (Lakhs) cost by NTPC
Auction (LMT) | Ash (Lakhs) cost bt NTPC Auction (LMT) | Sale (Lakhs) | Transportation by | Transportation cost by| by NTPC (Lakhs)
by agency cost by NTPC. (Lakhs) agency (LMT) NTPC {Lakhs)
(LMT) Step-Il
2009 2010 0.0 0.0 0.0 0.0 0.0 0.0 0.0 0.0 0.0 #DIV/0! 0.0 0.0 0.0 0.0 0.0 0.0 #DIV/0! HREF! H#REF! #REF!| #REF! #REF!
2010 2011 0.0 0.0 0.0 0.0 0.0 0.0 0.0 0.0 0.0 #DIV/0! 0.0 0.0 0.0 0.0 0.0 0.0 #DIV/0! HREF! #REF! #REF! #REF! #REF!
2011 2012 0.0 0.0 0.0 0.0 0.0 0.0 0.0 0.0 0.0 #DIV/0! 0.0 0.0 0.0 0.0 0.0 0.0 #DIV/0! #REF! #REF! #REF! H#REF! #REF!
2012 2013 0.0 0.0 0.0 0.0 0.0 0.0 0.0 0.0 0.0 #DIV/0! 0.0 0.0 0.0 0.0 0.0 0.0 #DIV/0! #REF! #REF! #REFI| #REF!| H#REF!
2013 2014 0.0 0.00 0.0 0.0 0.0 0.00 0.00 0.00 0.00 #DIV/0! 0.0 0.0 0.0 0.0 0.0 0.0 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00
2014 2015 0.0 0.00 0.0 0.0 0.0 0.00 0.00 0.00 0.00 #DIV/0! 0.0 0.0 0.0 0.0 0.0 0.0 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00
2015 2016 0.0 0.00 0.0 0.0 0.0 0.00 0.00 0.00 0.00 #DIV/0! 0.0 0.0 0.0 0.0 0.0 0.0 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00
2016 2017 0.0 0.00 0.0 0.0 0.0 0.00 0.00 0.00 0.00 #DIV/0! 0.0 0.0 0.0 0.0 0.0 0.0 #DIV/0!] 0.00 0.00 0.00 0.00 0.00 0.00
2017 2018 0.0 0.00 0.0 0.0 0.0 0.00 0.00 0.00 0.00 #DIV/0! 0.0 0.0 0.0 0.0 0.0 0.0 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00
2018 2019 0.0 0.00 0.0 0.0 0.0 0.00 0.00 0.00 0.00 #DIV/0! 0.0 0.0 0.0 0.0 0.0 0.0 #DIV/0! 0.00 0.00 0.00 0.00 0.00 0.00
2019 2020 0.7 0.13 0.0 0.0 0.0 0.00 0.11 0.00 0.00 0.0 0.00 0.0 0.02 0.0 0.0 0.0 2.7 0.00 0.02 0.11 0.13 0.00 0.00
2020 2021 3.3 1.99 60.3 0.0 0.0 1.40 0.00 0.00 1.40 42.4 0.48 99.52 0.11 0.00 0.00 0.6 17.9 0.48 1.51 0.00 1.99 99.52 0.00
2021 2022 6.0 4.77 79.4 0.0 0.0 2.28 0.00 0.00 2.28 37.9 2.32 592.51 0.16 0.00 0.00 2.5 41.3 2.32 2.44 0.00 4.76 592.51 0.00
2021 2022 (Till November) 3.4 2.57 75.4 0.0 0.0 1.11 0.00 0.00 1.11 32.6 14 357.55 0.07 0.00 0.00 1.5 43.1 1.40 1.18 0.00 2.58 357.55 0.00
2022 2023 (Till November) 6.8 5.57 82.2 0.0 0.0 2.12 1.90 0.00 2.15 31.7 1.53 832.79 0.03 0.00 0.00 1.6 23.0 1.53 2.15 1.90 5.58 832.79 0.00
01.04.2021 30.09.2021 2.3 2.09 90.1 0.0 0.0 1.11 0.00 0.00 111 47.8 0.93 163.00 0.05 0.00 0.00 1.0 42.2 0.93 1.16 0.00 2.09 163.00 0.00
01.10.2021 31.01.2022 2.45 1.52 62.08 0.16 0.15 0.24 0.00 0.00 0.40 16.16 1.06 264.88 0.08 0.00 0.00 1.1 46.5 1.22 0.32 0.00 1.54 265.03 0.00
01.02.2022 28.02.2022 0.74 0.63 85.14 0.25 0.25 0.18 0.00 0.00 0.43 58.38 0.16 85.46 0.04 0.00 0.00 0.2 27.0 0.41 0.22 0.00 0.63 85.71 0.00
01.03.2022 31.08.2022 4.46 3.58 80.20 1.24 1.23 1.41 0.00 0.00 2.65 59.39 0.9 524.29 0.03 0.00 0.00 0.9 20.9 2.14 1.44 0.00 3.58 525.52 0.00
01.09.2022 Till date Dec' 22 2.82 2.53 89.72 1.26 1.26 0.47 0.00 0.00 1.73 61.35 0.8 308.5 0.00 0.00 0.00 0.8 28.4 2.06 0.47 0.00 2.53 309.76 0.00

Kasasns
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ANNEXURE R-5/4 (COLLY.)

List of existing / just expired Sale order for Dry Fly Ash

S. No. |Station Date of Start (no of orders) Date of Completion (no of orders) Value (Rs) (Lakhs) Dry Fly Ash Quantity (LMT)

1 Barauni 01.01.2022 (09) 31.12.2022 (09) 630.000 3.000

01.08.2022 (07) 31.07.2023 (07) 1,320.110 6.000

5 Barh 01.08.2022 (12) 31.07.2023 (12) 1,072.880 10.290

01.11.2022 (04) 31.10.2023 (04) 738.710 7.100

3 Bongaigaon 11.12.2022 (23) 10.12.2023 (23) 4,915.750 6.000

28.02.2022 (15) 27.02.2023 (15) 977.220 1.340

14.06.2011 (08) 13.06.2023 (08) 2,606.910 5.370

4 Dadri 31.07.2022 (22) 30.07.2023 (22) 1,897.000 2.440

01.12.2022 (02) 30.11.2023 (02) 37.450 0.052

07.08.2001 (01) 06.08.2029 (01) 1,4133870| 2.910

26.09.2003 (01) 25.09.2028 (01) 1,286.700 2.650

5 Darlipalli Nil Nil Nil Nil

25.05.2022 (01) 30.11.2022 (01) 30.600 0.060

6 Farakka 01.08.2022 (05) 31.07.2023 (05) 48.740 0.096

27.09.2022 (01) 26.09.2023 (01) 1,656.000 3.600

7 Gadarwara 08.02.2022 (03) 07.02.2023 (03) 20.000 3.980

16.08.2022 (17) 15.08.2023 (17) 626.912 2.320

g - 20.10.222 (18) 15.08.2023 (18) 3,666.000 14.100

01.02.2010 (01) 31.01.2035 (01) 51.660 0.360

01.02.2014 (01) 31.01.2035 (01) 71.500 0.500

01.01.2022 (03) 31.12.2022 (03) 430.000 1.000

9 Kanti 27.06.2022 (03) 31.12.2022 (03) - 21.830 0.050

29.07.2022 (03) 31.12.2022 (03) 67.930 0.150

15.07.2022 (08) 14.07.2023 (08) 185.350 3.690

22.07.2022 (01) 21.07.2023 (01) 12.500 0.250

10  |Khargone 19.10.2022 (01) 18.10.2023 (01) 3.300 0.050

25.10.2022 (01) 24.10.2023 (01) 65.650 1.010

01.11.2022 (03) 31.10.2023 (03) 79.700 1.200

09.10.2021 (01) 08.10.2022 (01) 337.500 7.500

11  |Korba Nil Nil Nil

12.04.2022 (02) 11.04.2023 (02) 3,150.000 9.000

18.04.2022 (07) 11.04.2023 (07) 1,138.380 3.250

12 |Kudgi 04.05.2022 (03) 11.04.2023 (03) 229.250 0.660

15.07.2022 (02) 11.04.2023 (02) 115.500 0.330

07.09.2022 (02) 11.04.2023 (02) 38.500 0.110

13 |Lara Nil Nil Nil Nil

14 |Mouda 01.10.2022 (06) 30.09.2023 (06) 8.500 8.500

01.07.2022 (02) 30.06.2023 (02) 52.500 5.250

15 |NSTPS(Nabinagar) 01.07.2022 (04) 30.06.2023 (04) 1,738.200 11.560

01.08.2022 (06) 31.07.2023 (06) 159.040 1.055

16  |Ramagundam 01.10.2022 (23) 30.09.2023 (23) 3,884.860 14.800

17  |Rihand Nil Nil Nil Nil

18  |Simhadri 15.09.2022 (13) 15.09.2023 (13) 256.730 6.367

19  |Singrauli Nil Nil Nil Nil

20 |Sipat Nil Nil Nil Nil

21  |Solapur 01.07.2022 (15) 30.6.2023 (15) 7,260.110 12.120
22 Talcher-Kaniha Nil Nil

01.11.2022 (18) 31.10.2023 (18) 1,068.830 2.658

23  |Tanda 18.02.2019 (1) 17.02.2034 (1) 868.5751693 2.400

01.11.2021 (39) 31.10.2022 (39) 3,711.940 9.294

19.12.2022 (09) 18.12.2023 (09) 242.620 0.470

24 |Unchahar 01.04.2022 (12) 27.06.2027 (12) 3,351.890 14.980

18.12.2020 (01) 17.12.2022 (01) 848.750 1.750

25 Vindhyachal Nil Nil Nil Nil3

26  |Jhajjar 13.09.2022 (56) 12.09.2023 (56) 9,609.080 16.620

27 |NSPCL-Durgapur 06.10.2022 (02) 05.10.2023 (02) 151.920 0.720

01.10.2021 (04) 30.09.2022 (04) 426.700 1.700

28 NSPCL-Rourkela Nil Nil Nil Nil

29 NSPCL-Bhilai PP-ll Captive Nil Nil Nil Nil

18.08.2021 (02) 17.08.2022 (02) 157.500 6.300

30 NSPCL-Bhilai PP-11I 28.08.2022 (06) 27.08.2023 (06) 146.710 5.870

22.10.2022 (07) 21.10.2023 (07) 17.520 0.700

31  |Vallure-NTECL 17.02.2022 (107) 16.02.2023 (107) 5,193.740 14.430

22.06.2022 (07) 21.06.2023 (07) 482.500 2.780

32 |Meja 02.09.2022 (09) 30.06.2023 (09) 804.890 5.000

08.12.2022 (04) 30.06.2023 (04) 753.000 5.020

33  |BRBCL (Nabi Nagar) 27.01.2022 (03) 26.01.2023 (03) 360.623 3.606

Total No of Orders (547) 70,499.630 254.36773
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ANNEXURE   R-5/4 (COLLY.)


Ss

List of existing / just expil?aﬁue order for Pond Ash

Value (Rs) (Lakhs)

Pond Ash Quantity (LMT)

S. No. Station Date of Start (no of orders) Date of Completion (no of orders)
1 Barauni 24.11.2021 (03) ' 31.12.2022 (03) 3.250 3.250
2 Barh 23.11.2021 (01) 22.11.2022 (01) 15.000 15.000
3 Bongaigaon Nil NIl _Nil Nil
A - dri' 04.12.2022 (15) 03.12.2023 (15) 36.000 0.276
04.12.2021 (29) 03.12.2022 (29) 346,140 2.620
5 Darlipalli Nil Nil Nil Nil
6 Farakka 24.11.2021 (01) 23.11.2022 (01) 0.250 0.250
7 Gadarwara Nil "Nl Nil Nil|
' 15.12.2021 (03) 14.12.2022 (03) 1.950 1.950
8 Kahalgaon = , : :
09.12.2022 (07) 08.12.2023 (07) 7.100 7.100
9 Kanti ©20.11.2021 (01) 19.11.2022 (01) 0.250 0.250
10 Khargone ' Nil Nil Nil Nil
11 |Korba Nil Nil Nil Nil
12 |Kudgi 21.02.2022 (04) 02.02.2023 (04) 451,900 5.800
13 |Lara Nil ~ il Nl " NIl
14  |Mouda Nil Nil Nil Nil
15  |NSTPS(Nahinagar) Nil Nil Nil Nil
16  |Ramagundam 18.11.2021 (02) 17.11.2022 (02) 2633.000 6.550
17 Rihand Nil Nil Nil Nil
18  [Simhadri Nil Nil Nil Nil
19 [Singrauli Nil Njl Nil Nil
20 |Sipat Nil Nil . Nil Nil|
15.12.2022 (37) 14.12.2023 (37) 1088.100 4.570
21 Solapur
25.11.2022 (11) 24.11.2023 (11) 270.900 2.075
22 Talcher-Kaniha Nil Nil Nil Nil
23 |[Tanda 01.12.2021 (01) 28.02.2023 (01) 1.000 1.000
24 |Unchahar 05.12.2021 (01) 04.12.2022 (01) 1.000 1.000
25 |Vindhyachal Nil Nil Nil Nil
26 |lhajjar 11.01.2022 (26) 11.01.2023 (26) 1744.400 10.550|
27  |NSPCL-Durgapur Nil Nil Nil Nil
28  |NSPCL-Rourkela Nil Nil Nil Nil
29  |NSPCL-Bhilai PP-II Capf Nil Nil Nil Nil
30  |NSPCL-Bhilai PP-lII Nil Nil Nil Nil
31 IVallure-NTECL 26.01.2022 (01) 25.01.2023 (01) 329.875 10.875
05.01.2022 (01) 04.01.2023 (01) 139.500 4.500
32 |Meja Nil Nil il Nil
33 BRBCL (Nabi Nagar) Nil Nil Nil Nil
Total No of Orders (144) 7069.615 77.616
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WamySir,

Please find attached the reply filed on behalf of Respondent No. 5 (NTPC Ltd.) in the above mentioned matier.
This Is for your information and record. Kindly treat this as effective service.

Shailesh Madiyal

Chamber: # 208, C.K.Daphthary Lawvers Chambers
Tilak Lane, Supreme Court of India

Mew Delli - 110 001

Tel:+1-11-23386550

Unit No. 1117, 11th Floor, It {Tower A)
A-40, Sector 62

Noida-za1301 (UF)

Tel: +91-120-4504226
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